BEFORE THE NATIONAL GREEN TRIBUNAL(SZ), SITTING AT CHENNAI
(Under Section 18(1) r/w S. 14 & 15 of National Green Tribunal Act, 2010)

Original Application No. 013 of 2024 (S2Z)

S. Sivadas
Son of SivaKumarKulasekar,
No.2, Periyapalayathamman Kilo West Street,
Basin Bridge, Washermenpet, Chennai- 600021.
Mob:- 9176869284
Email Id:- taaurs@gmail.com
... Applicant

- AND -

The Ministry of Environment,
Forest and Climate Change

Rep. by its Secretary,

Indira ParyavaranBhavan

Jorbagh Road New Delhi - 110 003
Email- mefcc@gov.in

Ph No- +91-11-2301196

And 15 others

...Respondents

OBJECTIONS FILED BY THE APPLICANT ALONG WITH THE TYPEDSET OF

DOCUMENTS
S.No. DATE DESCRIPTION PG.No.
1. -—— Objections filed by the applicant to the report 1-17

of the Joint Committee

2. 01/12/2015 | Article in the New Indian Express regarding 18-20
illegal developments with photographs

3. 16/08/2016 Post of Coastal resource centre in its 21-26
facebook account highlighting illegal
developments with evidence

4, 17/06/2021 Article in ABP Naidu highlighting illegal 27-38
developments with evidence ( along with
English translation)

5. 08/04/2022 Sale Deed executed by the 11% respondent 39-48
pertaining to illegal housing Plot No.99
measuring 1000 Sq.ft in the layout named
Bavishya Beach - Supreme



mailto:mefcc@gov.in

15/05/2023 Sale Deed by Kaleena Developers (12t 49-57
respondent) showing sale of vacant plot
measuring 30 cents by annexing it with DTCP
layout named Blue Spot

19/06/2024 Sale Deed executed by 11% respondent in 58-72
favour of Jisith Jai Kumar pertaining illegal
housing Plot No.114 in the layout named
Bhavitha Beach - Classic ( along with
English Translation)

29/07/2024 | Release Deed registered between purchasers 73-81
pertaining to illegal housing Plot No.35 at
Bhavitha Beach - Supreme measuring 1000
Sq.ft

24.09.2024 Representations with enclosures before the 82-252

Dated at Chennai on this the 19th day of June, 2025

Joint Committee by SPAD

Counsel for the Applicant
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Original Application No. 13 of 2024

Between:

S. Sivadas

Son of SivaKumar Kulasekar,
2, Periyapalayathamman Kilo
West Street, Basin Bridge,
Washermanpet, Chennai-21.

- AND -

. The Ministry of Environment,
Forest and climate change,
Represented by its Secretary,
Indira Paryavaran Bhavan,
Jorbagh road, New Delhi-03.

. State Environment Impact Assessment
Authority, Tamil Nadu,

Represented by its Chairman,

3" floor, Panagal Maligai,

Jeenes road, Saidapet, Ch-15.

. The Member Secretary,
Tamil Nadu Coastal Zone Management Authority,
Panagal Building, Saidapet, Chennai. 2.

. The District Collector,
Collector Office Rd, Moovendar Nagar,
Viluppuram, Tamil Nadu 605602.

. The Deputy Director of Town

and Country Planning,

Villupuram Region,

TADCO Building G.H.Road, \
Villupuram - 605 602.

. The Executive Officer,
Marakkanam Town Panchayat,
Marakanam Taluk.

Office of Town Panchayat

39, Pondy Road , Marakkariam
Post & Taluk, Villupuram.

. The Chairman, Tamil Nadu Pollution
Control Board, 76, Mount Salai,
Guindy, Ch-32.

BEFORE THE NATIONAL GREEN TRIBUNAL(SZ), SITTING AT CHENNAI

... APPLICANT




8. District Environment Engineer,
Tamil Nadu Pollution Control Board,
District Collector
Master Plan Complex,

Villupuram- 605602.

9. Principal Chief Conservator of Forests and
Chief wildlife warden, Forest Department,
Government of Tamil Nadu, Saidapet,
Ch-15.

10.The Sub registrar, Marakkanam
Marakkanam Registrar Office,
Marakkanam Taluk, Villupuram District.

11.Manju Foundation Pvt. Ltd.,
Rep. by its Managing Director
No. 8, Sapthaswara Apartments,
2nd Floor, 15t Avenue, Ashok Nagar,
Chennai- 83.

12.Pedro Developers Private Limited
13.Metis Developers Private Limited
14.Kaleena Developers Private Limited
13 to 14 at, 621 A, 6™ Floor,
Devika Towers, Nehru Palace,
New Delhi.

15.P. Nagarajan,
16.K.P. Loganathan,
2/387, Singaravelan Street,

Chinna Neelangarai, Chennai-115. |
...Respondents

AFFIDAVIT OF OBJECTIONS PREFERRED BY THE APPLICANT TO THE REPORTS OF
THE 4™ RESPONDENT AND THE 11™ RESPONDENT

THE APPLICANT MOST RESPECTFULLY SHEWETH AS FOLLOWS:

7}’

I, S. Sivadas, Son of Siva Kumar Kulasekar, the Applicant in the subject Application,
doth hereby solemnly affirm and sincerely state as follows;

1. The Applicant is an Environmentalist, interested in the protection of

Environment and safety of the future generations who also deserve to enjoy

<G ZF

a clean and a pure environment.




2. Aggrieved by the ongoing illegal conversion of coastal agricultural lands into
a coastal Township, which is more than 50 Ha, covering about more than
3000 square feet of sea frontage in the Coastal Regulation Zone (CRZ) in
Marakkanam North Village, in public interest the Applicant has filed the

present Application, under Section 14 of the National Green Tribunal Act,

2010.

3. That the Hon’ble Tribunal vide its Order dated 06.09.2024 in the above
Application had directed the 11" Respondent to file every particular detail
regarding the lands purchased by it with details of purchase, the entire extent
of the lands which are being developed and state if they fall within or outside

the Prohibited CRZ areas.

4. The Hon'ble Tribunal also directed the DTCP, Tamil Nadu SCZMA along with
TNPCB to make a joint inspection once again, along with the Revenue Officer,
not less than the rank of Revenue Divisional Officer to inspect the property
and report whether the layout developed by the 11" Respondent are in
violation of the CRZ Notification. Let the report also specifically state whether
the 11™" Respondent is doing any activities/ developments outside the scope
of the approval while annexing the lands within 500 meters HTL, the Hon’ble
Tribunal also directed appropriate action against similar layouts and

developments made on the coast of Villupuram District and report to it.

5. Based on the afore stated directions of the Hon’ble Tribunal, the 4t
Respondent and the 11" Respondent have filed their respective reports. Both
the reports are contrary to facts and brazenly misleading to the point of

contempt of this Hon’ble Tribunal.

6. Although this Hon'ble Tribunal pass directed a better report from the 4t
Respondent, the Applicant has preferred this detailed objection to both the
reports in the interest of Environment and for effective adjudication and to

bring the facts on record.
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7. The Contesting Applicant has perused both the reports and files the below

stated objections to both the reports on the following grounds and reasons

amongst others;

8. OBJECTIONS TO THE REPORT OF THE 4™ RESPONDENT/ DISTRICT

8.1

8.2

8.3

8.4

8.5

8.6

COLLECTOR;

The Report is despairingly incomplete and miserably bereft of material
particulars.

While it is stated in Para 2 that the Developer is continuing residential
layout development, the locational details, in terms of CRZ aspect have
not been stated.

The Committee has only reproduced the statements of the developer
as stated in its reply, by interviewing the developers representative,
hence the report serves no purpose.

The documents and details provided by the Developer have been
stated, but the committee has not preferred to verify the same and

portray its independent views.

The findings in Page 5, Para 7(1) of the inspection report that EB poles
and street lights have been erected on both sides of the primary road
of the unapproved layout and extend up to 80 meters from sea shore

is not established with photographs for a better appreciation.

While existence of primary road is admitted, the details of the
secondary roads have not been provided and how they annex to the
approved roads of BLUE Spot phase 1 to 3 have not been detailed and
no relevant layout drawings super imposed on approved CMZP maps
as per CRZ notification 2011 have not been produced for a better

understanding of this Hon’ble Tribunal.

The Photographs and the ownership and revenue details of the

structure in S. No. 210/4A has not been stated.

F By



8.7

8.8

8.9

8.10

8.11

8.12

5
For effective adjudication of this Application, a proper survey report

detailing the lands owned, lands promoted, details of access to each

layout project, total extent of the land bank has not been provided.

Satellite imagery and Google images have not been produced to find
out since when the Groyens/ stone patch has been developed and
whether such stone patch could have been formed at sea shore

abutting 60 feet motorable mud road without motorable road access

from ECR road.

It is stated that there are no sand dunes but it is not clarified whether
the sand dunes have been levelled / destroyed or not. The presence of
sand dunes as per the TNCZMP TN 95 has not been admitted. The 11t
Respondent has not denied the presence of sand dunes and the 14t
and the 15 Respondents have admitted the flattening of the sand

dunes by the 11" Respondent and are bound by their admissions.

It is strongly protested that grant of approval to one Span motels in
2008 can be a ground for the 11™ Respondent to promote a residential
layout (600 sft. to 300 sft.) and vacant plot project (20 to 45 cents
vacant plots) in CRZ zone. To fix the guideline value as “Residential
class-1” and register the residential plots measuring 600 to 3000
square feet as farm plots smacks of a planned criminal conspiracy by

R11 against its own customers.

While a watchman shed is noted in S. No. 212/3, it is not stated if the
same is approved or not and if the watchman shed in S. No. 212/3 is
the excuse for erecting EB poles and street lights on either side of the
60 feet road up to sea shore in the guise of obtaining EB connection
for it, showcasing them it for marketing of approved and unapproved

plots at higher rates, as part of its 180 Acres Project.

It is puzzling how the committee based on a site visit, concluded in
para 8 that the ownership and developments in the lands in S. No.
189/3A, 189/3B, 213/1(Part), 213/2,3 Part falling under 500 meters

< §-4p



8.13

8.14

8.15

8.16

8.17

6
belonged to the 11" Respondent while an extent of 1.30 Acres was

sold to third parties.

The details and specifications of the mud roads (whether motorable or
not, number of roads, road length and width, the details of the plots

abutting the mud roads etc.) are not provided in the report.

While it is noted that there are no buildings or structures in S. No. 192,
it is not stated if any tar road exists on the same and if the layout
named Bhinaya Beach and others claim/ derive contiguous access from

ECR to sea shore through this land which is classified as communal

poramboke.

While it is stated that there is no development made or tar roads
formed in any portion other than in approved lands, the 15" and 16"
Respondents have already conceded that illegal development of tar
roads and housing plots in their lands in S. No. 195/4A(Pt.) 4B(Pt.)
and in S. No. 211/1B1A(Part) have been made by the 11'" Respondent
in the lands belonging to them and undertaken to remove the illegal

developments and submitted to the jurisdiction of the Tribunal.

Hence the report submitted by the Committee is a mere smoke-
screen and a dis-service to its responsibilities and does not in any

manner assist this Hon’ble Tribunal is deciding this matter.

In this context, the representation with evidences filed by the Applicant

to the 4% Respondent and other committee member assumes

significance.

It is derived from records traceable to the typed set of R15, 16
that

i In the year 2016, based on the orders of the Hon'ble Madras
High Court in W.P. NO. 20713/2013 & the compliance report
dated 05.10.2016, the 4% Respondent cleared the
encroachment that had been caused on S. No. 192(Part) by the



8.18

11" Respondent. Though the 11" Respondent is the offender on
record, the possession of the communal land in S. No. 192 was
transferred to its Vendors namely R12-R14, whose predecessors

purchased this communal land in the year 1994 (as per EC).

It is not out of place to state that the 4" Respondent had derived

personal knowledge of this layout as early as in 2016 itself.

It is also seen from the records filed by the 15" and the 16
Respondents that the 4" Respondent had issued a SHOW
CAUSE NOTICE DATED 11.06.2016 IN
PROC.NO.F.NA/CRZ/DLCZMA/VPM/2016-1 to the 11t
Respondent and obtained a reply dated 11.07.2016 announcing
surrender by the 11% Respondent but however it seems till date
no final orders have been passed by the 4" Respondent for

reasons exclusively known to it.

It is also seen that despite undertaking given by the 4%
Respondent which undertaking culminated into orders of the
Hon’ble Madras High Court in W.P. NO. 13992/2013, the arch
and gates installed at the entrance of the gated community; to
prevent public access from public roads have not been removed
and violations and promotions are being deliberately allowed by

the 4th Respondent behind closed gates.

Nothing prevented the Committee to outline the damage caused

to the shoreline in view of the illegal flattening of sand dunes and

violations despite claiming a comprehensive plan for shoreline

protection and management to attend to remediate issues pertaining

to coastal erosion. It may not be out of place to state that the Photos
showing coastal erosion were duly submitted by this Applicant in the

Original Application itself.

It is submitted that the representation with material evidences dated

24.09.2024 preferred by this Applicant before the District Collector and

ot ..:f j/j)“f/



8.19

8.20

8.21

8
other committee members have not been considered and not annexed

with the report.

No opportunity has been given to appear at site and establish CRZ
Violations despite the afore stated written request, contained in the
representation dated 24.09.24 but a better curtesy has been extended
to the violator R11.

It is not clear how the developer’s representative would be readily
available to provide details at the spot and why his interview (without
even stating his/ her name) had to be projected in the report, when
the purpose of the committee was only to deliberate its own

independent report.

It is my pointed allegation that despite composition of the committee,
meaningful and relevant details have not been revealed, thus the

report is a dis-service to this Hon’ble Tribunal.

. OBJECTIONS FILED TO THE REPORT OF THE 11™ RESPONDENT ON
THE FOLLOWING GROUNDS;

9.1 The details provided by the 11 Respondent are incomplete, aimed at
subverting the course of Justice by an act of planned suppression.
9.2 The undisclosed details about purchase made by 11* Respondent
obtained from perusal of encumbrance certificate are detailed below;
9.3 LIST OF PHASED PURCHASES SUPPRESSED BY THE 11™
RESPONDENT;
S.NO | DOC NO/ SELLER BUYER SURVEY NO EXTENT
DATE
1 188472023 PETRO MANJU S.NO- 212/3, 22.0
15/05/2023 | DEVELOPERS FOUNDATIONS | 213/4B CENTS
PVTLTD & 2 PVT LTD
OTHERS
2 1885/2023 KALEENA MAN3U S.NO-213/1 26.0
15/05/2023 | DEVELOPES FOUNDATIONS CENTS
PVT LTD PVT LTD
3 2198/2024 PETRO MANJU S.NO-194/2 37.0
22/05/2024 | DEVELOPERS FOUNDATIONS CENTS
PVT LTD & 2 PVT LTD
OTHERS L




others

Private Limited

9
14 2198/2024 PETRO MAN3IU S. No. 193/1A1 3.54
22/05/2024 DEVELOPERS FOUNDATIONS S. No. 193/1B Acres
PVT LTD & 2 PVT LTD S. No. 193/2
_OTHERS
4 2200/2024 PETRO MAN3U S.NO-211/2A, 1 ACRES,
22/05/2024 DEVELOPERS FOUNDATIONS 211/28B 86.5
PVT LTD & 2 PVT LTD CENTS
OTHERS
5 2202/2024 PETRO MANJU 195/1A 15
22/05/2024 DEVELOPERS FOUNDATIONS CENTS
PVT LTD & 2 PVT LTD
OTHERS
6 2202/2024 PETRO MANJU 196/5A2A 1.46
22/05/2024 DEVELOPERS FOUNDATIONS ACRES
PVT LTD & 2 PVT LTD
| OTHERS
7 2202/2024 PETRO MANJU S.NO-211/7 2 ACRES,
22/05/2024 DEVELOPERS FOUNDATIONS 38.0
PVT LTD & 2 PVT LTD CENTS
OTHERS
8 2202/2024 PETRO MANJU S.NO-213/1A1 2 ACRES,
22/05/2024 DEVELOPERS FOUNDATIONS 26.0
PVT LTD & 2 PVT LTD CENTS
OTHERS
9 2202/2024 PETRO MANJU S.NO-213/2 1ACRES,
22/05/2024 DEVELOPERS FOUNDATIONS 26.0
PVT LTD & 2 PVT LTD CENTS
OTHERS :
10 2202/2024 PETRO MANJU S.NO-213/3 2 ACRES,
22/05/2024 DEVELOPERS FOUNDATIONS 51.0
PVT LTD & 2 PVT LTD CENTS
OTHERS
11 2202/2024 PETRO MANJU S.NO-213/4A1 1 ACRES,
22/05/2024 DEVELOPERS FOUNDATIONS 44.0
PVT LTD & 2 PVT LTD CENTS
OTHERS
12 2202/2024 PETRO MANJU S.NO-213/4B1A 4 ACRES,
22/05/2024 DEVELOPERS FOUNDATIONS 69.0
PVT LTD & 2 PVT LTD CENTS
OTHERS
13 2203/2024 PETRO MANJU S.NO-189/1A1, 5 ACRES,
22/05/2024 DEVELOPERS FOUNDATIONS 189/3A, 20
PVT LTD & 2 PVT LTD 189/4B1AA1 CENTS
OTHERS
14 2203/2024 Pedro Manju 189/1ala 5.20
22.05.2024 Developers & 2 | Foundations 189/3a Acres
others Private Limited 189/4blaa
15 2203/2024 Pedro Manju 195/1bla 1.30
22.05.2024 Developers & 2 | Foundations Acres
others Private Limited
16 2203/2024 Pedro Manju 195/3A1A1AA1AAL | 57
22.05.2024 Developers & 2 | Foundations CENTS
others Private Limited
17 2203/2024 Pedro Manju 195/4D1A1A1A1A 5 CENTS
22.05.2024 Developers & 2 | Foundations
others Private Limited
18 2203/2024 Pedro Manju 196/5A2B1A1A 3.68
22.05.2024 Developers & 2 | Foundations ACRES
- others Private Limited
19 2203/2024 Pedro Manju 211/2C1A1 17
22.05.2024 Developers & 2 | Foundations CENTS
others Private Limited
20 2203/2024 Pedro Manju 211/3A1A1A1 12
22.05.2024 Developers & 2 | Foundations CENTS

" Ef;.‘ L]/A‘L-V
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21 2203/2024 Pedro Manju 211/4A1A1A1 63.5
22.05.2024 Developers & 2 | Foundations CENTS
others Private Limited | | - |
22 2203/2024 Pedro Manju 211/5A1 33.5
22.05.2024 Developers & 2 | Foundations CENTS
1 others Private Limited | o
23 2203/2024 Pedro Manju 211/6A 23
22.05.2024 Developers & 2 | Foundations CENTS
others Private Limited
24 2203/2024 Pedro Manju 212/1A1A 19
22.05.2024 Developers & 2 | Foundations 212/2A1A ACRES
others Private Limited 212/3A1 28
CENTS
25 2204/2024 PETRO MANJU S.NO-194/1A1A1A | 8 ACRES,
22/05/2024 DEVELOPERS FOUNDATIONS 58.0
PVT LTD & 2 PVT LTD CENTS
_ OTHERS B
26 2204/2024 PETRO MANJU S.NO-211/2C1A1 17.0
22/05/2024 DEVELOPERS FOUNDATIONS CENTS
PVT LTD & 2 PVT LTD
OTHERS
27 2204/2024 PETRO MANJU S.NO- 12.0
22/05/2024 DEVELOPERS FOUNDATIONS 211/3A1A1A1 CENTS
PVT LTD & 2 PVT LTD
OTHERS
28 2204/2024 PETRO MANJU S.NO- 63.5
22/05/2024 DEVELOPERS FOUNDATIONS 211/4A1A1A1 CENTS
PVT LTD & 2 PVT LTD
OTHERS
29 2204/2024 PETRO MANJU S.NO-211/5A1 33.5
22/05/2024 DEVELOPERS FOUNDATIONS CENTS
PVT LTD & 2 PVT LTD
! OTHERS | _ _
30 2204/2024 PETRO MANJU S.NO-211/6A 2 ACRES,
22/05/2024 DEVELOPERS FOUNDATIONS 23.0
PVT LTD & 2 PVT LTD CENTS
OTHERS
31 2204/2024 PETRO MANJU S.NO-212/1A1A, 19
22/05/2024 DEVELOPERS FOUNDATIONS 212/2A1A, ACRES,
PVT LTD & 2 PVT LTD 212/3A1 28.0
OTHERS CENTS
TOTAL EXTENT 90.525
ACRES

Therefore, apart from the admitted extent of 64.48 Acres, Purchase of 90.525 Acres
have been suppressed by the 11" Respondent. Hence an adverse inference ought

to be made out.

It is also germane to point that the Lands in S. No. 212(Part),
213(Part), purchased by R11 from R12 to 15, lying within the CRZ have been
purchased without disclosing the existing 60 feet motorable mud road and
other existing roads, EB Pillars, street lights and the structure termed as
Watchman shed at the sea shore in its sale deed, which are in existence since

this application, hence the same shows that the project is a Joint scam between

Respondents 11 to 16.
f
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9.4 DETAILS OF ILLEGAL HOUSING PLOTS SULD APART FROM THE 900+ PLOTS
ALREADY SOLD (As Per EC);
S.NO DOC NO/ | SELLER BUYER SURVEY EXTENT LAYOUT
DATE NO NAME
1 1254/ MANJU AISHWARYA S.NO-211/ 1000 SFT BHAVISHYA
2022 FOUNDATIONS PVT 4A1A1A BEACH
08/04/ LTD PLOT NO-99
2022 i
2 2682/ MANJU JISITH JAYA S.NO-189/ 800 SFT BHAVITHA
2024 FOUNDATIONS PVT | SURYA 4B1AA1 BEACH
19/06/ LTD CLASSIC
| 2024 B PLOT NO-55
9.5 BLUE SPOT PHASE 3 -FRESH DTCP LAYOUT APPROVAL OBTANED AS PER
GIFT DEED TRACEABLE TO EC AND NOT REVALED TO THIS HON’BLE
TRIBUNAL;
S.NO DOC NO/ EXECUTANT CLAIMANT SURVEY EXTENT GIFTED FOR
DATE NO.
1 3670/2024 | MANJU MARAKANAM S.NO- 280 PLOT -
14/08/204 FOUNDATIONS MUNICIPALITY | 194/11 SQ.MTR PUBLIC USE
PVT LTD EXECUTIVE L
OFFICER S.NO- 280 PLOT-
194{11 SQ.MTR TANGEDCO
S.NO- 3513.73 PLOT- PARK 1
194/11, SQ.MTR
196/5A1
S.NO- 4599.57 PLOT- ROAD
194/11, SQ.MTR NO 1
194/2
S.NO- 2183.88 PLOT- ROAD
194/11, SQ.MTR NO 2
196/66
S.NO- 2121.48 PLOT- ROAD
190/37, SQ.MTR NO 3
193/1A1,
194/11
S.NO- 1564.15 PLOT- ROAD
193/1A1, SQ.MTR NO 4
194/11 ]
S.NO- 898.05 PLOT- ROAD
190/37, SQ.MTR NO 5
194/11
S.NO- 820.15 PLOT- ROAD
194/11 SQ.MTR NO 6
S.NO- 1504.3 PLOT- ROAD
194/11 | SQ.MTR NO 7
S.NO- 687.02 PLOT- ROAD
194/11, SQ.MTR NO 8
196/5A1,
196/66
S.NO- 797.18 PLOT- ROAD
194/11, SQ.MTR NO 11
196/66

2




S.NO-
194/11,
196/66

316.76
SQ.MTR

| PLOT- ROAD

NO 14

S.NO-
190/37,
193/1A1,
194/11,
196/5A1,
196/66

103.5
SQ.MTR

PLOT- SPLAY |
AREAS

VACANT LANDS PLOTTED AS VACANT AGRICULTURAL PLOTS

9.6
MEASURING 20 CENTS AND ABOVE IN CRZ-III AREA, AND
REGISTERED AS AGRICULTURAL LANDS WITHOUT SHOWING
ROAD IN THE BOUNDARIES;

S.NO | DOC NO/ SELLER BUYER SURVEY NO EXTENT
DATE
1 351/2022 MANJU SUNIL KUMAR S.NO-212/1A1 6.08 CENTS
02/02/2022 FOUNDATIONS GUPTA S.NO-212/2A1 16.88
PVT LTD CENTS
2 1204/2023 MANJU 1)MOHEENA S.NO-212/3 22.0 CENTS
27/03/2023 FOUNDATIONS 2)KUMAR
PVT LTD
3 188072023 KALEENA LAKSHMI S.NO-213/1 30.0 CENTS
15/05/2023 DEVELOPES PVT
LTD
& 1 OTHER
4 1882/2023 PETRO AANDO PRABU . G | 5.NO-213/4B 22.0 CENTS
15/05/2023 DEVELOPERS
PVTLTD
5 1884/2023 PETRO MANJU S.NO- 212/3, 22.0 CENTS
15/05/2023 DEVELOPERS FOUNDATIONS 213/4B
PVTLTD & 2 PVT LTD
OTHERS |
6 2301/2023 MANJU 1)SARATH KUMAR | S.NO-213/1 26.0 CENTS
09/06/2023 FOUNDATIONS 2)NIVEHTA
PVT LTD
7 2545/2023 MANJU KARTHICK S.NO-212/3, 60.CENTS
28/06/2023 FOUNDATIONS KUMAR. P 213/4A
PVT LTD
8 4759/2023 MANJU SWETHA PRABU | S.NO-213/4B1B 22.0 CENTS
24/11/2023 FOUNDATIONS
PVT LTD |
9 530/2024 MANJU 1)PRABHU S.NO-213/3A2, 27.47
09/02/2024 FOUNDATIONS 2)SINDUJA 213/4B1B1 CENTS
PVT LTD
10 842/2024 1)PRABHU 1)PRABHU S.NO-212/3A2, 13.0 CENTS
27/02/2024 2)SINDUJA 2)SINDUJA 213/4B1B1
PARTITION
DEED S.NO-212/3A2,
213/4B1B1 14.47
CENTS
11 165072024 MANJU 1)DOMINIC S.NO-212/3A2, 25.09
17/04/2024 FOUNDATIONS DEEPAK 213/4B1B1 CENTS
PVT LTD
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] ‘| 2)VANITHA
| CHOWDHRI _
12 1797/2024 MANJU 1)MURUGESH S.NO-212/3A2 22.0 CENTS
29/04/2024 FOUNDATIONS 2)KUMAR
N PVT LTD | _
13 1864/2024 MANJU SARAVANAN S.NO-212/3A2, 50.0 CENTS
03/05/2024 FOUNDATIONS 213/4A4,
PVT LTD 213/4B1B1 !
14 2683/2024 MANJU ANTHONY JOSEPH | S.NO-212/2A1A, 33.0 CENTS
19/06/2024 FOUNDATIONS CATHRINE 212/3A1
PVT LTD XAVIER
15 2726/2024 MANJIU JOHN PRADEEP S.NO-212/1A1A, 22.0 CENTS
20/06/2024 FOUNDATIONS SING RAJA 212/2A1A
PVT LTD MOHAN
16 2981/2024 MANJU 1)MURUGAN S.NO- 212/3A2 35.24
05/07/2024 FOUNDATIONS BABU CENTS
PVT LTD 2)GOWTAHMI
3)KUMAR i
17 3966/2024 MANJU JITHENDRA S.NO-212/2A1A, 26.78
30/08/2024 FOUNDATIONS KUMAR 212/3A1 CENTS
PVT LTD
18 4117/2024 MANJU ANANDH S.NO-212/3A2 22.0 CENTS
06/09/2024 FOUNDATIONS KUMARAN
PVT LTD
19 4134/2024 MANJU 1)KARUNAKARAN | S.NO-211/6A, 39.68
06/09/2024 FOUNDATIONS 2)LAKSHMI 211/7 CENTS
PVT LTD 3)KUMAR
20 4567/2024 MANJU 1)BENIGALAPATTI | S.NO-189/3A, 26.45
04/10/2024 FOUNDATIONS KIRISH NAIDU 189/4B1AA1 CENTS
PVT LTD 2)KUMAR
21 4579/2024 MANJU 1)ROSI JOSS S.NO-212/3A2 22 CENTS
07/10/2024 FOUNDATIONS 2)KUMAR
PVT LTD B

9.7  List of plotted Vacant lands sold as plots by the 12" to the 14t
Respondents by annexing the unapproved plots to the
approved DTCP layout No. 44/2021 for access (as can be seen

from the boundaries) based on the marketing by the 11th

Respondent;
DOC NO/ SELLER BUYER SURVEY NO EXTENT
DATE
Pedro Developers | Lakshmi 213/1 30 CENTS
1880 Private Limited ) - |
Pedro Developers | Anto Prabhu 213/4B 22 CENTS
1880 Private Limited
9.8 It is pertinent to note that the 11" Respondent has not

disclosed its layout sketch of Bhinaya Beach & others, however the
same has been uploaded in its typeset by the 15 and the 16

Respondent, from which it is derived that;

.
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a. S. No. 210/5A entire extent is developed as a layout (Part
ownership with the 11" Respondent).

b. S. No. 211/1A entire extent is developed as a layout (Part
ownership with the 11" Respondent).

C. S. No. 211/1B1A entire extent is developed as a layout (Part
ownership with the 11 Respondent).

d. S.
e. St
f. St
g. St
h. S.

No.

No.

No.

No.

No.

195/4B entire extent is developed as a layout.
211/2A entire extent is developed as a layout.
195/3alalaal entire extent is developed as a layout.
195/1B1A entire extent is developed as a layout.

194/1alala(Pt.) 60 feet layout road is formed and

annexed as part of the layout.

i. S. No. 194/2(Pt.) 60 feet layout road is formed and annexed
as part of the layout.

j- S. No. 174/9, 10, 11, 12, 13, 14 60 feet layout road is formed
and annexed as part of the layout.

k. Government lands in S. No. 174/2(Pt.) and 192(Pt.) 60 feet
layout road is formed and annexed as part of the layout.

The layouts are being promoted from 2015, hence, the
Ownership documents with Revenue records since 2015 for the
same have not been produced by the 11* Respondent as they
stand in the names of its associates/ government and third
parties.

9.9  Without the (a) to (k) the lands would not be contiguous and 60 feet

layout approach road from ECR road to sea shore cannot be formed.

It is the bounden duty of the applicant to bring on record these facts

as they are material for deciding the application on merits.

The Applicant respectfully submits that the application is about

development of illegal layouts and not ownership of the lands. Hence the 11t

to the 16™ Respondents must explain their understanding, role and

participation in the layout projects.

-
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Therefore, the parties need to reveal their unregistered documents
only then this Hon’ble Tribunal can decide the matter regarding the role of
the 12™ to the 16" Respondents in the formation of the 180 Acres residential
cum Vacant Plot/ Vacant land project by the 11" Respondent is phases

outside and within the restricted CRZ-III area.

11. In view of the direction of this Hon’ble Tribunal, referred above, upon
knowledge, the applicant in its representation has also provided details,
photographs and evidences of illegal layout in Kilpettai Village, Marakkanam
Taluk by the 11™" Respondent, but neither the same was revealed before this

Tribunal nor any action taken on the same by the Authorities till date.

12. It is pertinent to state that the 15" & 16™ Respondents have already
accepted and provided the following legal proceedings and material
evidences which are listed as item number 3,4,5,6,7,9,12 in their
typed set which material documents clinching establish the illegalities and

inaction leading to the promotion of the project.

Further the item numbers 11, 17, 18 referred in the typed set of the
15" and the 16" Respondents also prove that they accept the violations made
in their lands by the 11" Respondent none of which has been revealed neither

by the 4t Respondent nor the 11 Respondent.

Hence this Hon’ble Tribunal shall consider constitution of a joint
Committee, comprising of the Applicant, the Private Respondents 11 to 16
and the state Respondents/ Officials for a joint site inspection and for
transparent and a fair report and the parties shall also be directed to produce
all evidences stated supra, including satellite images (before and after project
promotion), Photos of the site etc. with the report, else the matter will be
dragged to eternity leading to further multiplicity of disputes and a

unmanageable legal catastrophe.

Therefore, this Hon’ble Tribunal shall be pleased to record the above

stated objections of the Applicant and pass such orders as this Hon'ble
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Tribunal may deem fit and proper under the circumstances of the case and

thus render justice.

VERIFICATION

I, S. Sivadas, Son of Siva Kumar Kulasekar, Residing at No.2,
Periyapalayathamman Kilo West Street, Basin Bridge, Washermenpet, Chennai-
600021, the applicant herein, do hereby state that the contents of the above
application in the above paragraphs are true and correct and that no material has

been concealed there from, the same have been read over and explained to me in

Tamil.
Dated on this the 12" Day of March, 2025
. &
Solemnly affirmed on this the BEFORE ME 39\
12" day of March, 2025 and M- MC%L;,D\L"’” W
signed his name in my presence W
after having read over and NI =

explained the contents in Tamil. Advocate
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Land Sharks Eat Into 2 Villupuram Fishing Villages
On the sands of Marakkanam, a private land developer is working on a 160 acres of
land, threatening the existence of two fishing villages.

Karal Marx L

Updated on: 01 Dec 2015, 9:52 am - 3 min read

00000 <

VILLUPURAM: On the sands of Marakkanam, a private land developer is
working on a sprawling layout that is spread across 160 acres of land, which is
allegedly threatening the very existence of two fishing villages. With
allegations surfacing that the project on the shores of Bay of Bengal is taken
up in violation of several laws, the local body has shot off a notice to the
private company, while the latter maintains that everything was done as per
the rules.

According to villagers of Kaipanikuppam and Naravakkam near

Marakkanam, they are under threat of seawater intrusion, as the private firm,
Manju Group, broke through the naturally formed foredune for a length of

about 40 feet to create an entrance to the site. The project itself is located @
inside the foredune zone itself, they added. The plan is to have as many as

3,000 plots of varying sizes — from 600 sqgft to 1,200 sqft, with prices starting
from "600 per sqft. Activists here alleged that the company was advertising



\4

that the plots were located in Puducherry though it is actually situated inside
Villupuram district limit.

The area used to be a hot spot for tortoises and also migratory birds, besides
offering a vacant spot for the local fishermen to dry their nets, said R Sarvesh
Kumar, an environmental activist from Marakkanam. “While the rules bar
even the fishermen from building houses near the shore up to 500 m, this
company has managed to go ahead with the project that is situated very close
to the sea — only about three metres. Apart from the fishermen, it actually is
those who buy these plots who would be in grave danger as the plot is inside
the high tide zone,” Sarvesh alleged.

In addition, they have also encroached about 30 acres government
poramboke land close to the shore and erected temporary fencing as though
they owned it. This includes pathway, crematoriums, pond and palm grove,
he said, adding that the buyers are bound to face legal troubles in future.

Detailing these allegations, a complaint has been filed with the Marakkanam
town panchayat, following which a notice was issued to Manju Group seeking
explanation.

“Only after the local villagers and activists complained did we realise that the
developer had not obtained mandatory approval from the Directorate of Town

and Country Planning. As we have no powers to issue notice to the

registration department to stop registering land here, we have decided to

forward the details of the lay outs to district administration,” said M Murugan
executive officer of Marakkanam Town panchayat. @

A plot was registered to a private party only on Saturday, said sources at
Marakkanam sub registrar office, adding that more than 1,000 plots have ‘
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baen sold out so far. When contacted, district reg?s—trar for Tindivanam zone,
Sudar Oli, said no registration could take place as the price value of the site
has not been fixed yet. But she admitted that there were chances that the
company would collect token advance. Stephen S, the business consultant of
the group told Express that the company have submitted all necessary
documents soon after receiving the notice. However, town panchayat officials
denied this, maintaining that there are yet to get any response from the
group. With both parties trading in claims and counter claims, local villagers
and activists have demanded intervention by district administration to
protect the ocean ecosystem from destruction and also save unsuspecting

buyers from being cheated.
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@ The Coastal Resource Centre
x4/ 16 August 2016 - Q

Small Victories : Villupuram District Coastal Zone Management Authority issues Show Cause Notice to
Manju Foundations Private Limited for development and promotion of illegal beach township in
Kaipani Kuppam, Marakkanam Village, Villupuram district for violating provisions under the CRZ
Notification 2011 and Environment (Protection) Act, 1986.

In June 2016, upon intimation by fishers ‘in Alamparai Village, CRC raised concerns about the. -
construction of ‘Bhinaya Beach' an illegal beach township in Marakkanam. This township comprises of
a 1 km road leading from the main ECR all the way to beach along with several demarcated, fenced
plots. The property has been compounded on all four sides, including the eastern end, with a gate to
have access to the beach. This eastern compound wall is well encroaching into several sand dunes and
the Intertidal area. The Bay of Bengal is less than 10m from the back gate.

The draft Coastal Zone Management Plan clearly shows the presence of sand dunes in this area, most
of which have already been flattened for plot demarcation and laying of the road.Now, only a few
small dunes can be spotted inside the compound.

A building along with a paved area has also been constructed. This area has been demarcated as CRZ-
Il in the draft Coastal Zone Management Plan and it is clear that all of this construction has been
undertaken in the No Development Zone (NDZ). In addition to this, another road parallel to the
seashore is under construction using construction debris. W(}’rking motors, drawing ground water,
going against PWD orders were also to be seen in the NDZ. ;ﬁ

Following complaints, the DCZMA inspected the site to record the violations and approached the
DTCP for status of legal approvals and discovered that the site has not been approved under the
DTCP. !

The committee then Issued notice on 11/06/2016 asking to show cause, as to why prosecution should
not be initiated against the company its chairperson for the violation committed which is a violation
under section 15(1) read with section 16(1) of the Environment (Protection) Act, 1986.
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A building along with a paved area has also been constructed. This area has been demarcated as CRZ- Ill in
the draft Coastal Zone Management Plan and it is clear that all of this construction has been undertaken in
the No Development Zone (NDZ).
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Board at main entrance at ECR
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Back Fencing and Gate, Bhinaya Beach.
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The Coastal Resource Centre
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Site of Bhinaya Beach promoted by Manju Foundations Private Limited in 2016. Roads, Plots, Office
Buildings and parks can be seen.
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Site of Bhinaya Beach promoted by Manju Foundation Private Limited in 2015. No construction can be
seen.
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RZ Violation: Real estate companies marching toward the Marakkanam wetlands; 20

fishing villages on the brink of destruction!

For the past ten years, real estate companies have been advancing towards the
Marakkanam wetland areas. These companies have been illegally flattening natural
sand dunes and constructing beach resorts. As a result of these violations, there has
been a noticeable increase in destruction during recent sea surges—homes and boats
are being damaged, and salt pans are being flooded, leading to significant losses. If this
situation continues, not only the coastal fishing villages but the entire Marakkanam

municipality faces the risk of being submerged by the sea.

No one can forget the devastating tsunami of December 26, 2004, even though the
Earth has faced many natural calamities since its formation. That tsunami claimed
around 230,000 human lives worldwide within minutes. In Tamil Nadu—where the term
“tsunami” was previously unheard of—thousands perished, and in many cases, even
the final funeral rites could not be performed. Bodies were hastily buried along the

coastline. Even after 16 years, those heart-wrenching images remain etched in memory.

When comparing different districts affected by the tsunami, the coastal areas of
Villupuram district were the least affected. This was mainly due to the naturally formed

sand dunes in the region, as noted by researchers who conducted studies after the

tsunami.

Now, these same protective sand dunes are being destroyed by real estate
companies.
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For news collection regarding this issue, we visited Marakkanam and spoke to local
activist Ganesh. He explained that within the Marakkanam municipality—specifically in
the 25-kilometer stretch of East Coast Road (ECR) between Muttukadu and
Puthupattu—there are 18 fishing villages. The primary occupations of the local people
are fishing and salt production. Since these villages are located along the Bay of

Bengal, they often face fierce sea waves during storms and monsoon seasons.

During every new moon (Amavasai) and full moon (Pournami), the sea waves
become even more aggressive. It is the naturally formed sand dunes, reaching up to 50
feet in height along the Marakkanam coast, that have so far protected the homes, boats
parked along the shore, and fishing nets of the coastal people from being damaged by

the sea’s fury.

However, over the past decade, real estate developers have been invading the
Marakkanam region. Due to these violations, the damage caused by seawater intrusion
and other related issues is increasing. If this continues, not only will the coastal fishing
villages vanish, but the entire Marakkanam municipality risks being swallowed by the

sea.

Further, when we spoke directly to the local fishermen in the Marakkanam
region, many expressed deep fear over the newly established real estate firm called
“Manju Groups.” Operating primarily out of Chennai, this company has allegedly been
involved in several illegal activities such as land encroachment. Locals stated that this

group poses a serious threat to their livelihoods.



e
Speaking to ABP Nadu News Network, environmental activist Sarvesh Kumar
highlighted that during the 2004 tsunami disaster—while many coastal districts recorded
death tolls in the thousands—Villupuram district reported fewer than 300 casualties,
with only 35 deaths in the Marakkanam area and surrounding regions such as Vanur.

The key reason, he noted, was the natural sand dunes that provided a protective barrier

from the tsunami's impact.

However, now a real estate company named “Manju Groups” is reportedly
violating the Coastal Regulation Zone (CRZ) norms. They have started plotting
residential layouts across 120 acres of coastal land, advertising luxury beachfront

homes for their elite clientele.

Out of these 120 acres, 28 acres reportedly belong to the government, which includes:

Two burial grounds owned by 8 fishing villages,
Grazing lands used for cattle and goat rearing,
Four water ponds,

Pathways for vehicle movement.

These lands, it is alleged, have been illegally encroached upon.

Five years ago, the same company had illegally developed and sold plots in the
Marakkanam and Kaipanikkupam regions. When this was brought to the attention of the
Villupuram District Collector, he intervened. As a result, roads and fences built within
the High Tide Line (HTL) were removed, and it was officially certified that the area was

not suitable for housing plots.




Despite this history, the company has now resumed work with support from
officials in the Marakkanam Municipality, erecting new fences and pushing forward with
housing development projects. Complaints have been submitted to local police,

revenue, and district administration authorities, but officials have remained silent.

Since the plots fall under the CRZ area, environmentalists now plan to lodge a

complaint with the Coastal Zone Management Authority (CZMA) in Chennai.

When contacted about the issue, A. Mayilvahanan, an officer from the Marakkanam
Municipal Administration, denied any legal violations by Manju Groups, stating that they
had obtained proper approvals from both the municipality and the Directorate of Town

and Country Planning.

Sharing his views, Sundararajan of the environmental group "Friends of Nature"
stated that similar violations occurred in Mahabalipuram, Chennai, where GRT Group

was fined for CRZ violations. He emphasized:

“The National Green Tribunal (NGT) must take immediate action in the Marakkanam-—

Manju Groups case as well.”
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Certified Copy of R/Marakkanam/BOOK 1/1254/2022

This certified copy is being issued through online and it is here by certified that the requisite Stamp
Duty of X 100/- (Rupees Hundred Only) has been paid through e-payment on 28-Jan-2025 for
application number CCA/Online/119831255/2025. '
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SALE DEED

THIS SALE ?EED IS EXECUTED AT MARAKKANAM ON THIS O08TH DAY
OF APRIL, 2022,
i BY

M/s. MANJWY{ FOUNDATIONS PRIVATE LIMITED, (PAN: AAFCM2511C]), a
Company iniorporated under the Indian Companies Act, 19586, having its
registered office at No.8, Sapthaswara Apartment, 12 Avenue, Ashok Nagar,
Chennai - 6053083. represented by its Authorized Signatory Mr.R.GANESAN,
(Aadhaar Noi_ N ), Son of Mr.M.Rarasamy, aged about 28
years, residing at No.4/100, East Street, Kurukkalpatti, Sankaran Kovil
Taluk, previcﬂ.xsly Tirunelveli District, Now Tenkasi Dlistrict, PIN: 627953, to
sign and exdfcute the deeds on bechall of the company for the 'Schedule
mentioned property, vide Board Resolution Dated at 07.04.2022, hereinafter
called as the “"VENDOR™ of the ONE PART;

ﬂ For MANJU FOUNDATIONS (P) LTD.
Gocument Ho | 2 SAfof 2-O2cetook! ﬂ/g-,crﬂ!"l
\\ﬂ. t ' Authorisad Signalory
S |

1 Contains ™7 Shaets ' Shac'
7
Regis g Officer

Marakanam
e i |
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TO AND IN FAVOUR OF

Ms.M.AISHWARYA, (PAN: BHKPAQOG79OK / Aadhaar No.IImmm RN )
Daughter of Mr.K.Murugananda, aged about 30 years, residing at No.35, 6t
Cross, Mapadi Road Leflt Side, K.P.Agrahara Extension, Bangalore North,
Bangalore, Kamataka - 560 023, hereinafter referred to as. the
“PURCHASER?”, which term shall mean and include wherever the context so
recquires or perrnits her legal heircs, legal representatives, executors,

administrators, nominees and assigns of the OTHER PART;

WHEREAS M/s METIS DEVELOPERS PVT. LTD., M/s. KALEENA
DEVELOPERS PVT. LTD., along with M/s, PEDRO DEVELOPERS PVT.
LTD.. sold and conveyed the properties comprised in Resurvey Nos. 189/ 1A —
30 Cents, 189/3A ~ 03 Cents, 189/4A — 28 Cents, 189/4B1 — 1 Acre 13
Cents, 190/ 1A — 3 Acre 96 Cents, 194 /1 part — | Acre 26 Cents, 195/1 Part
— 29 Cents, 195/2 Part — 81 Cents, 195/4D — 3 Acre 41 Cents, 21 1/2C — 99
Cents, 211/3 — 2 Acre 21 Cents, 211/4 - 2 Acre 72 Cents, 211/5 Part — 1
Cents, 211/6 Part — 11 Cents, 212/1 — 1 Acre 65 Cents, and 212/2
22 Acre 05 Cents, situated at
Talulk, Present

Acre 22
- 1 Acre 68 Cents, Totally measuring
Marakkanam North Village, Previously Tindivanam
Marakkanam Taluk, Villupuram District, to and in favour of M/s. MANJLUI
FOUNDATIONS PVT. LTD, represented by its Authorized Signataory,
Mr.P.ARUNKUMAR, by way of Sudle Deed dated 04.1 1.2015, registéred as
Document No.3972/2015, on the file of Sub Registrar office at Marakkanam.

WHEREAS the M/s. MANJU FOUNDATIONS PVT. LTD., had converted the
above said property along with some other properties into layout of Farm
Plot’s and named it as “BHAVISHYA BEACH".

WHEREAS the all revenue records mutated in the name of M/s. PEDRO
DEVELOPERS PVT. LTD., bearing Patta No.2219 for the above said property
along with some other property the same has been issued by Deputy

Tahsildar of Head Quarters, Tindivanam.

Far MANJU FOUNDATIONS (P) LT0,
V«F&""
u

thorised Signatory
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WHEREAS the said M/s. MANJU FOUNMDATIONS PVT LTD, sold and
conveyed the property to Mr.S.Sumathi, Farm Plov No.99, measuring to an
extent ol 1000 8q.Ft., comprised in Old Survey Nc.99/4, Re-Survey
No.2i1/3 in “BHAVISIHYA BEACH - SUPREME”, situated at Maraklanam
North' Village, Marklkanan Taluk. Villupuram District, vide Sale Deed dated

13.11.2G15, registered as Document No.4160 of 2015 on the flle of Sulb-

Rregistrary Offics s Marakicanarnm.

AP WHERIEAS the abhove said Sale Deed 19 Rectified the Fage No.2 (2nd, 3rd
ot Para), Page Mo.3 (1% Para) end Survey Numbers wers mentioned as
R.S3.Ne.211/3 (Gld Survey No.99/4) instcad of R.S.No.211/4 (Old Survey
No G /6], new Re-Survey Ne.2l1/4A1A1A as poer Palta No.2219, vide
Reeuificacion Deed dated 05.06.2018, rogistered as Document No.1106
T 20138, in Book-i on the file of Sub-Registrar Cflice at Marakkanam.

AD WHEREAS the said Mres. 5. 8amatlsd, sold and conveyved to the property o
and in fveur of the VEENDOR M/s. Manjua Foundations Pve Lvd, Farm  Plot
o et crieasuring (o an axient of 1000 Saq.t, comprised in Old 5. No.99/6& and
Foslarees NoZ11 /4 as per patta Sub division Survey Na.211/4A1ALA (Patta
N 2315 i “BHAVISHYA BEACHE - SUPREME", sitvated atl Maraklanam
Northy Village, Markkanam Talulk, Villupuram District, by Sale Decd Anted
O9.00. 2021, regivtered as Document No.2863/2021, wn the flie o.‘&"- Sub-

Raepistrar Office at Marakkanam.

WIIREAS the VENDOR has got right, title and interest -and further the
VIENDOR hes got unfettered authority to convey the above said property to

Aanyone.

WEHEIRITAS the VENDOR herein offered to sell and the PURCHASER evinced
interes! to buy the Farma Plot No.99, measuring 1o an exieitt of 1000 8q.Ft,

cordprized in Old Survey No.99/6 and Re-Survey No.2il1y4 as per palla

Fai WlantJu FOUNDATIGNS (1) 11T,
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Sub-division Survey No.211/4A1AlA (Patta No.2219) in “BHAVISHYA
BEACH - SUPREME", situated at Marakkanam North Village, Marakkanam
Taluk, Villupuram District, which is more fully described in the Schedule
hercunder, for a sale consideration of sum of Rs.2,01,000/- (Rupees Two
Lakh and One Thousand Only). And the VENDOR has also agreed to
cornivey the said Schedule mentioned property unto the PURCHASER herein,

for the said price or consideration.

NOW THIS DEED OF SALE WITNESSES THAT:

1. That in pursuance of the aforesaid agreement and the entire sale
consideration of the sum of Rs.2,01,000/- (Rupces Two Lakh and One
Thousand Only), paid by the PURCHASER to the VENDOR and the
receipt of which sum, the VENDOR hereby admits, acknowledges and
releasca the PURCHASER from any further payment obligation, the
VENDOR hereby gives, grants, transfers, conveys and sell to unto the
PURCHASER by way of absolute sale Farm Plot No.99, measuring to an
cxtent of 1000 8q.Ft, comprised in Old Survey No.99/6 and Re-Siitvey
No.211/4 as per patta Sub-division Survey No.211/4A1Al1A (Patta
Na.2219) in “BHAVISHYA BEACH - SUPREME?”, situated at
Marakkanam North Village, Marakkanam Taluk, Villupuram District,
which is more fully described in Schedule hereunder free from all

encumbrances.

2. That the VENDOR hereby assures the PURCHASER that the VENDOR
has got full absolute and indefeasible proprietary right to sell the
schedule property ta the PURCHASER and no one else has any right
vested or contingent which are in any way derogate from the absolute
indefeaslble proprictary right and interest in the property hereby
conveyed.

3. That the VENDOR hereby assures the PURCHASER that the VENDOR
has not done or knowingly suffered any act or deed or thing by which the
title to the schedule property herein has in any manner affected or

hampered. For MANJU FOUNDATIONS (P} LTD.

A | i
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4. That the VENDOR hereby assures and indemnifiecs the PURCHASER that
there are no encumbrances, mortgages, charges, and land acquisition
proceedings, whatsoever gver the schedule praoperty.

5. That the VENDOR hereby further covenants with the PURCHASER that
all taxes, rates betterment charges, Kist and other public charges in
respect of the said land have been paid up to the date of this indenture.

6. That the VENDOR'S contribution being limited to and having provided
the land for road space as set out for the common usec of all the
Purchasers and Owners of other plots in the project at free of cost.

7. That the VENDOR shall at all times at the request and cost of the
PURCHASER exccute and do every lawful assurance and things for the
further or more perfectly assuring the said property unto the
PURCHASER as by himself be reasonably requiired.

8. That the VENDOR hereby covenants with the PURCHASER that he will
sign and execute any letter, application, deed or anything that may be
required for the mutation of names in the Revenue and the Mumnicipal
Property Tax Register, Water Supply and Scwerage connccton and
Deposit Account and Transler of Patta and Electricity connection service
and further covenant to co-operate withh the PURCHASER in doing such
acts, deeds and things as and when required to do so. The VENDOR
herein Further doth declare that he has “NO OBJECTIONT whatsoever for
mutation of names in the respective registers.

9. That the VENDOR has on this day handed over vacant possessio‘!’n‘of the
schedule property to the PURCHASER along with copies of previous Sale
Deeds prior to this indenture and also with copies of other relevant
documents pertaining to the schedule Property and the PURCHASER
hereby acknowledges the same.

For MANJU FOUNDATIONS (P) LTD,

Autharised Signrtory

A

e T L U o
. Farid ¥ e Y
Document R J==D & of Book

I__l___Cr_.\!:!ﬂfﬂi_LZS‘)G‘ﬂﬁ X Sraer
R

§
3 : ) ;
Reaistor] NS !

Marabvanam J
—— ]




|
|

%S

..6..

SCHEDULE OF THE PROPERTY

All that piece and parcel of Vacant Farm Plot No.99, (which is marked in
the attached layout plan), measuring to an extent of 1000 8q.Ft, comprised
in Old Survey N6.99/6 and Re-Survey No.211/4 as per patta Sub-division
Survey No.211/4A1Al1A (Patta No.2219) in *“BHAVISHYA BEACH -
SUPREME”", situated at Marakkanam North Village, Marakkanam Talulc,

Villupuram District.

BOUNDED ON THE:

NORTH B8Y : 30 Feet Road,

SOUTH BY : Farm Plot No.106
EAST BY : Farm Plot No.98,
WEST BY : Farm Plot No.100.

and with the following linear measurements:

East to West ont the Northern side - 25 Feet,
East to West on the Southern side - 25 Feet,
MNorth to South on the Eastern side - 40 Feet,
North to South on the Western side - 40 Feet,

Situated within the Sulb Registration District of Marakkanam and

Registration District of Tindivanam.

The Market value of the Schedule Property Rs.2,01,000/-
(Rupecea Two Lakh and One Thousand Only)

For MANJU FOUNDATIONS (P LTD,

Q}ao@‘&"

Authorised Signatary
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IN WITNESS WHEREOF BOTH THE PARTIES HAVE SIGNED THIS SALE
DEED ON THE DAY, MONTH AND YEAR FIRST ABOVE WRITTEN IN THE

PRESENCE OF: For MANJU FOUNDATIONS {P) LTD,
AN o
Authorisad Sigsatary
— Gl VENDOR
WITNESSES:

A ]
1. M- Shan nng \/ma:sHANMUGA VALLI, (Aadhaar No. S S )
W/o. Mr.K.Murugananda, #35, 6t Cross,
KP Agarahara, Magadi Road, Bangalore North,
Bangalore, Kamataka — 560 023.

2. \]\...:'4'”‘ D.KUMAR, (Aadhaar No. il SUSEN SSmm)
; S/0. Mr.Devaraj, #4/10, Bharathi Nagar
3rd Cross, Zameen Pallavaram,
Kancheepuram, Tamil Nadu — 600 043.

DRAFTED BY:

s. CHME?;.' LB.,

Advocate — Madras High Court.
T.N.B.C. Roll No.1859/2020,
Old No.61, New No.4, P.H. Road,
Arumbakkam, Chennai — 800 105.
Contact No.98848 34523

Documarn! No ]ﬂ_’z; { = ol boowl
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CERTIFIED TRUE COPY OF THE RESOLUTION PASSED IN THE MEETING
OF THE BOARID OF DIRECTORS OF M/S. MANJU FOUNDATIONS PRIVATE
LIMITED, HAVING ITS REGISTERIED OFFICE AT #8, SAPTHASWARA
APARTMENTS, J & L, 279 FLOOR, 1¥ AVENUE, ASHOK NAGAR, CHIENNAIL —
600 083 HELID ON O7.04.2022 AT 11:00 A.M.

RESOLVED THAT Mr.R.GANESAN, Legal Linison Manager of the icampany
be and herely authorized to sign, execule and submit such applications,
undertakings, agreements and Sale Docd(x), General Power of Attorncy,
Rectification Dead(s), Cancellation Dceed(s). othier requisite daciunerits
wiitinps ancd decds as may be deemed necessary ar expedient to carry aon the
activity ol selling the Vacant housing Plot No.99, measuring an extent of
1000 Sq.ft., comprised in old Survey No.QO/6 and Re - Survey No.211/4 as
poer Patta Sub-Division Swurvey No. 211 /9A1ALA (Pattsn No.2219), in the
lavoul namedd as “BHAVISHYA BEACH - SUPREME”™, situated at
Maraklcanam North Village, Marakkaoaan Taluk, Villupuram District, Tamil

Nadu and give effect to this resalution.

AND FURTHER RESOLVIED THAT the commorn scal of the company is
aflixed, wirerever necessary, in the prescnee of any dircctors or of any one

director, wiha ahall sign the same in token of the présence.

Specimen Signature of the Autharizoed

Q -
(Mr. é.GA.NESA.N)

Manager [Legal Liaison] . -’—’] ~ijf- :*’?C‘%t"g:':.

Jucument i

el
( Gl S il Cantats
K.M.VIDHYASAGAR X =Py
Managing Director tarakenantor MANIU FOUNDATIONS (P LT,

@\,’&/\m Au%riae&, Signatory
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Certified Copy of R/Marakkanam/BOOK 1/1880/2023

This certified copy is being issued through online and it is here by certified that the requisite Stamp
Duty of X 100/- (Rupees Hundred Only) has been paid through e-payment on 28-Jan-2025 for
application number CCA/Online/119831133/2025. '
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b SALE DEED s o Rtk ““‘|‘

: THIS DEED OF SALE IS EXECUTED AT i
MARAKIKANAM ON THIS 15™ DAY OF MAY, 2023, ;
4 BY
1. Mis. KALE.E:NA? DEVELOPERS PRIVATE LIMITED, {(PAN: AAECK2504J). a
Piivate Limited,; Company incorporated un 07.02.2011 vide ,
CiINU70101DL 20110 TC213434, under Part IX of the Companies Act. 1956 (No.1 of |
1956). having registered office at Flat No.621-A. 6" Floor Devika Towers, 6, Nehru
Place, New Delly — 110 019, representad by its Authorised Signatory t
Me. P, SAMPATHKL]MAR (PAN MNo: BKXPS2044A / Aadhaar No: 6985 8013 1175).
Son of Mr.Palaniappan, aged aboul 38 years, residing at No.10, Vijayaraghavan |
Sueet, West Saida%:et. Saidapet, Tamil Nadu — 600 015, Vide its Letter of Authority |
dated 09.05.2023; , '
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2, M/s. METIS DEVELOPERS PRIVATE LIMITED, (PAN: AAFICMO283H), a Private
Limited Company incorporaled on 07.02.2011 vide CIN U701010L2011PTC2134386,
under Parl IX of the Companies Act, 1956 (No.1 of 1956), having registered office at
Fiat No.G21-A, 6" Floor Devika Towers, 6, Nehru Place, New Oelhi — 110 019,
represented by its Authorised Signatory Mi.P.SAMPATHKUMAR, (PAN No:
BKXPS2044A / Aadhaar No: Il BEERE EE), Son of Mr.Palaniappan, aged about
28 years, residing at No.10, Vijayaraghavan Streel, West Saidapet, Saidapet, Tamil
Nadu — B00 015, Vide its Letter of Authority dated 09.05.2023,; hereinafter 1 & 2 both
joimty referred to as the "WVENDORS" of the ONE PART,

TO AND IN FAVOUR OF

Mrs.LAKSHMLYV, (PAN AFZPL7983D / Aadhaar No: llEE TN M) VVife of
Mr.S Vageesh, aged about 53 years residing at Falling Waters, B-Block, B-604,
NMo.1, Perivar Salai, Perungudi, Chennai, Tamil Nadu — 600 096, hereinafter referred
to as the “PURCHASER” of the OTHER PART,;

WIHEREAS the VENDORS and PURCHASER both terms wherever the context so
admiils shall rmean and Include themselves, thzit heirs, legal representatives,

administiators, execulors and assigns;

WHEREAS the VENDORS are the absolute ownars of the schedule hereunder and
other propartics lying i various Sy.Nos., siluated at Marakkanam North Viillage,
Marakkanam Taluk and Villupuram Districl, the same& was purchased under sale
deed Document Nos. it312/2012, 773/2012 & 774/2012 on the files of the Sub-

Regisirar Office at Marakkanam.

AND WHEREAS the Fatta No.2220 for the said land measuring 1.14.00 Hectare in
S.No.213/1 & Ors, issued by Deputy Tahsildar, Marakkanam stands in the name of

For Kalecria Dovelopers Private tinylzed
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M/s. Kaleena Developers Private Limited 8& M/s Metis Developers Private Limited.
The Extract from Chitta & Adangal for the said lands measuring 1.14.00 Hectare in
S No 213/1 & Ors, issued by Viillage Administrative Officer, Marakkanam Norih
Village stands in the name of M/s.Kaleena Developers Private Limited & Ws Metis

Developers Private Limited.

Ever since the VENDORS has been in continuous, uninlerrupted peaceful
possassion and enjoyment of the said properly, with full powers of alienation, without
any tet or hindrances, paying all taxes and outgcing payable to the Government and
Local Authorities and has got valid and marketable tille (c the said property.

AND WHEREAS the Vendors herein has offered to sell and the Purchaser has also
agreed to buy the schedule menticned property for s sale consideration of
Rs 4,50,000/- (Rupees Four Lakhs and Fifty Thousand Only) free from all
encumbrances, y which sum the VENDORS has also agreed to convey the sale
property, unto the PURCHASER free from all encumbrances.

NOVY THIS DEED OF SALE WITNESSETH AS FOLLOWS:

That in pursuance ol the foregoing and in consideratlion of the sum Rs.4,50,000/-
(Rupees lFour Lakhs and Fifty Thousand Only) paid by the PURCHASER ic lie
VEMNDORS and the receint of the entire sala consideration, the receipt of whizh the
Venuer does hereby admit and acknowledge and from the same does hereby
release the Purchaser and the Vendor does hereby grant, convey, sell, transfer and
assign unto the Purchaser by way of absolute sale, and which is more fully described
in the Schedulz hereunder, together with ail the hedges, ridges, drains, fixtures,
trees, ways, water-ways, waler courses, and all easements, privileges, amenities,
benelits, iliherties. advantages and appurtenances, whatsoever pertaining to the

For Kaleena Develapers Private Limitad
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Schedule mentioned property beionging or usually held or enjoyed therewith or
reputed to belong there to, all the estale, right, title and interest, claim and demands
of the Vendor unto and upon lhe schedule mentioned property TO HAVE AND TO

HOLD the same and every part thereof unta the
FPurchaser absolutely and forever, free from all encumbrances.

1. The Vendors hareby covenants with the Purchaser as follows:

A

That the Vendors has good right, power, authority and title to convey property
mentioned in Schedule and every part thereof by way of absclute sale to the
Purchaser, that the VVendors has not done, omitted or knowingly suffered any
act, deed or thing whereby the properiy or any part thereof shail or may be
encumbered or aflected in estate, title or otherwise whereby the Vendor shall
or may be prevented from cornveying Schedule property to the Purchaser
absolutely and thatl there are no encumbrances, charge, attachment, liens or
fispendens, acquisition proceedings affecting the said property in any manner.
That the Vendors has not charged. mortgaged, or otherwise encumbered the
Schedule mentioned property and that there are no charges, liens,
marigages, agreements to seil, fispenderns, disputes, claims, demands,
gigirait, charity or endowment, maintenance, right of way or any other form or

kind of encumbrances, whatsocever created by the Vendors or any person
claiming from, through, under or in trust for the Vendors and that there are no
acquisition proceedings concerming Schedule mentioned property and that the
Frurchaser may enjoy the saild Schedule mentioned property withh absolute
right as full and absolute owner thereof.

That the Vendors has not done or been privy to anything whereby this
indenture might be rendered null and void or by which the Schedule
mentioned property is encumbered, affected or impaired In estate, (itle or
otherwise or whereby the Vendors is in any way hindered from granting,

For Kaleena Dovelopers private Limited
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conveying, selling, and assigning its right, title, interest in Schedule mentiocned
property to the Purchaser.

D. The Vendars hereby underakes to indemnify the Purchaser against all
claims, demands, damages, action at law and other proceedings in respect of
the property hereby conveyed at the instance of any person or persons and all
losses, damages, cosls and expenses which the Purchaser may sustain incur
or be pul to on account of such claims, demands or action al law or any other
proceedings.

The Vendors does hereby deciare that the Scheouie menticned property is not

affected by the Provision of the Tamil Nadu Urban Land Ceailing and Regulation

Act 1878.

That the Vendors shall execute all documents, if any that may reascnably be

required, at the cost of the Purchaser, and render such reascnable assistance

that may be required by the Purchaser for furlther perfecting the title of the

Purchaser to Schedule mentioned propeny.

That the Yendors has paid up to date all Gavernment and municipal taxes, quil

rents, ‘any other taxes thal may be payable to any authority in respect of the

propeny and every pan thereof and the Vendor undertakes to pay the laxes, If
any, that may be found due on this day.

That the Vendors shall and will indemnify and keep the Purchaser well and

sufficiently indemnitied against all claims, damages, demands, and actions al law

and other proceadings In respect of the property or any part thereof, arising out of
breach of any of the aforesaid covenants undertaken o be fuifiled by the

Vendors.

The Vendors hereby covenanis with the Purchaser that it has been in actual

possession and enjoyment of the said property and except the Yendors no other

peison or persons has any manner of right or interest or title whatsoever in and to
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the property hereby conveyed and the same is not the subject matter of any
litigation or other proceedings pending before any court of law, Revenue
Aulhority, Municipal. Panchayat, Tribunal or any other authority and the said
property shall remain quietly entered into and taken upon by the Purchaser
without any interruption or disturbance by the Vendors or any other person or
persons whatsoever claiming through or under the Vendors.

7. The Vendors further covenants with the Purchaser that there are no suits,
appeals, legal petitions or any other praceedings pending before any court of law
or any other authorities in which the property hereby conveyed or any poittion
thereof is an issue and that Vendors has done no act or omilted to do any act ar
has not entered Intc any agreement of sale or offered the property hereby
conveyed as security for performance of any agreement or arrangements
whereby the property is in any way be affected in tille, estate, possession or
enjoyment of the Purchaser by virtue of this Deed of Absoclute Sale.

8. The Vendor further covenants with the Purchaser that the Purchaser shall be
‘entitled by virtue of this Sale [leed to effect mutation in the records of the
Panchayat, Panchayat Union, Municipal Registry and Government revenue
Registiry in relation to the property in her name and the Vendors do hereby
covenant with the Purchaser that it will execute and sign all such Deeds that may
be necessary or required in that behalf of al the cost of the Purchaser.

8. And the Vendors has Lhis day deilivered the vacant possession and the Xerox
copies of Title Deeds of the property hereby conveyed and the Purchaser shail
and may at all tirnes hereafter quietly and peacefully possess and enjoy the

properly free from all encumbrances.

For Kaleena Davelopers Private Lim:tad
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SCHEDULE OF PROPERTY

Alf that piece and parcel of vacant tand measuring 38 Cents in S.No.213/1, (Patta
No0.2220) of Marakkanam North Village, Marakkanam Taluk, Villupuram District and
situated within the Sub-Registration District of Marakkanam and Registration District
of Tindivanam District ‘

Bounded an the

Norh By Remaining land in S.No.213/1,
South By : Remaining land in S.No.213/1,
East By : Remaining land in S.No.213/1,
West By : ; Layom.‘ Approved by DTCWWQNG.MIZQZ‘!,;

Present Market Vaiue of this Propeitly is Rs. 4,650,000/~
(Rupees Four Lakhs and Fifty Thousand Oniy)

IN WITNESS WHEREOF THE VENDORS AND THE PURCHASER HAVE SIGNED

C THIS DRED, ON THE DAY, MONTH AND YEAR FIRST ABOVE WRITTEM, 1IN THE
P PRESEWCE OF THE FOLLOWING WITNESSES:

Vor Kateeny Tavelopars Privote Liraited
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WITNESSES:
) (GOWTHAMI RAQ) (Aadhaar No Il HEEES BN
Qv" D/o. Mr.S.VVageesh,
‘. v_if“f.’_‘-'?_“‘ Falling Waters, B-Block, B-604, No.1, Periyar Street,
ki Perungudi, Shollinganallur, Chennai — 600 086.
z \ - (M.PREMKUMAR), (Aadhaar No. Il I BEN),
s I};J)}(" S/o. Mr.Muthukrishnan,
\3_'“ ) Mariyamman Kovil Street, Melpettai, ‘

Villupuram — 604 307.

DRAFTED BY:

(r S.CHECEA%&J%‘N. “bm., LLB.,

Aty Advocate ~ Madras High Court,
4 T.N.B.C. Roll No.1859/2020,
Qld No.61, New No.4, P.H. Road.
Arumbakkam, Chennai — §00 106.
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Sale deed

This deed of sale is executed on this the 19" day of June, 2024, at Marakkanam by
M/s. Manju Foundation Pvt. Ltd., HAVING OFFICE AT Saftharishi Apartments, No.8,
First Avenue, Ashok Nagar, Chennai 600 083, represented by its Authorized
Signatory (Resolutiion dated 18.06.2024), (PAN Account No.AAFCM2513C), R.
Ganesan, son of Late M. Ramasamy, aged 31 years, (Aadhaar Identity Card
No. ) residing at Door No0.4/100, Kizhakku Street, Gurukkalpatty,
Sankarankoil Taluk, Tenkasi District, Pincode No.627 953, (hereinafter referred to as

the VENDOR),
TO AND IN FAVOUR OF

M. Jisith Jaya Surya, son of Mr. Manoharan, aged 27 years, (PAN Account
No.BEXP37426R), (Aadhaar Identity Card No._ ), residing at No.S1, 39, Hansa
Abinav Apartments, Glass Factory Road, Thiruvotriyur, Chennai 600 019, Tamil

Nadu (hereinafter referred to as the PURCHASER).

Whereas the property viz., land of an extent of Acre 6.,03 cent comprised in
S.No.189/4, Old Survey No.114, Marakkanam North Village, Marakkanam Taluk,
Villupuram District, was purchased on 7.4.2006, by M/s. Kirubas Motels Pvt. Ltd.,
and M/s. Shaka Estate & Fionance Ltd., represented by M/s. Narendirapaul, and
Tmt. Jayanthi Nagarajan and Tmt. Bala Jayaram, Mr. Balasubramania Adithyan,
through their general power of attorney Mr. A. Murugaiah by way of a sale deed
registered as document N0s.632/2006, 635/2006 and 636/2004, and the same is in

possession and enjoyment of the date of registration of the above sale deeds.
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Patta No.643, in respect of the above property is filed in the names of Tmt. Jayanthi

Natarajan, and 7 others.

The above said Kaspan Motels Pvt. Ltd., and M/s. Shaka Estate & Finance Ltd.,
represented by their authorized signatory Mr. Rajeswari Dayal, sold the above
Iproperty to and in favour of M/s. Reddys Developers Pvt. Ltd., M/s. Kaleena
Developers Pvt. Ltd., represented by its authorized signatgory Mr. Rajesh Dart, on
5.6.2012, and on 21.3.2012, by way of a sale deeds registered as document
Nos.1612/2012, 733/2012, 774/2012, and they are in possession and enjoyment of

the same.

The above said property viz., land of total extent of 0.76 cents of land comprised in
Old Survey No.114, and New Survey No0.1890/4, Marakkanam North village,
Marakkanam Taluk, Villupuram District was purchased by Tmt. Pachaivalli and 11
others, from M/s. Reddy Develoers Pvt. Ltd., represented by its authorized signatory
Mr. Rajes Garg, by way of a sale deed bearing document No.3903/2013, at the office

of the Sub Registrar, Marakkanam, and they are in in possession and enjoyment.

Patta No.2220 in respect of the above said Iproperty is filed in the name OF m/S.
Reddys Developers Pvt. Ltd., and Kaspa Developers Pwvt. Ltd., and as per the Patta
the Survey No is S.No.189/4, and new No.189/4B1 and from that date on wards they

are in possession and enjoyment of the same.

The vendor herein viz., M/s. Manju Foundations Pwt. Ltd., represented by its
authorized Signaory Mr. Arunkumar, purchased the above property and the other
properties from M/s. Bottis Developers Pvt. Ltd., and M/s. Kaleela Developers Pwt,
Ltd., M/s. Petro Developers Pvt. Ltd., by way of a sale deed bearing document

No.3972/2015, dated 4.11.2015, registered at the office of the Sub Registrar,
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Marakkanam, and from that date on wards the same is in possession and enjoyment

of the Vendors.

The Vendors developed the above lands comprise din the above said Survey
Numbers along with the other Survey numbers as a layout called BHAVITHA

BEACH and was selling the same.

One Tmt. Sudha Ashok Kumar, purchased a plot measuring an exte3nt of 800 Sq.ft.,
BHAVITHA BEACH Classic, COMPRISED IN Old Survey No.114, New Survey
No.189/4B1, Marakkanam North Village, Marakkanam Taluk, Villupuram District,
bearing LPlot No.55, from M/s. Manju Foundations Pvt. Ltd., by way of a sale deed
bearing document No.594/2016, registered at the office of the Sub Registrar,

Marakkanam, and from that date on wards the same is in possession and enjoyment

of the same.

M/s. Manju Foundations Pvt. Ltd., purchased the above said land of an extent of 800
Saq.ft., bearing Plot No.55, BHAVITHA BEACH CLASSIC Layout comprised in Old
Survey No.114, New Survey No.189/4B1, Marakkanam North Village, Marakkanam
Taluk, Villupuram District, from the above said Tmt. Sudha Ashok Kumar, by wa
deed of sale bearing document No0.1942/2019, registered at the office of the Sub
Registrar, Marakkanam, and from that date onwards the above property is in their

possession and enjoyment.

The vendor offered to sell the above said property viz., land measuring an extent of
800 sq.ft., bearing Plot No.55, BHAVITHA BEACH CLASSIC Layout comprised in
Old Survey No.114, New Survey No.189/4B1, Marakkanam North Village,
Marakkanam Taluk, Villupuram District, to the purchaser herein for a total sale

consideration of Rs.2,40,000/- (Rupees two lakh and forty thousand), free from all
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encumbrances and that the Purchaser this day paid the entire sale consideration to

the vendor and the vendor handed over the possession of the property more fully

described in the schedule hereunder, to the PURCHASER.

Hence, the VENDOR shall have and hold the property more fully described in the
schedule hereunder, free from all encumbrances, by taking possession of the same,

with the right of inheritance and with the right of alienation.

The Vendor assures that they did not execute any deed such as will, gift, mortgage,
settlement, collateral, attachment release, partition, sale agreement, court
attachment, security, decree arrears, Court proceedings, Government acquisition,
tax etc., and did not subject to any encumbrances, and that they did not execute

anby general power of attorney to anybody's favour.

Further the vendor assures that in the event if any encumbrances is found in the

property hereby conveyed, they would clear the same at their own cost.

The Vendors assures that they are having every right to deal with the schedule

mentioned property. \

The vendor assures that either the vendors or their officials are not having any right

or continuity of right in the property.

The Vendor this day handed over the parent documents in respect of the property to

the purchaser and the vendor agrees that the patta can be transferred in the nbame

of the purchaser.

Accordingly, the v endors have executed this deed of sale in the presence of the

witnesses present.

Schedule of property
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All the Ipiece and parcel of land of an extent of 800 sq.ft., bearing Plot No.55,
BHAVITHA BEACH CLASSIC Layout comprised in Old Survey No.114, New Survey
No.189/4B1, Marakkanam North Village, Marakkanam Taluk, Villupuram District,

cover in Patta No.220, Sub Division No.S.No.189/4B1AA1, as per Patta No.2220,

bounded on the
North by : Plot No.34

South by : 30 feet road

East by : Plot No.54
West by : Plot No.56
Admeasuring

North : 20 feet

South : 20 feet,



Certified Copy of R/Marakkanam/L|$&&LD 1/2682/2024
This certified copy is being issued through online and it is here by certified that the requisite Stamp;‘

Duty of X 100/- (Rupees Hundred Only) has been paid through e-payment on 28-Jan-2025 for
application number CCA/Online/119830574/2025. '




gtﬁh:gi;a 30, -erﬁxﬁtng TAMILNADU

R.G.PALANI

s , )7
g 9 ox i) & gu BTAMP VENDOR
5> 28 mpy ML M. #I0G 2 L.No: 31/ B3 72000
1 268 Arroi Moad. Kodambakise
0 e s - BN OrES
?
2 aflé fsmmuiiug o

GV FHhS sfén Slemqins Ligh by Ly 6TTER) 2024-1h axml_Lh, grdsaT wrgib, 19 -t
G, Lo e s 6T &5l st st GunnsrGib:

]
SpENG - COO 019, Qactvemam, &\ (mQarmpiiug T, Hermeo CuasLf Grr@,
Q6T g_;p_ﬂsmnj SO Quasdori ety eredor: 3B, S1 - esirp  oasfiuSlsu
S @Ein SN .0 C TSyt oot eeiflsir  gammt somt 27 euugeTen,

Hs. M m Giggus @it wr, [BnkhsT SevoTER (% B EML_ 6TeHar: BEXPJ7420R 4
1B ,g;{mm. s oyC.emi_ evoror : NN N ) CSlesminb Qumn.lmrr 5

&l
2bE SLEESS. Far MANJU FOUNDATIONS (F} LTD

p;bd’

Authorized Signatory




2k

Qe arement - 6QQ08R3, Condk Lo, (LALHEL I (AT T K SUIEH BII6LITIY g{umh'.
Quoevorl” siu, erevm ;& erstim psanfiuilsy @) e M/s. UEHS L1s1j6BoTGL_REaTSTU
SenrGan’ sSWAQLL, [Bokon Seosréeh creun: AATCM2511C|  [DmsnswdBiherras

(S onemi preit: 1 8.06.2024], oeeET gaLymo Qubm smaGhumiin 1Shy YRl s,
S(Ehay  erein H27 a53, Qmsursrdl Lol dn, sragnstSamnellsd  anlLin,
GG 1y, SpéGiEh Qo , &5 stadnr: 4/ 1 00- svearm wrmsauNuiiio sudsal RUHLD
aren@Gladsy &G M. @rrwemd ol &:afllelr  Lnamedt aromt 31 ALSISTST
By R pGamaedr, oo sjemt_uurew oy srevor: SN IEmam AN,
“Eamnnn  GammEannr T gyl [wes LN UTE AL, IT 61t ELTUB S rehiL 81 &\ pés eneumTi_
smldladr (eatsaNsmeuilda stpde LanT(VHS enmedlinsmest e aNd Semipid Ligh LD
«Taimsar e BTN,

wiflgginymb wran o, L0y SHTETIID. &1 SU1E 66T, 1017 T eonnit et éngy Sinmudhdled L
i Geri ersami. ! 1, b aniGeu eremm . 1 B9 f4-su i Gwn & efldudiystorLi
cgeni 6.03 Gasml Henomergy M/ 5. culTein  Guomisigu  SlemrGen” s,
wiimith M /5 egrnenit a1sCI_ & emuearmairein s L 24,5 @mgmxmri&xe&@c’na‘-n’&.
R S eamb GlumbmemanGluaggd e ri Ay G h LT DyEi &6

dﬂ(ﬂ"ilfﬁ»gglllﬁz-ﬁl m_gueen wmurn Sl Lovear Qepuntmi,  Hap Lnsuanyosmiiin

seh ML inar SdGumilstr  Glory ALAL A @peseugrasT  HUE AL (PURIM LN

aoui SR I@mbes,  Sihs  07.04.2000 Cafuiisir, Reomuab  Quidg DI
LT S BT ETER D @M dsumem  aRIaUIeut FECATVIE AT T (TR TG T srenora 1T .32 /200G,
6352000, o G36 /2004~ sy vy Qaimnnuc G St lskis s
G e hefleuni, oy Emameuiian EN(mH sl ek -

Cuinng Glengamss &oHbs B . Qb ) [HL AT et unmmebd 7 mnt s Graflsh
WAL et . 54 3 g Sr&SssurdRiLeTeT g

e KLU FOURNDATIONS (P) LYG

2 7ol

Authoosed Kignniory

\_‘7{

P i
T < ’f : - .-
o s S Y SRS
=X o wil e Qe sl S, 3% _4;?
thcr sl B e
my:p'u\- savIAn i Yo "H"'*'I




2 1

Gubite. M/ s.euumsit CLanti_sostu Slemy Gau sSLAGIL1Z 1@y M / 5. 6im8ar staiuGL L

B emuTNETe  OLAG T  epd  Hlgiaseor RS & ST DIEHET o miBsGLIDm

M @GP 5N 6T &y . Gasiueur WD D@ @i, Gy Qenddlement

M/ s.Go tesiy Gl_susoinud 6iu GleonyGan®  sSuBGh ., M/ s sefeonr QL ssunt siv
Steoy@Bean’ e BIGh .-, LR 21N (NI AI6OT 1Hu £0 08T &) BT S, D LHEBT DIHRITTLD
Glummena:QuiepdHeTent  Hln GUGman &N S Sjeun &metr, e_fig 05.06.2012 L
21.03.2012 gpoiw Cobhimallan &l wnl G’In.rr@&.a;ﬂué@ oGl FHemi g, nIene
arenmensit, 1612/ 2,0 12, 73372012, 774 /2012 -y e ughisr| Qaunuen’ @ DIG

(ehEs 26 (Y ZueueilE g1 euntunl L g

I glagTid woranl.L b, 07 e ST ERATLD LT AN T, LN} & ERITETOTL S1SL_8n(&H SN it LIsmLIL
adGny aredm. 119, b & Ga oior. 1 R f4-es  rudl CQuordha eMatu gy eomTi i
G&T0.76 Qass’ mMedbdemear M/ s G Lasiy Glu_susutiLii siu 156y Geu T
AT HENT) TS, DIE6DT DS @pbmem sGuuegSETeTTE B BrrGensiv i &
Lpsud esit, | R g 11 em Feusad] indymrd L1 e meir VR W YN &L
12.12.2013 Gadhllss, dHamgund  Gurbom o5 Laes ehtRanD ST LRleun e
Sjee Uk ghlsl  dlemi e sT6001 . 3905 /2013~ gue  udhay (AT TTAITE W T g

e Sl SEmCUTRSRarn asmemaufeyid Bsbe! aLhes!-

(xmfrf)ul-,; Gaagefsman  @bida M/ 5. Gholae6  Q_snsotuad sy Slenn (=TT 1 ¥ 1 [/ T
L s asndenier Gl susuliki e (Remg Ganl SUAGU_1_, Guiflét wnlin o stanor 2220 - 480
ST 5 B Y EENL 6T KT G Cinfipse sl mafedr iy an Geu eveoor. 1 89/ - emay Ly et Geu
aemar. L BO /481 - sum  uidlay Gleninutn (D o e i () A8 )Y

axFuLL . @i.

CuaGeon aiaR& sl Ddtar Qamrddemanyd whprh  (BlEo Qs s amemaLd GEFi &
Sy ng M/ 5.6 1=6T0 Gl QUsVLIIT §T0 lempGan.  efhAGh 1, M/ s mafaurer
GIL eusuiiLit shu FsmmGeul’. eWAGL =, M/ 5. @Gy GUsnsulri 610 SsngGan’ SlMGh 1~

For hapial ERUNDATIONS (2410
, sonor SEPL
oD R 5o

%’7 falhaisrd Bignaloey
(=] L




it b e i,

LA (oS T B O T 4t T @Tiityem T g mrTTeshiL M/ s.n@hen Lis1 srar (BLmashi sty 1Stem iy Geza”

SUBGU_L,  (misuem & dilaal emesGuunn  SIFENRA o diu AN . BiUHETHrEGSLOTT cLpsuLln

U4.11.2015 Gadultsy Slemyunn  Gumo, LDy dnanni6naTyn  eFTT u@m.m'sm’l ,_E;“_:_L\_]G!lliudﬁlh

HIEDIFILL o5 IGTBT 6F 6aaT 3A72/2015 s uba Clabniul @ o psinG st (Gl

GSyDLIem surgn T 260 (3 Smueiisa arhs QTS (ELn .
@

PLAMILA 9NN IEDIEBT GO , Cuagyaariiy - @it Geu STEBATEHGT  LMItD sy an G
LRy i 2 j Ll AL g

1 arorm@En_st Gatt S "BEHAVITHA BEACH" séip Quunflés  wenemr (Fiflamerives.
Skfigsgs efipienesy Qv @i &M '
WQLndisa. (i afiglignin e, A& EITSOaTLR AT BP0 FAT | T & enromarin 6L &5

rrn g adiar, LIS it Ga et 114, ydho #7 Qo sTane1 . 189/4B1

i MaseBlgsT RN “BHAVITHA BEACH CLASSICT

Rlemi) it (mebes  Boiflemuu Iemrnh e dHeul _mannl srideRlels

Mougg eSleuTsHe) @M Cen”

sramrin  LosmenTCniln oV
o gtra ganoneny (e . lal

@6ren 800 sgme @aresmmL . LOSDHEST sam:55-1

ANSTTUIATIFYTT 0T M / s 1nEhed 11 (6801 B mgebIsing SQleony Rearn” G,

st S L BB HlUpLnghl . e @it LGS @ samusus 17.06.2016 -

myebrampmiLs B difal Lot G ebmEBm LD 8T Lighlanich gy hlshs Hawis 2y

el 6TemnT . S04 /20 16-
sTemmieanten  Lehleny Qe G

\m_cgugtgjgjjma.nﬁo'ulﬁh DLt a1 e ek U
E b S
Clundlyeha (o adlg gl (TR th,  LOT &SI aTETLD ST, Lo SreMisrrnn A&

AL THT LR W ) & Gau stetar. 1 1<, (BT-ANT] att Gen sTernr . 1 8 4131

L L T2 D “BHAVITIHHA BEACH CLASSIC™  arstnm Lo emant LSSl
SE T LT (5, S0 (8 o A lGoronTET Gin SaNTSHer _ sanenhd

Aeh) AT AT 50 AaT (@) asaripnfilsl
GQlangg afaursd)

@B Gul Gsirey BOO - saing - @arsisT. LpomsTE  sreier: S5 e

S ast  HGars (HLOTTT srebrumali  iliyhay M/ 8 0@E5S ua T GL_agsirsiv

MenyGou_ UGN Iflayausenin 28.08.20191b CmHuisv LMY SR EHITETRTLO

e MLAE U COURDIATIONS (23 110
" B
s Ruomn st
e Suttumised Signniory
-~ &%
~D.

“\._.h‘

e 0 bHEZ

. wo0 L &mqu.&rﬂtﬁ-———-“éb“"m.' ‘
Aot

o 1 ik LRI Qe
A

__ 1) g ¥ By
EESEEY e NSRS | Slf BT e . % _G‘;
u v \"l. : ==




G

BIenY B

st uHauaGde) STl e eredn. 1942 / 20 1 9-srsuoyswaf bt eypsuih Hleuvyuad

Quihm SAGHP BN NSTEETR STTRIS LI SEICLITS dHish @Ehe) Q1EnS!-
Gioene i @Slegud LMTEUC L SD, 1O EHSITERTL SR, L0M S i 6onID  EHI_&hiSh
SAmogdas  [uemipud o1 G svopm . 1 14| udhu & Ga sream. 189 /4B 1, wlon
sretoT: 22220 - 6i iy = il Glaiin i i Gan  sTammr: 180 /AB1AAI -6l
YO Y AT G e TES

EXAmITLLIGITIT (T, o (¢h o_MlsmutranT gl 56N gent oisgiLInL A a_sivsn

I snT  {DHenitg ufisa
Qransden miNun s epiin e Ll (et e

LIRS 508 Silensrunh Qlesalion oMt B CAAL eRoT(RY, SHemingh Gajlmmaa

. 2,400,000/ - fem it @ereier(R (e & Hg TR e BUN] 107D Qs
Qanresnly Genday aflardgdda  ofle wilgmisiTen  QandHans ETRiEs1  ChILHHD
& e Reanynad Gadig @ Tl D mamSesnd Glo il G,

SyemmuTe [Fled1ay upgen Glen s aflan s N Gsar Glamsbdlemeny CETHLER 6T
smatiuhild EenrssotGl 6l ou s dlgiomil, LghdN Quuarrdh ey ungunurficeonil, grearrghl
afentiiniy  65)dh RlaEHNLIG IS ETh Gwnadlunpiiil  S&HE = iflsmin s EnL 6ET 2 50 (B
e LIaDG s Slanrai s Geyssmattg tgh) .

Qaudpdin PRVIISNT: 25 Y- ST e oL N (et @t gheblimiany EnTicha 67T, 517145 LT 63T a_nYsh,
gniann) SL_UT6aTAls, Qo g s0CNnSBBIL ., Glaarsunl_Ire, DS aNGHLRS, STLY. 8

Lt ge gl imnggy , damng el e i an, Cantd S L md Qo Do supfiy., tp S L&,

{F ik aeoTry [RL_sifigp SiENG, T [LACH g&,&.aﬁrjl_muu, sl suam&iume LT & eI Gurru‘urm

Gy ALt PRsus oD Gleusen svedTogin,  Suign j)nlm(hsn

FSRTT) u.an_,ema,ur
fEQengSlener @GUidHl &

e eSlgnmen GLird) ayfany LhEmb sTRQED g;l]nﬁ‘tmmwm
e earih o_mid S RGO .

Cwand GG Glandhdien sor OIS  ThsaTy aSleheuriusin  TESEND  EIOR IS Gl
Qi TR, s G wpsoreufletiy afldruibiean dhond, S Ho Qe (DE&HEmmn

f A EURDATIONS () 170

R s R

—TN
.

o2
&wg--puiﬁ___. T y‘h}' ——ta ao:mu
mumn& Qaaa-n.g.;. )

\_._;5.—

e e /
»_:‘9‘_‘_-‘» fast .)l,;H)Cd rl JETOYY
"}




Qe g alouy s @RS GleiTeT Querni gheliomaat s NG,
g 2-Maon o _soor (@)

BT RIS ETH5

Giody  Gla nghso  @ef) UL iTsuraGa ey (hH1REman awily 6t T et
imisuser G HEG o, strhim LG ET / SCEM G LD  ATIHIETRRoILIL /  ETSTYEgISmL U
Wetr  Qamoai sl aurfamgnaGan  ahs 29145 L0I1 607 o_flmunn s LT SMLLETI D € (ETHLD

Ao eTehray 2 i e @R} Rean 1.

CLomi g Qe eiu aemEnT Syl PR %msuum'.w,mﬂaﬁl 5 &6 RULHETIRTIL KD gt QIS

gL G o GLmb. Guyhisy Qe )@ e CrremENupD Sraigst @U@y ey

& 1a s Ben LrlSQie st an syn {BATTRIE 61T FLnn b SIGmmLE

Ahatug o Hpasmr s dladr  patsoflsmeuiilsl a1y G @wn &b
s\ eBlemmu k) L1t

Ganggeilamb
afapogiin Loneale D, onp&eremnd  @nletn, Lo STEEmD OUL_EnE Surm o &eGisu
:p,HAVITHA BEACH CLASSIC™ eaerm. wnemsminifiaiisy, el

- ’

eredor.d 14, ydhu g Beu  svesur.

i Qo
189 /4B 1-6 wlen ot i2220-s Uy 2. 15flay
Qrerinadiug L e Gey sTenm:189/48 1AA1—6D, i ffadlin Losner . 5556 800
Sty aitleivgireaaTii Clstt evnt L ek eat inemeny 1on (HD.

Iehu LI LGe CTEIRTIGIELHTT

81 0_ & ehbshy 4 Lnement AT e .34
DonmeEldy : 30 Spp anaha
AT P 223 ) g Losment ststor .S
Gy s R LoeoenT 6T easy. D

(LFETE LSS DTTEUERIT:

& s 3 20" ane
Q@M & : 20° aup
o RAAM AU P HDATIONTS LY S
e =

= ot
5> (it

thatised Signaiy
= QALY STy
\D = B 4 Ilﬁ 2 3 b E;&-. E a
l.l.?ﬁm&, m:m.é_-tl'\u————"-i‘”m { 59
AT srdawns Qesdmuge o f

.___EJ . _
— e o wmi%ﬁ

LY SR eV

N : g



R/Marakkanam/Book-1/2682/2024

CERTIFICATE UNDER SECTION 42 OF THE INDIAM STAMP ACT 186%

S Mo 2110 of 2024

| heratsy cerlity thot 8 sum of T 15,800/ (PHupees Filleen Thnousantd Elght Hurndresd only}) on account af deficit
sy dity bhas  been laviod  under sectlon 41 of the Samp At 0 respact of thils  Instrument lrorn  Nir. Eﬁ\éﬂg-.
C\'&;lu @,qu_:rr msiding &l No.GB/MSB, C S | Church Lane, K H Road, Ernpre, kattivakkam,  Tirovaduer, T sruvallur,
Tomb rdadu. India, BOAOST .

Subts Regisirar tarakkanam - Signatie of Sub Registn s ' Secton
2 T 2
Date: 19/QG12024 41 of the Indian Stamp ALt mﬂ&"@""iu&
- .\ — 24
e -"j‘,f -

Presented in the office of the Sub Reglstrar of Marakkanam andg fee of T 7.3100-
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CERTIFIED TRUE COPY OF THE RESOLUTION PASSED IN THE MEETING

OF THE BOARD QF DIRECTORS OF M/S.MANJU FOUN DATIONS PRIVATE

LIMITED, HAVING 1TSS REGISTERED OFFICE AT #8, SAPTHASWARA '
APARTMENTS, J & L, 2n¢ FLOOR, 1% AVENUE, ASHOK NAGAR, CHENNAI —- i
600 083 HELD QN.18.06.2024 AT 11:00 A.M.

RESOLVED THAT Mr.R.GANESAN, Legal Liaisan Manager of the caompany
be and hercby authorized to sign, execute and
undertakings, agreements and Sale Deed(s),

Recufication Decdis), Cancellation Deed(s),
writings .

subwmit such applications,

General Power of Altorncy,

other requisite documents {
nd deeds as may be deemed nocossary o expedient to carry on the

activiiy of selling the Vacant 'hohsihg Plot No.55, mecasuring an exient of

800 Sg.ft., Comprised in Survey No, 189 /4131, as per palta
Survey No.189/4B1AA1l, (Patta No.2220)in
“BHAVITHA BEACH-CLASSICY gituatcdl @t
Narelkkansm
resolution.

suli-civision
thie layout named as
Marakkanem North  Village,
Taluk, Villupuram District, Tamil Nadu and give effect ta this

AND TURTHER RESOLVED THAT the common

seal of the company is
affixesd, wharever ne=cessary, in the pr

-ecance of any directors or of any one

direcloer, who shall sign the same in token of Lthe presence. |

Specimern Signature of the Authorized

l_Mrﬁgfd'ear‘

GANESAN) (ﬁ"‘::'ﬁ:—ﬁ,.
Manager [Legal Lj:-;!:on] F e e v X
= ) = ] — 5
[« —~-\ ) .w%ftr-fnﬂ:!-‘ P oA R
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Certified Copy of R/Marakkanam/Li$&&LD 1/3419/2024

This certified copy is being issued through online and it is here by certified that the requisite Stamp
Duty of X 100/~ (Rupees Hundred Only) has been paid through e-payment on 28-Jan-2025 for
application number CCA/Online/119831453/2025. '



"

T.1000

3
gEMENNAT Jc.2e.. NAGAR L

. RELEASE DEED
{(FAMILY MEMBER) ~ ;
PN e AR
riud prED OF RELEASE EXECUTED AT MARAKKANAM ON“&EIRS &5
LQITH DAYHOF July 2024 :

EITYSERALLE S o)

it 5 BY:
1. Mr.A. SBALASUBRAMANIAN , Son of Mr.ARUMUGAMUDALIYAR .
(Aadhar N%.4473-5288-2494} aged about 83 years residing at Door No. 25,
Extention Street, Rangasamuthiram, Sathyamangalam, Erode :D'isl;._i‘ict.
638402 & '

2. Mra.R. ERAJALA.KSKNII . Wife of Mr.RAV]J] . {(Aadhar No.7315-1202-
6638) aged about 50 ycars residing at RDoor No. 33, STH Extention Street,
ngasmﬁtrm. Sathyamangalam, Erode District-638402

RELEASOR RELEASEE
[ T i -

< CRE e

) @ Document Né&ﬂﬂ_.q% Book
| o

i 207 == Contains 17T Sheets ° Sheat
R"Q'é ; Officer
: Mecs%anam
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3. Mrs.B.AMUTHALAKSHM]I |, Daughter of Mr.BALASUBRAMANIAN,
(PASSPQRT NO. 130832347} agcecd aboul 48 years residing at Door No. §
SAWLEY STREET, SKIPTON, BPR22 15X ENGLAND herceinafter called the
‘RELEASOR’".

TO AND I FAVOUR OF

Mrs.B.BHUVANESWARI, Wile of iMr. BALAJI, (Aczdizar No.9910-6114-81185}
aged sbout 52 years residing at Door No239, 39™ Street, 8t sector, West
K.IXx Napgar. Kalaignar karunanithi Nagar, <Chennai District-600078,

hereinafter called the' RELEASEE’

The terms Releasor and Releases, whierever it may occur shall mean and
include themselves, their ein=) legal representatives, exocutors,

adininistrators and assigns.
THIS DEED OF RELEASE WITNESSETH A8 FOLLOWS

Whercas the property, viz., site mezsuring an exrent of 1200 8q.ft otmot
. Mo 35 was purchased by Late Mrao. Bundrambal froni Manju Foundation

pr.ivaLé limited represented by his Power Agent Mr.Ganesan under a Sale

Decd doated 12.02.2016, reg‘istc.-re(i zs cdocument (0. 533 of 2016, in Lhe

uffice ol the Sub-Registrar, Maraklzanam.

.

Whercas Releasor and Releascc has been in continuous,
uninterrupted peaceful possession and enjoyment of the said property, with
full powers of alienation, without any let or hindrances, paying all taxes and
outgoing payable to the Government and Local Authorities.

RELEASEE

P /}%&J e

RELEASOR

, (::.}fi"fxi e — .
Q.«Qn,a/ggw_ sacument NESOL ol 2021l Book| ‘
q"_fﬂy;}ﬁw/ T Contains |77 _Shests 9 shee {;:,’

Reg&mﬁcc: L -~
E e i Bt . __.._'.'."._1 o~ sad b = '-.
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WHEREAS the property The wif= of the 1st of us became the mother of
the 2nd and 3rd of us and themselves Since then. he has enjoyed years and
alter his death on 08.03.2024, we it 4ll heirs according to the online
inheritance certificate Na.TN-7202404:23180S5 (Date: 24.04.2024) obtained
through Sathyamangalam District {loviamar Yes of the RELEASOR towards
the RELEASEE, the Releasor's s iiocicded to release their %. undivided
share mentioned in the Scheduls =f pronocy bercunder,  in favour of the

Releasce.

NOW THIS DEED O RELEASE WIYTNESSETH AL FOLI.OWS: -

The RELEASOR'S hereby ceicds=2 her SHARE which is morefully
described in the Schedule of Prureriy, in favour of the “RELEASEE” hercin
and hereaflter RELEASEE shall hold the Schedule of Property along with his
share, us absolute owner thereof and enpoy the swne without any let, claim
ordemard from the RELEASOR or m.r::h by elaiming through or under her.

i L The RELEASOR shall & Lhe request and consent of the RELEASEE do
all socih acts, deecd and things that moay be necessary for morcefully assuring

the rights of the RELEASER 1o Lthe Schedule of Properiy hereby released.

Trhe RELEASOR declarcs that the Scheduls of Property is not the
subject matter of any pending procecdings undor any Central or Stale
Brtawutes or attachment of Court, Corporation or Revenue Autharity and
RELEASOR further agrees that the NRLEASER elzall effect mutation in his
name in the Revenue Records as thie atisclute ow:rsr of the Properly hereby
Released.

RELEASOR RELEASEES

E_Q’
AT -cument No_ 24902024 of Book

@E L Cdmﬁfld_‘\:-l :?'1&'.:_3 Sh:-.!]-

ReaisM AT Oc oy
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SCHEDULE OF PROPERTY

All that picce and parcel of Vacant PLOT NO.35 at “BHAVITHA BEACH
SUPREME™ comprised in old survey No.lOW/1,2 New survey
No.212/2, prescently New Survey No.212/2A1C 0-1.11 Ares Extent
of 1200’ Sqg Ft (As per New Patta No 3439) of Marakkanam (Naorth)
Village, Maralkkanam taluk, Villuppuram District, measuring 40 feet
Length each at Eastern and Western side and 30 Feet Width each at
Northern and Scuthern side measuring a total of 1200 Squarc leet in that
u.nd.tvided Y. share belongs to releasor 900 #q.ft ‘here released 1o

réteasee.

UNDIVIDED SHARE BOUNDED ON THE

Narth By X Plot Na.34
South By 30 ft Rand
East By - Vacunt Land
West By 3 Plat No.36
RELEASOR RELEASEE

Dﬂ(w} clte — < 1%l %[’:w:-,a" e

,~ Q.P*fq, takogf
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scument No %L;—IE}_”"-‘-:)_{E*}.“"" [—;gml;'
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Y
|
L P'.! Arakanam I




(s)
of Property is Rs.2,70,000/-

Released Value of the Schedule

IN WITNESS WHEREOQOF THE RELEASOR AND RELEASEE HAS AFFIXED I

It
THEIR  SIGNATURE ON THE DAY, MONTIHH AND YEAR FIRST ABOVE
WRITTEN.

RELEASOR , RELEASEE : !
< P ,E_}_‘__'h)_ tow_ V

. \=F
e, w

WITNESSES: -

{Rajendiran

S/0 Arumugam m udaliyae

» No.2/71 Valliamman Street,
surampal, sarampatti Erode, -638009)

|
(Aadhar No.5S406 - 9594 _ 5001) i
LN i
‘.;/“‘; s ===/ # .
2
2R /
{Balaji S/0 Thiyvagarajan, No.239, 390 Sreet

» 8% gector, West K.K Nagar,
Kalaigiiaa- karunanithi Nagar, Chemnai Diericl.-GOOO’?S, {(Aacthar No.6877-
TEUB-2884)

- i
Y = I —

NG Y

f'M.Hr':u!'-:ascu'r\ Bla Avyukannu, Eswaran Koii

street, Kanimedu) (Aadhar
No.8131 239078655

Drafed by

L. = —
M. MANIKANDIAN Hye, L, »

Avuiziie MaNG 2267 2200 1
ICamadhast v, Mo lics Villiporam,
4 Plncodt a4 Jo

Jozument No :_"1&]9__0:"2025 of Bock
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BY SPEED POST

Sivadas,

S/o. Sivakumar Kulasekar,

2, Periyapalayathamman Street,
Basin Bridge, Washermanpet,
Chennai-21.

To,

1.

The Member Secretary,
Tamil Nadu Coastal Zone
Management Authority,
Panagal Building, Saidapet,
Chennai. 2

The District Collector cum Chairman,

District Coastal Zone Management Authority,
Villupuram, Collector Office Rd,

Moovendar Nagar,

Viluppuram, Tamil Nadu 605602

The District Revenue Officer,
O/o. The District Collector,
Villupuram.

The Deputy Director,

Directorate of Town and Country Planning,
Villupuram Region,

GH Road, TADCO Building,

Villupuram- 605 602.

Tamil Nadu Pollution Control Board,

Rep. by its District Environmental Engineer,
District Collector Master Plan Complex,
Back Side of Taluk Office.

Villupuram - 605 602.

Sir(s),

Ref: Orders of the Hon’ble National Green Tribunal (Southern Bench) in
I.LA. No. 013/2024 directing site inspection of BlueSpot Marakkanam and

others.

Sub: Representation with evidences produced from the side of the Applicant
for the report directed to be filed, to establish illegal developments in CRZ
Zone by Manju Foundations Private Limited as pleaded in O.A. No.

13/20204.

Date: - 24.09.2024

¢
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1.1 am the Applicant in O.A. No. 013/2024 before Hon’ble National Green

Tribunal.

I have preferred the Application against the illegal

developments by Manju Foundations Private Limited.

2.0n 06.09.2024, the Hon'ble Tribunal was pleased to direct joint
inspection of the entire impugned site by the DTCP, TNSCZMA, TNPCB
and DRO, Villupuram District and has appointed the District Collector as

Nodal officer for coordination to file the joint inspection report.

Amongst others, the Hon’ble Tribunal has also directed details of

similar layouts made on the Villupuram Coast. Hence this rebrese’ntation

by way of assistance and caution.

3]

3.1 am herewith enclosing tangible and tenable evidences to back my

claims in the Original Application and establish violation of laws. Hence,

kindly find enclosed;

(a)

(b)

(c)

(d)

Photographs with Latitude and Longitudinal details and
description of the impugned site, showing

Development of illegal layout developments,

Construction of unauthorised model house in approved portions,
Installation of EB poles with Steet Lights towards sea shore and
flattening of sand dunes and

tampering with sea shore Poramboke lands & erection of fencing
stones in the impugned site.

Q0o

G.0.M.S. NO. 146, establishing the subject site as Turtle
Nesting Zone, thereby falling in CRZ-IA and CRZ-III, No
Development Zone.

Guideline Value of lands in S. No’s. 189, 195, 194, 196, 210,
211, 212, 213 of Marakkanam North Village, to establish
promotion of residential plots by fixation of guideline values in
the impugned site.

Photographs with Latitude and Longitudinal details of illegal
developments in the residential layouts named BARUNA
BEACH AND BARSHANS BEACH AT KHEEZE PETTAI
VILLAGE in S. No's. 40/1,2, 41/5,6; 63/8B & 9B, 64/10, 11A,
12A; 68/1A1; 69/1, 2, 3A, 3B, 5, 6, 11, 12, 13, 16, 18 & 19;
70/1 & 71/1 promoted by the 11™ Respondent.
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The above documents speak for themselves and conclusively prove
my case. Therefore, they may be annexed as my submission towards

the report and proof of scenario at the site.

4.1 submit that the disputed project in restricted zone named Bhinaya
beach, Bhavishya beach, Bhavita beach and Barsha Beach which totally
falls in No development Zone and within 500 meters of the HTL pertains
to Parts of lands in S. No’s 196/5A2, 210/5, 211/1A, 211/1B, 211/2A,
211/2B, 211/2C, 211/5, 211/6, 211/7, 211/4, 212/1, 212/2, 195/4A,
195/4B, 195/4C, 195/4D, 189/4A, 190/1A,189/1A, 189/3A, 189/4B1 of
Marakkanam North (Kaipanikuppam Hamlet) Village which is a turtle
nesting site as per G.0.M.S. No. 146 dated 27.09.2016 the impugned
village was declared a sea turtle nesting zone, hence the impugned site

falls in CRZ-IA, a eco sensitive zone.

5. Without regard to rule of law, in the survey numbers stated above,
residential layouts bearing, 20 feet to 60 feet tar roads, plot stones,
fencing stones have been laid and residential plots have been developed
by flattening the sand dunes, the presence of which is clearly reflected
in the TN95 Map.

6. The seashore of the entire project is partly fenced and partly fenced with

sea access restricted by additional chain link fencing.

7. It is seen from Revenue records that portions of the lands in S. No., 174/2
and 192 have been encroached upon and shown as part of layout master
plan and 60 feet tar road had been laid over the said lands for the

purpose of direct access from ECR road to Seashore.

8. Without regard to the creation of easement rights over these portions of
government lands, it is also learnt that the communal lands in S. No.
174/2(Part) and 192(Part) have been retrieved by the authorities based
on orders of the Hon'ble Madras High Court in W.P. No. 20713 of 2013
(As seen from the typed set of 14" and 15% Respondents). Hence there
is no direct road to sea access for these layouts and the purchasers of

plots in these layouts are made to use the access from the layout named

& - &
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Blue Spot Phase-1 and other unapproved lands to reach their illegal

residential plots in the above layouts and this access is kept in lock and

key.

9. It is also derived that part of the lands in S. No’s. 174/10, 11, 12, 13,
14, 194/1 and 2 and part of lands in S. No. 211/6 and 7 belonging to
Respondents 12 to 14 have been arrayed as a part of the layouts named
Bhinaya Beach and others referred above. Thus, it is derived from
records and acts of Respondents 11 to 14 (in O.A. No. 13/2024) that
they are partnering with each other for the purpose of developing the

illegal layouts.

10. The layout master plan of the above layouts are already filed by the
14" and 15™ Respondent as part of their Counter with typed set.

11. It is also seen from encumbrance certificate that about 1000 plots have
been sold. Hence immediate response is required from the part of the

authorities to prevent this layout scam.

12. While so, the Respondents 15 and 16 have filed a counter accepting
removal of tar roads and plots etc. formed over their lands in S. No's.
195/4A(Part), 4B(Part), 4D(Part) and 211/1B1A (Part). Hence the
environmental dispute to that extent stands settled if the same is acted

upon by the Respondents or the Authorities herein.

13. I am advised to submit that the subject dispute pertains to promotion
of illegal layout projects and ownership/ title of land is not relevant. In
this context, it is ascertained that the projects are being developed
partly through sale transactions between Respondents 11 to 14 and
partly through joint venture between them, however they are silent on

their understanding, till date.

14. It is seen that vide sale deed numbers 3603/2015 and 3972 of 2015
the coastal lands were acquired by the 11 Respondent as “Vacant

lands” from Respondents 12 to 14.

F &y
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After developing the same into residential plots and classifying the
Guideline value as residential, the 11" Respondent clandestinely
mentioned in the sale deeds that the lands sold, measuring 600 to 2000

square feet were “Farm lands”, thus their deliberate intention to do fraud

is clearly made out.

15. All others lands acquired by the 11*" Respondent within and beyond 500
meters are also registered as “Vacant Lands”. Therefore, there is no case

for farm lands and agricultural lands and there is no proven agricultural

activity.

16. Apart from the above Projects, the other portions that are located within
500 meters were initially advertised in face book as lands measuring 20
cents and above as Blue Spot Bungalow plots as mentioned in my
Original Application, however now after destroying the entire sand dunes
in the 180 Acre site, the lands are promoted as farm plots with road
access from the adjoining approved layout roads and with piped water
connection but the sale deeds are being registered as virgin agricultural
lands, that too without portraying any road access to the said lands in

the boundaries mentioned in the sale deed.

Hence it is pertinent to direct the Respondents 11 to 14 to produce a
copy of the entire 180 Acres of lands showing every sale made to third

parties and access to the same for the purchaser.

17. In none of these sites any agricultural activity has been going on and
EB poles with street lights attached have been installed in the lands in
S. No’s. 213/1, 3, 213/4A, 213/4B and 212/3 by giving an excuse that
EB Connection must be provided for the building measuring about 100
square feet constructed in S. No. 212/3. Thus, the joint fraud of R11 to
R14 is clearly established.

These EB poles are laid at the setback area of the illegal 60 feet road

which fall within CRZ area and this illegal road is an extension of the

7aps
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approved 60 feet road which has access from the ECR. Thus, the Blue

spot Phase I and Phase II projects are marked as projects having road

to seashore access by breaching the trust of innocent customers.

18. It is derived that the lands promoted as farm plots measuring 20 cents
and above and registered as agricultural lands are comprised in Survey
Numbers 212/2(Pt), 212/3, 213/4B, 213/1,2,3, 4A, 189/3a, 3b,
189/4b1, 4b3, 211/7 and 211/6 for all these farm plots and the
residential layouts named Bhinaya Beach etc. access is provided from

projects named Bluespot Phase-I and Phase-II by the 11" Respondent.

19. The entire illegal activity is calmly going on behind closed gates
installed in public road in Survey Number 181/5B3(Part) as admitted by
Respondents 15 and 16 in the capacity of witnesses and affected party
before the Hon’ble Tribunal and the Hon’ble High Court.

20. It is pertinent to note that till date no explanation is provided by the
authorities for not removing the gates installed in public road in S. No.
181/5B3 despite giving an undertaking to the Hon’ble Madras High Court
in W.P. No. 13992/2023 and despite the pending contempt proceedings
as claimed by the 14" and 15% Respondents.

This clearly proves the nexus between the authorities and

Respondents 11 to 14 resulting in large scale environmental fraud.

21. 1 have also enclosed photos proving unauthorised construction of model
house in the approved part of the layouts and the view from the same,
. proving illegal developments towards sea shore. It is incumbent on the

authorities to seal and demolish this illegal building, without delay.

22, This sea of illegal development has resulted in severe coastal erosion
in the neighbouring site in S. No. 214 and 215 and in the surveyed
government beach lands abutting the Patta lands in S. No. 215, which
is proven by the photos enclosed. Hence the remediation of the illegal

developments is imperative for the subject coastal belt.

F.BxF
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23. It can be seen from the order of the Hon'ble Tribunal dated 06.09.2024
that there is no mention of any of the above developments in the joint
inspection report of Assistant Executive Engineer, Assistant Director
DTCP and Thasildar Marakkanam. which amounts to wilful
misrepresentation and contempt. Hence being disappointed that the
Photographs enclosed by Respondents 14 and 15 prove illegal
development, the Hon’ble tribunal directed a joint inspection led by the
District Revenue Officer. Hence, I have preferred to file this statement

with enclosures to assist your kind selves.

24. Iderived knowledge of the illegal layout named BARUNA BEACH AND
BARSHANS BEACH AT KHEEZE PETTAI VILLAGE, comprised in
portions of Survey Numbers 40, 41, 63, 64; 68; 69 70, 71 only now

during my visit to Marakkanam.

As per TN95 Map this layout also falls in No Development Zone. Thus,
it is proven that the 11 Respondent is a chronic abuser of environment.
Hence, I have enclosed details of the same to you for further action to

assist this Hon’ble Tribunal in adjudicating on other illegal layouts.

You are also requested to provide details of all other illegal layouts

to comply with the directions of the Hon’ble Tribunal,

25.In the interest of environment, you are requested to attach
photograph(s) with coordinates in your report, as presented by me as a

picture is worth a thousand words and helps in understanding.

26. It is my sincere prayer that this submission, references, and evidences
may be duly considered and attached to your report by cross verification
of my claims and consequently brought to the knowledge of the Hon’ble

National Green Tribunal in O.A. No. 13/2024.

The entire effort is put up by me with great pains and with the honest

intention to protect the environment alone and your co-operation in this

757
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regard is most crucial and would hold your respected selves in high

esteem.

Warm and respectful regards,

Py

S. Sivadas

For concrete proof find enclosed: -
1. Typed sets No.l containing the evidences pertaining to the subject
application.

2. Typed set containing photos of illegal layouts in NDZ preferred by Respondent
11 in KheezePettai Village.

Copy marked to:
1. The Thasildar Marakkanam (Contesting Respondent in O.A. No. 13/2024).

2. Mr. Loganathan and Nagarajan (Contesting Respondent in O.A. No.
13/2024).



Photo Showing;

DEVELOPMENT OF ILLEGAL
LAYOUT IN KHEEZEPETTAI
VILLAGE BY THE 11™
RESPONDENT
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located.
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i Zone:* Sub Registrar Office:* l
S a1 ' s S —
Cuddalore v Marakkanam v
| |
Registration Viliage:* Survey Number:* !
e — - o : e u
KEELPETTAI v 40




=

.
\ )

fﬂ-— =

Zaone:

Search Criteria :

Guideline Village:

;- Revenue Districl

b

cwe b A e e e

L0l

CUDDALORE
KEELPETTAI
VILUPPURAM

bQ---—".--—-- — et etk

e e i e A e e S R Y R =

Sub Registrar
Office:
Revenue Vitlage:

Revenue Taluka:

e e

Below Search results are as on 24-Sep-2024 06:16 PM

7 'items found, displaying all items,

MARAKKANAM

KEELPETTAI
MARAKKANAM

1.
Srile.  SurveylSvudivision  Guideline  Guidsline Lang Efigstive  ©.0.Download
Mo, Walue (%) Yalue (1) Classhiisation 5
{Brish {MEirie
Valug) Valug)
1 4011 - g Refer Street - - )
Value
2 40/2A B - Refer Street - -
Value
3 40/2B E - Refer Street - -
Value
4 40/2C - - Refer Street - -
Value
3] 40/3A 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre !
6 40/3B 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre I
it 40/3C 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre |

Encumbrance Ceitilicats




¥

- Resize Texi - + Resel

For Complaints and
* T L Clarifications, please
/7 ) Liglay g genp contact:

For queries related to
software, please contact:
1800 102 5174

’ (4 REGIETRATION DEPARTAIENT L 2498452110 / 9488452120 N
(- A i ( A Gﬁf'-* _ | 8498452130 (Monday to Friday 8 AN to 8
= gt ) v PM, Saturday 10 AM to 5 PM
a0 (Wionday to Friday 10 AM to excluding Government
5.45 PM. excluding holidays)

Government holidays)
The information provided Online is updated and no physical visit is required for the Services provided Online.

GUIDELINE VALUE & PROPERTY VALUATION :

Guideline Value relating to 2.19 lakhs streets and over 4.46 Crores Survey
Numbers/Subdivision numbers are available on this site for query.

For Property Valuation, Click on the Street Name from the Street List, where the property is
located.

From: 1-7-2024 To: Current Date To know your Zone and District Click Here

View Guideline value for:

Ostreet ® Survey Number O
Composite Value

Select Criteria :

O category Wise @ Survey Number
Wise

Zone:* Sub Registrar Office:*
Cuddalore vil | Marakkanam v |
1 SR — !
y
|
Registration Village:* Survey Number:* ]

: KEELPETTAI v 4 i




= — | @_
Ifcsamza_.ru— = e ' N i ey T =
. Search Criteria : '
|
Zone: CUDDALORE Suli Registral MARAKKANAM
Guigeline Village:  KEELPETTAI Offige:
Reveiue District:  VILUPPURAM PRl e
Revenue Taluks: MARAKKANAM
|
|
Below Search results are as on 24-Sep-2024 06:19 PM
38 items found, displaying 1 to 10
[First/Prev] 1, 2, 3, 4 [Next/Las]
Srilo.  SurveylSubdivision  Guidsling Suiduline Land Eiieciive TO.Towmlual
Mo, Valuz (%) Veluz (7)) Classification Sturi
{Eritish {Wietrie Daiw
Yalug) Valug)
1 41/1A 150/ 1615/ Residential 01-Jul- - i
Square Square Class | Type - 2024
Feet Metre 1
2 41/1B - - ' Refer Street - -
Value
3 41/1B2 - - Refer Street - -
Value
4 41/27 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre !
5 41/28 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre I
6 41/29 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre 1
7 41/2A 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre |
8 41/2B2 - - Refer Street - -
Value
9 41/2B3 - - Refer Street - -
Value
10 41/30 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre |
ooy ey Yo g




I T ——

L

P = reTrorETTny = ==

Search Criieria :

Zone: CUDDALORE Sub: Registrar
Guideline Village:  KEELPETTAI Office:

Revenue District:  VILUPPURAM Revenue Viliage:
Revenua Taiulks:

Below Search results are as on 24-Sep-2024 06:21 PM

38 items found, displaying 11 to 20.
[First/Prev] 1, 2, 3, 4 [Next/Last]

MARAKKANAM

KEELPETTAI
MARAKKANAM

(PN
’ S N
= t_‘. B
i) —.’=_- s

AN =

Srilu.  SurveylSubdivision  Suidsline  Guidsling Land
Mo, Yaluz 1) Valuedd)  Classificaiion
{Sritish {{tztrie
Yaing) Valug)

11 41/31 150/ 1615/ Residential
Square Square Class | Type -
Feet Metre |

12 41/32 150/ 1615/ Residential
Square Square Class | Type -
Feet Metre |

13 41/33 150/ 1615/ Residential
Square Square Class | Type -
Feet Metre |

14 41/34 150/ 1615/ Residential
Square Square Class | Type -
Feet Metre l

15 41/35 150/ 1615/ Residential
Square Square Class | Type -
Feet Metre I

16 41/36 150/ 1615/ Residential
Square Square Class | Type -
Feet Metre |

17 41/37 150/ 1615/ Residential
Square Square Class | Type -
Feet Metre |

18 41/3A 150/ 1615/ Residential
Square Square Class | Type -
Feet Metre I

19 41/3B2 - - Refer Street

Value
20 41/3B3 - - Refer Street
Value

Efjetiive
Stari
Date

01-Jul-
2024

01-Jul-
2024

01-Jul-
2024

01-Jul-
2024

01-Jul-
2024

01-Jul-
2024

01-Jul-
2024

01-Jul-
2024

5 0. Doy

: e i e i —




[
|

[0k,

—— e
f \

Search Criteria :

Zone: CUDDALORE Sub Registrar MARAKKANAM
Guideline Village: ~ KEELPETTAI Office:

Revenue District: VILUPPURAM Revenue Village: KEELPETTAI
Revenue Taluka: MARAKKANAM

|
R e e e——

Below Search results are as on 24-Sep-2024 06:32 PM

i 38 items found, displaying 21 to 30.

[FirstfPrev] 1, 2, 3, 4 [Mext/Last]
]_sr.Nta. SurveyiSubdivision  Guideline  Guitaline Land Effective  G.0.Downivad
Ne. Value ()  VYale{d)  Clussiication Start
{Biitish (Mt Daty
Value) Varlue)
21 41/3B4 - : Refer Street - - )
Value
22 41/3B5 - - Refer Street - -
Value
23 41/3B6 - - Refer Street - -
Value
24 41/4 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre 1
25 41/4A 150/ 1615/ Residential 01-Jul- -
Square Square Class I Type - 2024
Feet Metre |
26 41/4B2 - - Refer Street - -
Value
27 41/4B3 - - Refer Street - .
Value
28 41/5A1 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre |
29 41/5B - - Refer Street - -
Value
30 41/5C 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024

Feet Metre |




X [
‘ 2

7 3
N r
[

L

%

o5

E==Taey =S Tommmmeems———— =
o ) |
Search Criteria : A=
l_
' Zone: CUDDALORE Sub Registrar MARAKKANAM
Cuideline Village:  KEELPETTAI e
Revenue District:  VILUPPURAM Reeausiiiilagel o HER=EETT
Revenus Taluka: MARAKKANAM
|
e = - — e I — LT (T BT T P == —Hae

Below Search results are as on 24-Sep-2024 06:31 PM

38 itéﬁs found, displayin'g Sﬁ to 38.
s?V_[_Firsvt/Prev] 1, 2, 3, 4 [Next/Last]

Srilo. SurveyiSubdivision  Guidzline
Mo, Yajuz (%)
(Eritsh
Valuz)
31 41/6B -
32 . 41/6C -
33 41/6D -
34 41/6E =
35 41/6F -
36 41/6G <
37 41/6H -
38 41/6] -

Guldelin:

Wetlue (%)

(Wetric
Valug)
- Refer Street
Value
- Refer Street
Value
- Refer Street
Value
- Refer Street
Value
- Refer Street
Value
- Refer Street
Value
- Refer Street
Value
- Refer Street
Value

Effesiivy
vt
Dinte:

&.9.0vwnlpat

cncumbrance Ceriificate

-

Stama Vendor
Search/View £C
Socisty

Chit Funds
iarriage

Birth 2nd Deeth
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" “ S ="
ol ""‘\{e Text - + Reset Scieen Regde! ~—"
g
For Complaints and
Clarifications, please For queries related to

LTSN, TR . B e contact: software, please contact:
€ ;rfﬁﬁﬁﬁzi DEPARTMIENT /= g o koL
Qg RIGLTRATION L Pt 9498452120 / (Monday to Friday 8 AM to 8
ok ] R e 8498452430 PM, Saturday 10 AM to 5 PM
i (Monday to Friday 10 AMto  excluding Government
545 PM, excluding holidays)

Government holidays)
The information provided Online is updated and no physical visit is required for the Services provided Online.

oy Lo ue Becirarton L-Gemdicos Caoudars KBy e Wiid LBaEnan
GUIDELINE VALUE & PROPERTY VALUATION
; Guideline Value relating to 2.19 lakhs streets and over 4.46 Crores Survey ;
| Numbers/Subdivision numbers are available on this site for query. :
g
: For Property Valuation, Click on the Street Name from the Street List, where the property
 Is located.
d y
; From: 1-7-2024 To: Current Date- To know your Zone and District Click Here f
; |
]
i View Guideline value for:
Ostreet ® Survey Number O
Composite Value ]
_1- Select Criteria = ;
% O category Wise @ Survey Number 4
I Wise 1
3 l
1
Zone:* Sub Registrar Office:*
!7 Cuddalore v .5' Marakkanam v |I
1 B e (S .
: E
Registration Viilage:* Survey Number:* A
— o it i P S .
KEELPETTAI vl 63
1




e

N

Zone: CUDDALORE Sub Registrar MARAKKANAM
ll Guideline KEELPETTAI [ORlieE*
Village: Revenue KEELPETTAI
. Revenue District:  VILUPPURAM sli=ee:
| Revenue MARAKKANAM
. - Talwka
Below Search results are as on 25-Sep-2024 11:07 AM
34 items found, displaying 1 to 10.
[FirstUPrev) 1,2, 3,4 ['_3:—- WLz ]
l_ S ‘,
Sriv.  Survay/Subdivision  Guidelie  Suldsling Laintl
Valus (%) Value (%) Glasstisation
{Brdsh [iletri
Yalut) Juluz)
1 63/1 1300000/ 3212500/ Dry Maanavari ~ 01-Jul-
Acre Hectare Lands Type-1 2024
2 63/14 150/ - 1615/ Residentlal 01-Jul-
Square Square Class | Type - 2024
Feet Metre |
3 63/15 150/ 1615/ Residential 01-Jul-
Square Square Class | Type - 2024
Feset Metre l
4 83/16 150/ 1615/ Residential 01-Jul-
Square Square Class | Type - 2024
Feet Metre I
5 83/17 150/ 1615/ Residential 01-Jul-
Square Square Class | Type - 2024
Feet Metre | o
6 63/18 150/ 1615/ Residential 01-Jul-
Square Square Class | Type - 2024
Feet Metre |
7 63/19 150/ 1615/ Residential 01-Jul-
Square Square Class | Type - 2024
Feet Metre | !
8 - 63/1A - - Govt. Others -
63/1B 1300000/ 3212500/ Dry Maanavari ~ 01-Jul-
Acre Hectare Lands Type-1 2024
10 63/20 150/ 1615/ Residential 01-Jul-
Square Square Class | Type -~ = 2024
Feet Metre t

G.00ownload
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P
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— et




r- Zone: CUDDALORE Sub Registrar MARAKKANAM !
0o Guideline KEELPETTAI i o
g Viliage: Reveénue KEELPETTAI i
l Revenue District:  VILUPPURAM Villgoe:

E | Revenue MARAKKANAM

i I Tahika:

Below Search results are as on 25-Sep-2024 11:31 AM ._

34 items found, displaying 11 to 20.

I
| [First/Prev] 1, 2, 3, 4 [Next/Last]
|

Srilo.  BuryzylSupdivision  Guoldsling  Guideline Land G.0.0uweuy
SN Yarluz (2) Valus (<€)  Classification
! {British {(Wietdy
] Yallg) Wailaw)
11 63/21 150/ 16156/ Residential 01-Jul- - )
Square Square Class | Type - 2024
Feet Metre |
: 12 63/22 150/ 1615/ Residential 01-Jul- -
i Square Square Class | Type - 2024
i Feet Metre 1
f 13 63/23 150/ 1615/ Residential 01-dul- -
| Square Square Class | Type - 2024
) Feet Metre |
| 14 63/24 150/ 1615/ Residential 01-Jul- -
f Square Square Class | Type - 2024
. Feet Metre i
’ 15 63/25 150/ 1615/ Residential 01-dul- -
i Square Square Class | Type - 2024
!l Feet Metre |
|| 16 63/2A s 3 Govt. Others - -
| 17 63/2B 150/ 1615/ Residential 01-Jul- -
ill Square Square Class | Type - 2024
jl Feet Metre |
.' 18 63/3A < 2 Govt. Others s -
:T 19 63/3B 1300000/ 3212500/ Dry Maanavari ~ 01-Jul- -
! Acre Hectare Lands Type-1 2024
'l' 20 63/4 1200000/ 2965500/ Dry Special 01-Jul- -
§ Acre Hectare Type - i 2024
: ¢ Go Back To Risln Meiu
]
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Zone: CUDDALORE Sub Registrar MARAKKANAM
. Guideline KEELPETTAI S '_
Village: Revenue KEELPETTAI i
Revenue District:  VILUPPURAM Village:
Revenue MARAKKANAM
4 Taluka:
\\ - | S = — = AP R RS =
Below Search results are as on 25-Sep-2024 11:31 AM
34 items found, displaying 21 to 30.
f_[First/P(ev] 1,2, 3, 4_[Ne_>€t_/Last] -
Snilo.  SureeyiBubdivision Guldeline Guideling Land Efetiive  G.0.Downlvad
e, Valne{®) Valwe{® - Clussifizstion Burt
(Britiol Netic Dute
Valus) Valug)
21 3/5 150/ 1615/ Residential 01-Jul- - )
Square Square Class | Type - 2024
Feet - Metre |
22 83/6 1200000/ 2965500/ Dry Special 01-Jul- -
Acre Hectare Type - I 2024
23 83/7 1200000/ 2965500/ Dry Special 01-Jul- -
Acre Hectare Type -1l 2024
24 63/8A 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre |
25 63/8B - - Refer Street -
Value
28 63/8B2 - - Refer Street - -
Vaiue
27 B3/9A 150/ 1615/ Residential 01-Jul- =
Square Square Class | Type - 2024
Feet Metre |
28 63/9B2 - - Refer Street - - .
Value
20 63/9B3 - , Refer Strest - =
Value
63/9B4 - . Refer Street - 8 -
Value

i Go Back To Main Rlenu
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\; ] f f §-
' Zone: CUDDALORE Sub Registrar MARAKKANAM
Guideline KEELPETTAI e
Village: Revenue KEELPETTAI
Revenue Digtrict:  VILUPPURAM Village:
Revenue MARAKKANAM
Taluka: !
U e e e e e S T O T i e D = —
Below Search results are as on 25-Sep-2024 11:32 AM
i34 items found, displaying 31 to 54.
. Q'[Firs._tfi‘f'_r_e'-f-'] 1,2, 3, 4 [Next/Lasf]
| Seie.  SurveylSubdivision  Guidsilne  Guldeline Lag Effesilve  G.0Duwrlony
] e, Valus (&) Valns &) Cluseifisation Start
| (British Metrie Dote
1 Velue) Valug)
' 31 63/9B5 . . Refer Street - “
Value
32 63/9B6 - - Refer Street - -
Value
33 63/9B7 - - Refer Street - -
4 Value
i -
34 63/9B8 - - Refer Street . -
Value
i
r
i Go Back To Main Menu 1
=
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Encumbrance Cerificate

Seareh
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Search/View EC
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Chit Funds
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Duty and Fees
Referanag
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r
Resize Text = + Reset Screen Reader

For Complaints and
Clarifications, please For queries related to

AETEN A itnesb e Ao e e tact: software, please contact:
7y udaggen e ‘
: - LA ‘ . 9498452110 / 1800 102 5174
& )‘ REGLTRATIDN DEPARTMENT L= 9498452120/  (Monday to Friday 8AM to 8
e 7 O 9498452130 PM, Saturday 10 AM to 5 PM
SH (Monday to Friday 10AMto  excluding Government
545 PM, excluding holidays)

Government holidays)
The information provided Online is updated and no physical visit is required for the Services provided Online.

Homa About ue Registration EuServices Cirouisig Guideling Vaue Slsinep Haip
|T:,_-L--- e T e T e A T T Tttt P T ra T e e B e e e P el e e e o [
! GUIDELINE VALUE & PROPERTY VALUATION 1
. Guideline Value relating to 2.19 lakhs streets and over 4.46 Crores Survey §
- Numbers/Subdivision numbers are available on this site for query. l}
1 For Property Valuation, Click on the Street Name from the Street List, where the property ’

is located.
From: 1-7-2024 To: Current Date To know your Zone and District Click Here
{
View Guideline value for:
O street @ Survey Number O
Composite Value
Select Criteria :
O cCategory Wise @ Survey Number
Wise 3
Zone:* Sub Registrar Office:*
IE Cuddalore v H Marakkanam v
i Registration Village:* Survey Number:* r
: ——— — ; i — |
g KEELPETTAI v [ 64 i
1 = i - -l o —— J
i .
J
# Search Reset - F
b |

Saerch Criterie : |
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' Zone: CUDDALORE Sub Registrar MARAKKANAM f
Guideline KEELPETTAI Qe i}
Village: Revenue KEELPETTAI | {
Revenue District:  VILUPPURAM Village: | !
Revenue MARAKKANAM £
- Taluka: J |
Below Search results are as on 25-Sep-2024 11:33 AM
I
[a—e PP ST —— i — —tetaa + — -I.I
B4 items found, displaying 1 to 10. f
FirstPrev]1,2,3,4,5,6,7,8Nextastl ;.
Srile.  SurvaylBubdivision Suldsline  Uuldaline Land Efertive ©.0Downlou)
Mo, Yalus (%) Vahus %) Classiflention Brant
{British {Miis Date
Ynlug} Valne)
1 64/1 1200000/ 2965500/ Dry Special 01-Jul- - i
Acre Hectare Type - Il 2024
2 64/10B - - Refer Street -
Value
3 64/10C - - Refer Street - -
Value
4 64/10D - - Refer Street - -
Value
5 64/10E - B Refer Street - -
Value
B 64/11A - - Refer Street - -
Value
7 64/11A2 - - Refer Street - -
Value
8 64/11B1 150/ 1615/ Residential 20-Jul- -
Square Square Class | Type - 2024
Feet Metre I
9 64/11B2 150/ 1615/ Residential 20-Jul- =
Square Square Class | Type - 2024
Feet Metre |
10 64/12A2 - - Refer Street - -
Value

Go Back To fMain Menu
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Encumbrance Certificate
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[' | r[
g I |
r ; Zone: CUDDALORE Sub Registrar  MARAKKANAM |1
¥ Guideline KEELPETTAI s i |
|| Viliage: Revenue KEELPETTAI |
I Revenue District:  VILUPPURAM Village:

i § Revenue MARAKKANAM [

' L _Taluka: _ |

| Below Search results are as on 25-Sep-2024 11:34 AM

.”84 items found, di'éplayiné' 11020, _ .
FliPrev] 1,23, 4.5.6, 7. 8MNesellast] e s :
|| Snie.  SurveySubdivielon  Guidstine  Guideline Land Effeciive  €.0.Downloud
’ Mo, Value {¥)  Velwe (@ Claseificubion Btk
h {2ritish {Metric Dot
] Vo) Valus)
| 1 eanmzas - T TReerstest - TTITTT
i Value
‘ 12 64/12B 150/ 1615/ Residential 01-Jul-
f Square Square Class | Type - 2024
el
| Feet Metre I
.l_ 13 64/13A 1200000/ 2965500/ Dry Special 01-dul- -
j Acre Hectare Type - I 2024
i 14 64/13B 75/ 810/ Residential 01-Jul- -
i Square Square Class | Type - 2024
! Feet Metre n
i 15 64/14 1200000/ 2965500/ Dry Special 01-Jul- -
J Acre Hectare Type - I 2024
' 16 B4/15A 1200000/ 2965500/ Dry Special 01-Jul- - B
Acre Hectare Type - 1l 2024

17 84/15B 1200000/ 2965500/ Dry Special 01-Jul- -
! Acre Hectare Type -1l 2024
h. 18 64/16 150/ 1615/ Residential 01-Jul- -
f Square Square Class I Type- 2024

Feet Metre |

19 64/17 150/ 1615/ Residential 01-Jul- -
: Square Square Class | Type - 2024
| Feet Metre I

20 64/18 - - Govt, Others - -
i
] Go Back To Main Menu

Encumbrance Ceriificats

Staimip Vendoe
SeaichView EC




[ Zone: CUDDALCRE Sub Registrar MARAKKANAM
| | Guideline KEELPETTA Office:

| Village: Revenue KEELPETTAI

i Revenue District:  VILUPPURAM Village:

' Revenue MARAKKANAM

' Taluka:

| Below Search results are as on 25-Sep-2024 11:34 AM

84 items found', displa'ying 21 to 30.
[First/Prev] 1, 2, 3, 4, 5_,__6, 7_, 8 [J-Ji_-::-:u'Lei-t;_l]

A
g 21 64/1A - - Refer Street
, Value
| 22 64/2 - - Govt. Others
| 23 64/21 180/ 1615/ Residentia!
Square Square Class | Type -
Feet Metre |
24 64/22 150/ 1615/ Residential
; Square Square Class | Type -
{ Feet Metre !
: 25 64/23 150/ 1615/ Residential
Square Square Class | Type -
Feet Metre |
26 64/24 150/ 1615/ Residential
Square Square Class | Type -
Feet Metre |
: 27 64/25 150/ 1615/ Residential
i Square Square Class [ Type -
: Feet Metre |
28 64/26 150/ 1615/ Residential
Square Square Class | Type -
| Feet Metre |
29 64/27A 150/ 1615/ Residential
8 Square Square Class [ Type -
| Feet Metre | .
30 64/27B 150/ 1615/ Residential
Square Square Class [ Type -
Feet Metre |

01-dul- =
2024

01-Jul- E
2024

01-Jul- -
2024

01-dul- -
2024

01-Jul- -
2024

01-dul-
2024

01-Jul- B
2024

01-Jul- -
2024

— e

R R Sy S




Zone: CUDDALORE
Guideline ' KEELPETTAI
Village:

Revenue District: VILUPPURAM

|

| Below Search results are as on 25-Sep-2024 11:34 AM

Sub Registrar MARAKKANAM
Office:
Revenue KEELPETTAI
Village:
Revenue MARAKKANAM
_ Taluka:

=N

(7

~

;\i%

Guielin:

2965500/
Hectare

2965500/
Hectare

2965500/
Hectare

2965500/
Hectare

2965500/
Hectare

Land
Classifisntion

Residential
Class | Type -
|

Residential
Class | Type -
i

Residential
Class | Type -
|

Residential
Class | Type -
|

Residential
Class | Type -
1

Dry Special
Type - 1l
Dry Special
Type - Il
Dry Special
Type - I
Dry Special
Type - Il
Dry Special
Type - i

01-Jul-
2024

01-Jul-
2024

01-Jul-
2024

01-Jul-
2024

21-Jul-
2024
21-Jul-
2024
21-Jul-
2024
21-Jul-
2024
21-Jul-
2024

&

5. 0.0 wwnlond

84 items found, displaying 31 to 40,
[FirstPrev] 1,2,3, 4,5, 6,7, 8 [Nextliast] _
oo, SurveylSubdivislun  Guidsiing
Ne. Valus {i2)
| (Extish
1 Yzl
] 31 84/27C 150/
b Square
I Feet -
: 32 84/28 150/
| Square
2 Feet
} 33 64/29 150/
Square
I Feet
o
i 34 64/30 150/
| Square
i Feet
] 35 64/33 150/
A Square
/ Feet
36 64/34 1200000/
1 Acre
f 37 64/35 1200000/
| Acre
| 38 64/36 1200000/
h Acre
E 39 64/38 1200000/
3 Acre
F 40 64/39 1200000/
F: Acre

i Go Back To Main RMenu
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Below Search results are as on 25-Sep-2024 11:35 AM

Zone: CUDDALORE

Guideline KEELPETTAI
Village:

Revenue District: VILUPPURAM

84 ftems found, dispia'j/ing 41 to 50.
[F"'ll':‘.h‘?'l-:“:-'_] 1, 2,3,4,5 6, _7,_8 I[l_\lext/i.ast]

té

Sub Registrar MARAKKANAM
Office:

Revenue KEELPETTAI
Village:

Revenue MARAKKANAM

~Taluka:

41

42

43

44

45

46

47

48

49

50

Snilo.

BorveylSupdivision  Guldaline
[RER Yoz 15
{Eritish
Value)
B64/3A 1200000/
Acre
64/3B 1200000/
Acre
64/4 1200000/
Acre
64/40 1200000/
Acre
64/41 1200000/
Acre
64/42 150/
Square
Fest
64/43 150/
Square
Feet
64/44 1200000/
Acre
64/45 150/
Square
Feet
64/46 1200000/
Acre

2965500/
Hectare

2965500/
Hectare

2965500/
Hectare

2965500/
Hectare

2965500/
Hectare

1615/
Square
Metre
1615/
Square
Metre
2965500/
Hectare

1615/
Square
Metre

2965500/
Hectare

» Land
Clusslivaton

Dry Special
Type - I

Dry Special
Type - [l

Dry Special
Type - 1

Dry Special
Type - 11

Dry Special
Type - i

Residential
Class | Type -
|

Residential
Class | Type -
|

Dry Special
Type - 11
Residential
Class | Type -
|

Dry Special
Type - i

L0 Duwnleu

¢ Go Rack To Main Meni
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Zone: CUDDALORE Sub Registrar MARAKKANAM I |
g N ]
Guidefine KEELPETTAI il 1
Village: Revenue KEELPETTAI |
Revenue District:  VILUPPURAM Village: [
Revenue MARAKKANAM i
e = e Taluka )|
Below Search results are as on 25-Sep-2024 11:35 AM

84 items found, displaying 5110 60.
[_F'iri\llf rev) ?- 3,4,5,6,7,86,8 [i‘.'x-':_,\.f.ﬁ_:";':-.[']_
Sridv.  SwrgylSubdivivion  Guidsling  Guidaling Lamd Effertive G.O.Dswnow
j Mo, Yaolue (€) Vil 1) Classifisation Lk
] Eriiish izt Burie
Value) Valuz)
i 51 64/47 1200000/ 2965500/ Dry Special 21-Jul- - )
I Acre Hectare Type -l 2024
': 52 64/48 1200000/ 2965500/ Dry Special 21-Jul- -
2 Acre Hectare Type -l 2024
- 53 64/49 1200000/ 2965500/ Dry Special 21-Jul- -
i' Acre Hectare Type -1l 2024
1 54 64/4A1 1200000/ 2965500/ Dry Special 01-dul- -
| Acre Hectare Type - I 2024
E 55 B4/4A2 1200000/ 2965500/ Dry Special 01-Jul- -
Acre Hectare Type -1l 2024
56 64/4B 1200000/ 2965500/ Dry Special 01-Jul- -
Acre Hectare Type -l 2024
| 57 64/5 1200000/ 2965500/ Dry Special 01-Jul- -
" Acre Hectare Type - II 2024
i 58 64/50 1200000/ 2965500/ Dry Special 21-Jul- -
g Acre Hectare Type - I 2024
1 59 64/51 1200000/ 2965500/ Dry Special 21-Jul- -
i Acre Hectare Type - i 2024
] 60 84/52 1200000/ 2965500/ Dry Special 21-Jul- -
] Acre Hectare Type - i 2024
] Go Back To Main Menu
i
tﬂﬂ e - P s e

nfine Servives
Encumbrarice Certificate

i
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rehiview EC

Sea

Sociaty
Chil Funigs
Marrizge

Birth and Death




P i i [
| |
Fod
} Zone: CUDDALORE Sub Registrar MARAKKANAM [ |
4 Guideline KEELPETTAI itz -
’ Vitlage: Revenue KEELPETTAI : |
- Revenue District:  VILUPPURAM Vittage: a
| Revenue MARAKKANAM
_Teluka: . |

Below Search results are as on 25-Sep-2024 11:36 AM

_' 84 items found, disp']aying 61 to 70.
_[First/Pre_:_v] 2,3 4,567,689 [Ne_xULa—st]
| . _ . i !
Srilo.  Surpeyliubdivision  Guidsling Guoldeine Lamitl Etfeviive  $.0.Duwnloud
o, Yalas %) Yelue (%) Ciassllivation Sty
{Brlish (i (FEs
Yalug) Viilpe)
' 61 64/53 150/ 1615/ Residential 01-Jul- - )
b Square Square Special Type - 2024
E Feet Metre |
62 64/54 1200000/ 2965500/ Dry Special 21-Jul- -
, Acre Hectare Type - I 2024
! ’
i 63 64/55 1200000/ 2965500/ Dry Special 21-Jul- -
- Acre Hectare Type -l 2024
64 64/58 150/ 1615/ Residential 21-Jul- -
Square Square Class | Type - 2024
Feet Metre |
65 64/59 150/ 1615/ Residential 21-Jul- -
Square Square Class | Type - 2024
Feet Metre |
66 64/6 1200000/ 2965500/ Dry Special 01-Jul- -
Acre Hectare Type - I 2024
67 64/60 150/ 1615/ Residential 21-Jul- -
Square Square Class | Type - 2024
" Feet Metre I
68 64/61 150/ 1615/ Residential 21-Jul- -
Square Square Class | Type - 2024
Feet Metre |
69 64/62 150/ 1615/ Residential 21-Jul- -
Square Square Class | Type - 2024
Feet Metre |
70 64/66 150/ 1615/ Residential 21-dul- -
Square Square Class | Type - 2024
Feet Metre |
!
Go Back To Main Menu
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~ »
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[ Zone: CUDDALORE Sub Registrar MARAKKANAM '
| Guideline KEELPETTAI Smge:
f Village: Revenue KEELPETTAI
[ Revenue District:  VILUPPURAM Village: [
| Revenue MARAKKANAM |
[ Taluka: b
| T ey == = — = 1
| |
. Below Search results are as on 25-Sep-2024 11:36 AM I
E
"84 items found, displaying 71 to 80.
[FirstiPrev] 2,3, 4,5, 6,7, 8, 9 [Next/Last]
Snio,  SumeyfSubdivisiey  Guidaline  Guldelne Land Efestive  G.0Dowaiond l
Ne. Volus &)  Vaiwe & Clussifisution Btorg
{British {llstrie Dty
i Value} Vahoe}
4 -
71 64/69 150/ 1615/ Residential 01-Jul- -
E Square Square Special Type - 2024
f Feet Metre .
72 84/6A1 1200000/ 2965500/ Dry Special 01-Jul- -
Acre Hectare Type - 11 2024
'_r 73 64/6A2 1200000/ 2965500/ Dry Special 01-Jul- -
1 Acre Hectare Type - It 2024
E 74 64/68 1200000/ 2965500/ Dry Special 01-Jul- -
: Acre Hectare Type - I 2024
l 75 64 1200000/ 2965500/ Dry Special 01-Jul- -
9 Acre Hectare Type -l 2024
i 76 84/70 150/ 1615/ Residential 21-Jul- -
d Square Square Class | Type - 2024
Feet Metre |
77 64171 150/ 1615/ Residential 21-Jul- -
F Square Square Class [ Type - 2024
Feet Metre |
78 64/72 150/ 1615/ Residential 21-Jul- -
Square Square Class | Type - 2024
Feet Metre |
] 79 64/7A1 1200000/ 2965500/ Dry Special 01-Jul- -
i Acre Hectare Type -1l 2024
| 80 64/7A2 1200000/ 2965500/ Dry Special 01-Jul- -
L Acre Hectare Type- I 2024
Go Back Te Main Menu

Onfine Seryirag
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Zuif 1
Zone:
[ Guideiinz
E 1 Viilage:
r \

Revenue District:

19

CUDDALORE
KEELPETTAI

VILUPPURAM

84 items found, displaying 81 to 84.
[First/Prev] 2, 3,4,5,6,7, 8,9 [Next/Last]

Sub Registrar MARAKKANAM
Office:

Revenue KEELPETTAI
Village:
Revenue MARAKKANAM

Taluka:

Below Search results are as on 25-Sep-2024 11:37 AM

Srily, SarvaylSubdision  Guldsiine Guldslin: Land &.0.Dawn]ond
Mo, Yalus (%) valuz {%)  Classiflendon
|Ertish {di=z i
: Veiluz) Valyz)
; 81 64/7B 1200000/ 2965500/ Dry Special 01-Jul- - i
Acre Hectare Type - It 2024
82 B4/8A 1200000/ 2965500/ Dry Special 01-Jul- -
Acre Hectare Type -l 2024
| 83 64/8B 1200000/ 2965500/ Dry Special 01-Jul- -
Acre Hectare Type -1l 2024
84 64/9 1200000/ 2065500/ Dry Special 01-Jul- -
J Acre Hectare Type - Il 2024
; i
E
Go Back To Main Menu {
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E/Q / GO

] . A
- Resize Text = + 'Reset

Far Complaints and
Clarifications, please For. queries related to

/ 3 ug b gD s contact; software, please contact:
33 . — 9498452110/ 1800 102 5174
(\- v § REGISTRATION DEPARTMENT ?E";.‘ e — 9498452120 / (Monday to Friday 8 AM to 8
== =3 8498452130 PM, Saturday 10 AM to 5 PIVi
i (Monday to Friday 10AM to  excluding Government
5.45 PM, excluding holidays)

Government halidays)
The information provided Online is updated and no physical visit is required for the Services provided Online.
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GUIDELINE VALUE & PROPERTY VALUATION
Guideline Value relating to 2.19 lakhs streets and over 4.46 Crores Survey )
Numbers/Subdivision numbers are available on this site for query. :
‘ For Property Valuation, Click on the Street Name from the Street List, where the property <i'
. is located. ' _
r i
: From: 1-7-2024 To: Current Date To know your Zone and District Click Here 1
T A A e § S A R S e e S ey e B i e A e e e i
; !
View Guideline value for: F
i OStreet ® Survey Number O
[ Composite Value ;
{ Select Criteria :
)
{  OcCategory Wise ® Survey Number
E Wise
Zone:* Sub Registrar Office:*
L Cuddalore v {] Marakkanam vil
fl Py = 2 | e e — ..________|
i :
|
)
' Registration Village:* Survey Number:*
: | KEELPETTAI v r' 68 1
e e Jy ) . ] = :t
5 |
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Zone: CUDDALORE Sub Registrar MARAKKANAM !
Guideline KEELPETTAI i |
Village: Revenue KEELPETTAI i
Revenue District:  VILUPPURAM Village: ;
‘ Revenue MARAKKANAM !

[ i i ) _ ~ Taluka:

! Below Search results are as on 25-Sep-2024 11:37 AM

|
'r
E
24 items found, displaying 1 to 10. '
{[FirstiPrev] 1, 2, 3 [Nexid asl]
Sride.  Svrseyibubdivision  Guidsiine  Guldaline Land Effestive  G.ODswrileny
Nu, Value {¥) Valpe (f)  Classification Biarg
{Britist (stric Date
f Value) Valug)
k.
[ 1 68/10 150/ 1618/ Residential 01-Jul- -
: Square Square Class | Type - 2024
] Feet Metre |
i 2 68/11 150/ 1615/ Residential 01-Jul- -
] Square Square Class | Type - 2024
Feet Metre l
| 3 68/12 150/ 1615/ Residential 01-Jul- B
i Square Square Class | Type - 2024
! Feet Metre [
4 68/13 150/ 1615/ Residential 01-Jul-
j Square Square Class | Type - 2024
L Feet Metre 1
5 68/14 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre |
E 6 68/15 150/ 1615/ Residential 01-Jui- -
1 Square Square Class | Type - 2024
Feet Metre |
7 68/16 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre |
B 68/17 150/ 1615/ Residential 01-Jul- -
! Square Square Class | Type - 2024
Feet Metre ]
| 9 68/18 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre |
10 68/19 150/ 1615/ Residential 01-dul- -
Square Square Class | Type - 2024
Feet _ Metre |
Go Back To Main Menu ;
11'&....—.- —— s L= = T 3 o e i S T
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: 4 |
:f Zone: CUDDALORE Sub Registrar MARAKKANAM i
Guidefine KEELPETTAI EiiacE :
’ Viliage: Revenuse KEELPETTAI Il
' Revenue District:  VILUPPURAM lllgass ;
gl Reveriue MARAKKANAM |
{ . Taiuks. )

Below Search results are as on 25-Sep-2024 11:38 AN I:

|
24 itlems found, displaying 11 to 20.
__1'F-' irsifPrevy 1, 2, 3 [Next/Last] B
!
Sride,  Survsylsupdivision  Guiteline  Guidalie Lant ©.0.Bownlvad
Mo, Value {¥) Value %)  ClassHisstion
{British {Metnlu
Value) Waluz)
; 11 68M1A1B . . Refer Strest - Bl
] Value
k 12 68/1A1C - - Refer Street - -
Value
13 68/1A1D - - Refer Street - -
: Value
i 14 68/1A1E - - Refer Street - -
Value
F" 15 68/1A1F 5 s Refer Street - .
: Value
1 16 68/1A2 150/ 1615/ Residential 01-Jul- =
Square Square Class I Type - 2024
: Feet Metre !
¥ 17 68/1B 150/ 1615/ Residential 01-Jul- -
! Square Square Class | Type - 2024
' Feet Metre |
] 18 68/20 150/ 1615/ Residential 01-Jul- -
] Square Square Class | Type - 2024
! Feet Metre !
i 19 68/21 150/ 1615/ Residential 01-Jul- B
. Square Square Class | Type - 2024
1 Feet Metre !
t 20 68/22 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre I
] =
k ]
,'[J © Go Back To Main Menu
tmwn - = i =i i

Stamp Vendor
SearchView EC




Zone; CUDDALORE Sub Registrar MARAKKANAM I
Guideline KEELPETTAI Gl ‘
Village: Revenue KEELPETTAI
Revenue District:  VILUPPURAM Village: !
Revenue MARAKKANAM |
N [ _ Taluka: A '
|
| Below Search results are as on 25-Sep-2024 11:39 AM
24 items -fdu,nd, displaying 21 to 24.
¢ [FirstiPrev] 1, 2, SiiNaxtL asl] N
E | Srio,  SurvsyfSubdividion  Guldeline  Guidaline Lantl Effective  6.0.Downiond
f Na. Valup &)  Value{s)  Clovelfication Sturt |
(British {letric Dt
Valug) VYalwe)
21 68/2B i : Refer Street - s
Value
22 68/2C - - Refer Street - -
1 Value
s 23 88/8 150/ 1615/ Residential 01-Jul- -
| Square Square Class [ Type - 2024
Feet Metre |
24 68/9 150/ 1615/ Residential 01-Jul- -
h Square Square Class | Type - 2024
! Feet Metre |
!
| Go Back To Main Menu
e e S e s e e e e tr ect
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« Resige Text - 4+ Reset Screen Readert
For Complaints and
- Clarifications, please For queries related to

N U gley 4 s e contact: software, please contact:
oy 3 i 9488452110/ 1800 102 5174
(ﬁ\t 27 REGISTRATION DEPARTMENT P o 0498452120 / (Manday to Friday §AM to 8

St i R et 8498452130 PM, Saturday 10 AM to 5 PM

i (Monday to Fridey 10AMto  excluding Government

5 45 PM, excluding holidays)
Government holidzays) .
The information provided Online is updated and no physical visit is required for the Services provided Online.

(\r__: = e - 3 = = =T - = —— t = E e A == =
GUIDELINE VALUE & PROPERTY VALUATION
i
Guideline Value relating to 2.19 lakhs streets and over 4.46 Crores Survey '
f Numbers/Subdivision humbers are available on this site for guery.
| For Property Valuation, Click on the Street Name from the Street List, where the property
. is located.
1 From: 1-7-2024 To: Current Date To know your Zone and District Click Here |
2 e s S S S L b S e e em e meneemnecaaerane. |
i 3
I ]
¢ View Guideline value for: H
Ostreet @ Survey Number O !
Composite Value
Select Criteria :
| Ocategory Wise @ Survey Number |
i Wise |
3
Zone:* Sub Registrar Office:*
e —
| Cuddalore v '.i Marakkanam v A
e N SN | || | SRS |
,:
g Registration Village:* Survey Number:* :
e e
| KEELPETTAI v 89 =
: e R i B __ | S g i
|
i
Search Reeel
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Zone: CUDDALORE Sub Registrar MARAKKANAM
Guideline KEELPETTAI Sfces
Village: Revenue KEELPETTAI [
Revenue Disfrict:  VILUPPURAM Village: |
Revenue MARAKKANAM |
Taluka: |
== e e e T S = e |
|
Below Search results are as on 25-Sep-2024 11:39 AM |
84 items fbdnd, display'ing-;-1 to 10.
[First/Prev1, 2,3, 4, 5,6, 7, 8 [Nextilas] |
Srllo. SurveyBubditrivion Guideling Guldsine Land Biloctive ©.0.0twnivud
Mo, Valus (8) Value (§)  GlassHisation Stort
( : Wieirle Dete
é Value} Value)
o 1 € 9/10A 150/ P 1615/ Residential 01-Jul- - i
Square Square Class | Type - 2024
Feet -Metre |
! 2 69/10B 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre |
3 69/11A 150/ 1615/ Residential 01-Jul- B
Square Square Class [ Type - 2024
Feet Metre |
4 89/11B 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
J Feet Metre |
' 5 69/11C 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre |
8 69/12 - - Refer Street - -
Value
7 69/12B - - Refer Street - -
Value
: 8 69/13 - . Refer Strest - .
I Value
9 69/13B B - Refer Street - -
Value
10 69/14A 150/ 1615/ Residential 01-Jul- -
I Square Square Class | Type - 2024
Feet Metre |
Go Back To Main Menu
= e =R
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] Zone: CUDDALORE Suls Registr: MARAKKANAM b
! Guidetine KEELPETTAI Office: ||
[ Village: Revernit KEELPETTAI |
I Revenue District: VILUPPURAM gl !
E MARAKKANAM |
Taiuks |

e e e ——

Below Search results are as on 25-Sep-2024 11:40 AN

; S-’al.iie'r.ns fd'tlmd, d-isp-laying 11 to 20

"'. H Ul_;

HEIreWPrev] 1, 2, 3,4, 5, 6, 7, 8 [Nexi/Last] l
[
Srily Suryaylsopdivislon  Guidaline Guidzling Ly
ENEAN Valuz {<) Valus %) Classificativn
ez (Metric
Valuz) Yellue)
11 69/14B1 150/ 1615/ Residential 01-Jul- B i
Square Square Class | Type - 2024
Feet Metre I
12 69/14B2 150/ 1615/ Residential 01-Jul- -
s Square Square Class | Type - 2024
7 Feet Metre |
.; 13 69/14B3 150/ 1615/ Residential 01-Jul- -
: Square Square Class I Type - 2024
t‘ Feet Metre I
3 14 69/15A1 150/ 1615/ Residential 01-Jul- -
; Square Square Class | Type - 2024
y Feet Metre |
; 15 69/15A2 150/ 1615/ Residential 01-Jul- -
3 Square Square Class I Type - 2024
. Feet Metre |
EF‘ 16 68/15B 150/ 1615/ # Residential 01-Jul- -
5' Square Square * Class [ Type - 2024
| Feet Metre A
; 17 69/16 150/ 1615/ Residential 01-Jul- -
; Square Square Glass | Type - 2024
1 Feet Metre Iy
- 18 69/17A1A - - Refer Street = -
1 Value
3 19 69/17A1B - = Refer Street - -
i Value
k 20 69/178B - - Refer Street - -
| Value
!‘ t1
i { .' ¥
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Zonig: CUDDALOCRE Sub Registrar MARAKKANAM
Guideline KEELPETTAI Ofiies 2
Viilage: Ravenue KEELPETTAI
Revenue District:  VILUPPURAM Vilizge:
Fevenus MARAKKANAM

Teluka:

Below Search results are as on 25-Sep-2024 11:41 AM

"84 items found, displaying 21 to 30,

.

[First/Prev] 4, 2, 3, 4, 5, 6, 7, 8 [Next/Last]

|
ﬁ
;

Erflo, Surveplsubdivision  Guidegling Suldsline Land 6,0 Dawrloyy |
b, Valuz {%) valuz {7) Classilivalion
lErish (et
I Valuz) Value)
21 6918 ; - Refer Street - =
; Value
i 22 69/18B - - Refer Street - -
) Value
: 23 69/19A - - Refer Street - -
: Value
E‘ 24 69/19B - - Refer Street - -
1 Value
! 25 69/19C - . Refer Street - -
- Value
: 26 69/19D < : Refer Street . .
3 Value
3 27 69/19E - - Refer Street - -
E. Value :
0 28 69/1B - . ., Refer Street - =
I ~ Value
: 20 69/1C - g _jReferStreet - -
i ~ Value
: 30 69/1D - . Refer Street - a
§/alue
4
3 Co Back To Main Menu
ilipale 7.’




409 e

F
Lol ) E [
Zone: CUDDALORE Sub Registrar MARAKKANAM l
Guideline KEELPETTAI Office: |
Village: Revenue KEELPETTAI
. Revenue District:  VILUPPURAM Village: F
Revenue MARAKKANAM
g el R Taluka: ’
'_ = o o B — e —————— = o L= s = = ?
| |
[ Below Search results are as on 25-Sep-2024 11:41 AM
| .
I
84 items found, displaying 31 to 40, "
[— 1_ﬁ.rfi-'rs.-.-_‘_1_1, 2, 3,4, 5, [3_,_ _'/_',_8 [N.?,I_>I<t/_l__§5t] i
Srite, - Surveoylubdivislon  Guidslar  Guideline Lard Effertive 6.0.Dowideyy)
e, Yalue {) Valuziz)  Classifisaiion Sk
{Exiiinh {Mztrie Bt
; Valus} Vailpe)
;. 31 69ME : : Refer Street - el
i Value
f 32 69/1F - - Refer Street - -
'. Value
33 69/1G - - Refer Street - -
Value
] 34 69/1H : - Refer Straet . -
"Value
s 35 69/20 - - Refer Street - -
i Value
! 36 69/21 - - Refer Street - -
i Value
37 69/22 - - Refer Street - -
] Value
? 38 69/26 150/ 1615/ Residential 01-Jul- -
l( Square Square Class | Type - 2024
] Feet Metre | .
i 39 69/27 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Fest Metre |
i 40 69/28 - - Refer Street - -
Value
i Go Back To Main Menu
[
as —
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Encumbrance Certificate
Senrol
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SearchView EC
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Zone:
Guideline

| Vitlage:
Revenue District:

a0

CUDDALORE Sub Registrar
KEELPETTAI Office:
Revenue
VILUPPURAM Village:
Revenue
___ Taluka:

Below Search results are as on 25-Sep-2024 11:42 AM

MARAKKANAM

KEELPETTAI

MARAKKANAM

84 items fo-u-nd, displaying 41 to 50.
i [F'ifsuﬁ't_'e\r} _1, 2,3,4,5,6,78 [MexiiLasl) .

Sniin,

41

42

43

T m—r—rr

44

46

47

49

L

50

SurvaySubdivizion  Guldsiine
ko, Vstus ()
(British
Value)
69/29 -
69/2B -
69/2C
69/2D -
69/2E -
69/30 -
69/31 150/
Square
Feet
69/32 150/
Square
Feet
69/33 150/
Square
Feet
69/34 150/
Square
Feet

Guldsling
Value {€)

Matsle
Valus)

1615/
Square
Metre

1615/
Square
Metre
1615/

Square
Metre

1615/
Square
Metre

Land

Classifisstion

Refer Street
Value

Refer Street
Value

Refer Street
Value

Refer Street
Value

Refer Street
Value

Refer Street
Value

Residential
Class | Type -
|

Residential
Class I Type -
|

Residential
Class | Type -
l

Residential
Class | Type -
I

Bfiestive G.0.0Dcwmlsut
8tort
Daste

01-Jul-
2024 -

01-Jul- -
2024

01-Jul- -
2024

01-Jul- B
2024

Go Back To Main Menu
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|
Zone: CUDDALORE Sub Registrar MARAKKANAM ‘
Guideline KEELPETTAI iz !
Village: Revenue KEELPETTAI r
Revenue District:  VILUPPURAM Village:
I Revenue MARAKKANAM |
| Taluka: . N
= g k= g ik e vE s T e g B e e e | e = |
| i
Below Search results are as on 25-Sep-2024 11:43 AM
84 items found, displaying 51 to 60,
| [First/Prev] 2, 3, 4,5, 6, 7, 6, 9 [Wexvlas]
1
Srilo.  SurvaylSubdivivlon Guldeline  Guldeline Land Effective  G.O0ownleud |
Ko, Velup ) Valua (¥}  Classhleation Stard
{British {(Mutrle ate
. Vala} Valug)
', 51 69/35 150/ 1615/ Residential 01-Jul- - 3
; Square Square Ciass | Type - 2024
1 Feet Metre |
52 69/36 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre |
1 53 89/37 150/ 1615/ Residential 01-Jul- -
1 Square Square Class | Type - 2024
§ Feet Metre 1
;' 54 69/38 160/ 1615/ Residential 01-Jul- -
B Square Square Class | Type - 2024
i Feet Metre 1
"- 55 69/39 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
g Feet Metre i
'5? 56 89/3A1 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre |
ff 57 B9/3A2 150/ 1615/ Residential 01-Jul- -
L Square Square Class | Type - 2024
rf Feet Metre |
58 69/3B2 - - Refer Street - -
Value
] 59 89/3B2A 150/ 1615/ Residential 01-Jul- -
Square Square Class I Type - 2024
) Feet Metre I
I 60 89/3B2B1A1 150/ 1615/ Residential 01-Jul- -
! Square Square Class | Type - 2024
f Feet Metre |
]
¥ . Go Back To Main Meny
4 . e .
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Zone: CUDDALORE Sub Registrar MARAKKANAM [
Guidetine KEELPETTAI i -
f Village: Revenue KEELPETTAI I}
Revenue District:  VILUPPURAM Lllel I
‘ Revenue MARAKKANAM I
L - ___ Taluka: B |
Below Search results are as on 25-Sep-2024 11:43 AM |
[
I'B4 items foUn'd, disﬁlayiné 61 to 70. |
{[FistiPrev] 2,3, 4, 5,6, 7, 8, 3 [Nexth aai] l
SrhMo.  SurveylSubdivivion  Guldeline  Guldeling Land Effettive  ©.O.Dovnidoud
Mo, VYplue (8}  Valus(¥)  Clasoificoiivn $tort
{Brieh (st Date
Vihun) Vatue)
61 69/332B2 150/ 1615/ Residential 01-Jul- -
Square Square Class I Type - 2024
Feet Metre !
62 89/3B2C1A 150/ 1615/ Residential 01-Jul-
Square Square Class | Type - 2024
Feet Metre |
63 89/3B2C2 150/ 1618/ Residential 01-Jul-
Square Square Class | Type - 2024
Feet Metre |
64 69/4 150/ 1615/ Residential 01-Jul-
Square Square Class | Type - 2024
Feet Metre |
65 69/40 150/ 1615/ Residential 01-dul- -
Square Square Class | Type - 2024
Feet Metre |
66 69/41 150/ 16158/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre |
67 69/42 150/ 1615/ Residential 01-dul- -
Square Square Class | Type - 2024
Feet Metre |
68 69/43 - - Refer Street - -
Value ‘
69 69/44 - - Refer Street - -
Value
70 69/45 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre |

. Go Back To Main RMenu

Online Services
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Senrch
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Zone: CUDDALORE Sub Registrar  MARAKKANAM
Guideline KEELPETTAI Oftice:
Vitlage: Revenue KEELPETTAI
Revenue District:  VILUPPURAM Vitlage:
. Revenue MARAKKANAM

}‘_ o N _ =—mn Taluke:

Below Search results are as on 25-Sep-2024 11:44 AM

'Bd"j‘iem's fbund, ciisbnlaying 71t080.
i [FirstPrev] 2,3, 4, 5,8, 7, 8, 9 [Nextiast]

e

3

6,0 Dawnlotd

Sriln,  Swreeylsubdivision  Guiddine Guidelins Land
. Yale §¥) Jalue (2)  Classifieativn
{evitish [Nieiric
Yolue) Valine)
! 71 69/46 150/ 1615/ Residential 01-Jul- -
\ Square Square Class [ Type - 2024
Feet Metre |
:r 72 69/47 150/ 1615/ Residential 01-Jul- B
! Square Square Class | Type - 2024
1 Feet Metre |
' 73 69/48 150/ 1615/ Residential 01-Jul- -
i Square Square Class | Type - 2024
/ Feet Metre |
] 74 69/48 150/ 1615/ Residential 01-Jul- -
4 Square Sguare Class | Type -  -2024
5 Feet Metre |
75 69/5 150/ 1615/ Residential 01-Jul- -
8 Square Square Class | Type - 2024
Feet Metre |
76 69/50 150/ 1615/ Residential 01-Jul- -
g Square Square Class | Type - 2024
: Feet Metre |
77 69/51 150/ 1615/ Residential 01-Jul- -
f Square Square Class | Type - 2024
| Feet Metre |
| 78 69/53 150/ 1615/ Residential 01-Jul- B
| Square Square Class | Type - 2024
Feet” Metre |
79 69/54 150/ 1615/ Residential 01-Jul- -
] Square Square Class | Type - 2024
Feet Metre ]
80 69/6 150/ 1615/ Residential 01-Jul- -
| Square Square Class | Type - 2024
) Feet Metre !
% i e — — il = = S = =




154

Zone: CUDDALORE Sub Registrar MARAKKANAM
Guideline KEELPETTAI Office:
Village: Revenue KEELPETTAI
Revenue District:  VILUPPURAM Village:
Revenue MARAKKANAM
\ e s = __ Taluka: N

Below Search results are as on 25-Sep-2024 11:44 AM

54 items found, displaying 81 to 84.
i [Fir§1/P_§§:v_]___2_. 3, 4, 5 6, 7,8, Q[Nex-tJLasi}

i Srie,  SurveySubdiistvn  Culdellne Buldeline Land Effpetive  G.0.Douwmiosd
b, Velwe{8)  Valuz{?y)  Glassifization St
British Wiglhiy Date
! Value) Valus)
'. 81  69/6B1 . - Refer Street - -
i Value
' 82 6917 150/ 1615/ Residential 01-Jul- -
A Square Square Class I Type - 2024
1 Feet Metre 1
| 83 69/8 150/ 1615/ Residential 01-Jul- -
| Square Square Class | Type - 2024
] Feet Metre |
ﬂ 84 69/9 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre I

1 _ Go Back To Main Menu

Online Services

Encumbrance Cerlificate

Search

Stamp Vendor
Search/View EC
Society

Chit Funds
Marriage

Birth and Death

Firm

Puty and Fees
Duty and Fees
Reference

Citizen Charter

Tell me How
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REGISTRATION DEPARTMENT 7!_\

O
sk

11
S )

For Complaints and
Clarifications, please

contact:
9498452110/
9498452120 /
8498452130

(Monday to Friday 10 AM to

5.45 PM, excluding

il
1 I
i

For queries related to
software, please contact:
1800 102 5174
(Monday to Friday 8 AM to 8
PM, Saturday 10 AM 1o 5 PM
excluding Government
holidays)

Government holidays)

The information provided Online is updated and no physical visit is required for the Services provided Online.

RE oy,
SO0

is located.

View Guideline value for;

O street @ Survey Number O
Composite Value

Select Criteria :

O category Wise ® Survey Number
Wise

Zone:”

Cuddalore

Registration Village:”

KEELPETTAI

From: 1-7-2024 To: Current Date

GUIDELINE VALUE & PROPERTY VALUATION

Guideline Value relating to 2.19 lakhs streets and over 4.46 Crores Survey
Numbers/Subdivision numbers are available on this site for query.

For Property Valuation, Click on the Street Name from the Street List, where the property

To know your Zone and District Click Here

Sub Registrar Office:”

v Marakkanam v

Survey Number:”

v 7D
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[ Zone: CUDDALORE Sub Registrar MARAKKANAM |
i Guidsline KEELPETTA! S '
' Viliage: Revenue KEELPETTAI F' :
1 Revenue District:  VILUPPURAM Village: B
g Revenue MARAKKANAM i g
i Taluka: |
;l e T e e ey s e —— =L — = r
| i
Below Search results are as on 25-Sep-2024 11:45 AM [r
:
. b
d Il
| (7 items fou'n.c.i',‘_ciiébléying'all items. E
Suile. SurvayiSubdivislon Suidding Guldsline Layl Effsrtive G.O.Dowriunt
e, Yalnz {%) value (€)  Classlisation Sturt
[&yliizh (Ml=trie Dite
Virluz) Wikl
1 70/1 » i Refer Street - .
Value
2 0/2 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre |
3 70/3 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre !
4 70/4 150/ 1615/ Residential 01-Jul- -
Square Square Class [ Type - 2024
Feet Metre !
5 70/5 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre |
6 70/6 150/ 1615/ Residential 01-Jul- -
f Square Square Class | Type - 2024
Feet Metre |
[ 7017 150/ 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre |
{ |
Vs e — =T e e come s 21— b s = TEE= s
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t 3" A . — 9498452110/ 1800 102 5174
R Tl T 8498452130 PM, Saturday 10 AM to 5 PM
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5 45 P, excluding holidays}
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The information provided Online is updated and no physical visit is required for the Services provided Online.
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GUIDELINE VALUE & PROPERTY VALUATION
Guideline Value relating to 2.19 lakhs streets and over 4.46 Crores Survey
. Numbers/Subdivision numbers are available on this site for query.
L J
. For Property Valuation, Click on the Street Name from the Street List, where the property I
. is located. f
: j
: From: 1-7-2024 To: Current Date To know your Zone and District Click Here |
}' 0 e e R e e 6 e e e e T A S R e e i e et s 'I
F i
E "
View Guideline value for: i
r 1

Ostreet ® Survey Number O
i Composite Value

Select Criteria :

1. OcCategory Wise ® Survey Number
i Wise
3
)
i 1
: Zone:* Sub Registrar Office:*
' Cuddalore v il Marakkanam v 1
| | E
i R — S — — S— | = - e e ———————— [‘
E |
I\r. Registration Village:* Survey Number:*

e ————— ) . :
v‘ | KEELPETTAI v 7 i
; I = . . e } ) _ ) ) | B

Search Reset !




e
e o ) _
Zone: GUDDALORE Sub Registrar
Guideline KEELPETTAI Office:
Village: Revenue
Revenue District:  VILUPPURAM Village:
Revenue
S Taluka:

2 iféhﬁé-fodnd. displaying all items.

=

Below Search results are as on 25-Sep-2024 11:45 AM

MARAKKANAM

KEELPETTAI

MARAKKANAM

- . _— ! S
'- Srhio.  SuresyiSubdivivion  Guideline  Guidaline Land Effestive  G.ODvwnioud
) o, Value &)  Valwe )  Clossifiestion Starg
i {Srigtsh Metric Dats
1 Velue) Veluz)
1 71/ 3 : Refer Street - N
] Value
2 71/2 150/ - 1615/ Residential 01-Jul- -
Square Square Class | Type - 2024
Feet Metre |
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[Regd. No. TN/CCN/467/2012-14.
[R. Dis. No. 197/2009.
[Price : Rs. 1.60 Paise.

Q@
SOVERNMENT OF TAMIL NADU
2018

TAMIL NADU
GOVERNMENT GAZETTE

EXTRAORDINARY  PUBLISHED BY AUTHORITY

CHENNAI, TUESDAY, SEPTEMBER 27, 2016
Purattasi 11, Thunmugi, Thiruvalluvar Aandu-2047

Part II—Section 1

Notifications or Orders of specific character or of particular interest to the
issued by Secretariat Departments.

public

NOTIFICATIONS BY GOVERNMENT

ANIMAL HUSBANDRY, DAIRYING AND.FISHERIES DEPARTMENT

PROHIBITION OF FISHING BY ANY KIND OF FISHING VESSELS IN A RADIUS OF 5 NAUTICAL MILES
AROUND THE POTENTIAL NESTING AND BREADING SITES OF SEA TURTLES IN THE COASTAL AREAS

UNDER THE TAMIL NADU MARINE FISHING REGULATION ACT, 1983.

[G.O. Ms. No. 146, Animal Husbandry, Dairying and Fisheries (FS-3), 27th September 2016,
yr'Lad 1, guinpd), Bpesieyend genR-2047.]

No.li(1/AHDF/1(b)/2016.

In exercise of the powers conferred by clause (a) of sub-seclion (1) of section 5 of the Tamil Nadu
Marine Fishing Regulation Act, 1983 (Tamil Nadu Act 8 of 1983), the Governor of Tamil Nadu hereby prohibit
the fishing by mechanized fishing vessels, motorized country crafts and those using mechanized fishing
techniques in a radius of 5 (five) nautical miles around the following potential nesting and breeding sites
of sea turtles identified by Cenlral Marine Fisherles Research Institute and Depariment of Forest in the
coastal areas of Chennai, Kanchipuram, Cuddalore, Villupuram, Nagapattinam, Ramanathapuram,
Thoothukudi and Kanniyakumari Districts of Tamil Nadu during the turtle breeding season i.e., tor a period
of four months from the 1st January to 30th April of every year (both days inclusive)

Potential nesting sites of Sea Turtle along the coast of Tamil Nadu

SNo. . District Lacation
(1) {2) (3)
1. Chennai 1. From Napier Bridge to ‘Tiruvanmiyur Regional

Transporl office backside

2. Kenchipuram 1. Kottivakkam to Kovalam beach

(1]

DTP—I1-1 Ex. (230)



TAMIL NADU GOVERNMENT GAZETTE EXTRAORDINARY

T2
2
S.No.
(1)
3.
4
5.

District

(2)
Cuddalore

Villupuram

Nagapatlinam

Py

© N e MR W N ey RN

© e N RN

I 2 T . T N i i (i S O G
N 2 O © ® N & 0 B @ B o O

Location
(3)

Pillumedu - Chinna vaikkal
Chinna valkkal - Mudasslodal
Chinoor - Saamlyar pettai
Saamlyar pettai - Alyampeltai
Aiyampetial lo Thamanampettai
Thamanampetiai to Sothikuppam
Gorl to Devanampattinam Beach
Devanampattinam Beach
Devanampatlinam Village- Suba Uppalavaadi

Alagankuppam
Vasavankuppam
Kalpanikuppam
Ekkiyarkuppam
Anumandaikuppam
Mudhaliyarkuppam
Pudhukuppam
Bommiyarpalayam

Kodiyampalayam
Madavamedu
Kottaimedu

Chinna Kottaimedu
Koolalyar

Thoduval
Thirumullaivasal
Keelamaovarkaral
Chavadlkuppam

. Nalckerkuppam
. Madhthukuppam
. Pudhukuppam

. Vanagir

. Chinnamedu

Chlnnankudi

. Thazhampettal
. Pudhupettat

. Perumalpetiai
. Vellakoil

. Kuttlyandiyur

. Chandrapad!
. Chinnoorpettai



TAMIL NADU GOVERNMENT GAZETTE EXTRAORDINARY 3

S Np i&lni
’ \L Diglnct Location
v {2) (3)

Nagepatiinam—Conl.
23. Nagoorpatlinacheri

24. Samanthanpetiai

25. Velankanni

26. Kameshwaram

27. Viluthamavadi (Vetiaikaraniruppu)
28. Vanavanmahadevi

29. Vellapallam

30. Pushpavanam

31. Arcattuthurai

32. Kodiakadu

33. Kodiakarai

6. Ramanathapuram 1 'Mandapam ( Gulf of Mannar)
1. Kannirajapuram
2. Mookaiyur
3. Opllan
4. Ervadi
5 Selhukarai
6. Pudumadam
I Mandapam - SP. Pattinam {Palk Bay)
7. Afriyamen beach
Atrangaral
9. Azhangankulam
10. Puduvalasai
M Rameshwaram Island
11. Pamban
12, Kundukal
13, Danushkodi
7 Theothukudi 4. Perlyasamypuram
Kombuthural
Amalinagar
Alanthalai

Kulasekarapattinam

Manapadu

N oy A BN

Periyathalal



T GAZETTE EXTRAORDINARY

TAMIL NADU GOVERNMEN

Districl Location
(3)

(2)

Kennlyskumari Kellamanakudi
Pallam
Puthanthurai
Kesavan Puthanlhurai
Pozhikarai
Periakadu
Rajakkamangalamthural
Azhikkal
Kottilpadu

. Kodlmunal

, Keezhmidalam

. Melmidalam

. Engiyam

14. Enalyamchinnathural

15, Eraviputhanthural

[ZC N

16. Vallavilai
17, Marthandamthursi

18. Neerod|

GAGANDEEP SINGH BEDI
Secretary to Government.

PRINTED AND PUBLISHED BY THE DIRECTOR OF STATIONERY AND PRINTING, CHENNAI
MENT OF TAMIL NADU

ON BEHALF OF THE GOVERN



/75
|) ')
- /?\ c ’_—,_._:- -
' % ¥ ¢ j:_ .
- - - A
For Complaints and
By For queries r
Clarifications, please sc?ff‘walree .eilated o
AT E e contact: e
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The information provided Online is updated and no physical visit is required for the Services provided Online.
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” GUIDELINE VALUE & PROPERTY VALUATION 5
g Guideline Value relating to 2.19 lakhs streets and over 4.46 Crores Survey
£ Numbers/Subdivision numbers are available on this site for query. [
For Property Valuation, Click on the Street Name from the Street List, where the
property is located.
’ From: 1-7-2024 To: Current Date = To know your Zone and District Click Here
View Guideline value for:
O street ® Survey Number O
Composite Value I
Select Criteria : {
O Category Wise @ Survey Number
: Wise T
E Zone:* Sub Registrar Office:* '
Cuddalore v . Marakkanam vl
Regictration Village:* Survey Numbszar* I
]

MARAKKANAM(NORTH) v 189
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Search Criteria !

Zone: CUDDALORE Suk MARAKKANAM
Guidefine  MARAKKANAM(NORTH) PGl
Village: Office: :
Revenue MARAKKANAM
Revenue VILUPPURAM . . : l
District: Village: {NORTH) }
o Revenue MARAKKANAM J
e e e e e R e e L e N TR S S AR e B TIRT hA F A
Below Search results are as on 23-Sep-2024 05:11 PM f-
]
i
| 44 items found, diép[ayrng 1to10. ;
[FistPre1,2,3 4 5Netast)
............... i
SrNo.  SurveySuvdivisien Guldsline Guideline lamd Efsttive 6.0.Download
o, Yalue (%) Value {§)  Classification Sy
{British {Metris Dae
Yalus) Valus)
1 189/10 300/ 3230/ Residential 01-Jul- o
Square Square Class Il Type - 2024
Feet Metre ]
2 189/11 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre I
3 189/12 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre !
4 189/13 300/ 3230/ Residential 01-Jul- -
Square Square Class i Type - 2024
Feet Metre I
5 189/14 300/ 3230/ Residential 01-Jul- -
Square Square Class il Type - 2024
Feet Metre I
6 189/15 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre I
7 189/16 300/ 3230/ Residential 01-Jul- -
Square Square Class l Type - 2024
Feet Metre I
8 189/17 300/ 3230/ Residential 01-Jul- -
Square Square Class |l Type - 2024
Feet Metre I
9 189/18 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre I




4 Y E Srilo.  SurvayiSubdivision  Guidaline L G.oXet 1l
i : Mo, Yalue () Classificatiun
i ) (Brlizsh

f Yaluz)
¢ i "

. 10 189/19 300/ 3230/ Residential 01-Jul- -

] Square Square Class Il Type - 2024

I

' Feet Metre

ldarnage
Hirth g Deatl

B

Duty and Fees

Cilizen Chsrie
Tell me How

ser Wanual

Lility Forms

Cirgulars

Latha Forit

Typewrtter Inlerface Too!
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Zone:

Guidgeline
Vitizge:

Revenuc
District:

Search Criteris :

CUDDALORE

e

LI T

MARAKKANAM(NORTH)

VILUPPURAM

TR E I TS

Suk
Registra:
Uffice:

Revenve
Village:

Flevenue

MARAKKANAM

MARAKKANAM

(NORTH)

MARAKKANAM

Below Search results are as on 23-Sep-2024 05:22 PM

44 items found, displaying 11 t6 20.
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5o,

11
12

13
14
15

16

17
18
19

20

Surseyl3ubdivision  Guidsling
#o. Valhye {%)
{British
Value)
189/1A1A 300/
Square
Feet
189/1A2 300/
Square
Feet
189/1B1 -
189/1B1A -
189/1B2 -
189/20 300/
Square
Feet
189/21 &
189/29 -
189/2A2 .
189/2A3 -

Guidaline
Valus (2)
{Metrie
Value)

3230/
Square
Metre
3230/
Square
Metre

3230/
Square
Metre

Laryed
lassification

€T

Residential
Class Il Type -
|

Residential
Class Il Type -
i

Refer Street
Value

Refer Street
Value

Refer Street
Value

Residential
Class Il Type -
!

Refer Street
Value

- Refer Street

Value

Refer Street
Value

Refer Street
Value

Efiattivy
Shari
(WHIE)

01-dul-
2024

01-Jul-
2024

16-Sep-
2024

01-Jul-
2024

01-Jul-
2024

01-dul-
2024

01-Jul-
2024

01-Jul-
2024

01-Jul-
2024

01-Jul-
2024

G.0.Download
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Search Criteria :
!
Zone: CUDDALORE Sub MARAKKANAM |
Guideline  MARAKKANAM(NORTH) ~ fegistrar
Village: Oftice:
| Bevenue  VILUPPURAM NG MARAKKANAM :
1 Distl‘ict: Vl“age: (NORTH) :
: Revenue MARAKKANAM -
! = o, e S fegrey LI ST e v
i
44 tems found, displaying 21 to 30.
HihofRiov]l 1,2, 3, 4, 5 [Nextlast] o s s sisS
Srio,  SurveylSubdivision  Guidsline  Guideline  Land Effettire  ©.0.Duwnlvad
Rio. Valos (Z)  Value(¥)  Clossification Siart
{British {Wlosric Dals
Valug) Value)
21 189/2B1B - = Refer Street 01-Jul- -
Value 2024
22 189/2B1C - - Refer Street 01-Jul- -
Ir Value 2024
23 189/2B2 - - Refer Street 01-Jul- =
Value 2024
24 189/30 - - Refer Street 01-Jul- .
Value 2024
25 189/31 - e Refer Street 01-Jul- -
Value 2024
26 189/32 - = Refer Street 01-Jul- -
i Value 2024
27 189/35 - - Refer Street 01-Jul- “
' Value 2024
28 189/36 - u Refer Street 01-Jul- =
Value 2024
29 189/3A 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre |
E 30 189/3B 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- -
‘ Acre Hectare Lands Type - | 2024
G Back To Wain Many
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Search Criteria ! [
!
|
Zaone: CUDDALORE Sui MARAKKANAM |
Guideline  MARAKKANAM(NORTH) ~ hedistrer
e Office:
Village:
Revenue MARAKKANAM
Revenue VILUPPURAM .
él District: Vliiage: (NORTH)
: Revenue MARAKKANAM
T R T s cotei ol R M B = PP % G!&.‘r' = SE - e ot =
Below Search results are as on 23-Sep-2024 05:32 PM
...................................................................................................................................................
|44 items found displaying 31 to 40.
[FirstiPrev] 1,2, 3,4, 5 [NextfLast] i
iﬁ
By,  SurveylSubdivision  Guideline  Guidsline Land Efrettive £.0.Downlowd
Mo, Yajup {¥) Value{?)  Classification Siari
{British {Mlaieis Laie
Yajug) Value)
31 189/4A1A1A - - Refer Street 01-Jul- -
Value 2024
32 189/4B1AA1 - - Refer Street 01-Jul- -
Value 2024
33 189/4B1B 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre |
34 189/4B1C 300/ 3230/ Residential 01-Jul- -
Square Square Class 1l Type - 2024
Feet Metre |
35 189/4B1D 300/ 3230/ Residential 01-Jul- -
Square Square Class li Type - 2024
Feet Metre |
36 189/4B1E 300/ 3230/ Residential 01-dul- -
Square Square Class Il Type - 2024
Feet Metre |
37 189/4B2 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- -
Acre Hectare Lands Type - | 2024
38 189/5 300/ 3230/ Residential 01-dul-
Square Square Class Il Type - 2024
Feet Metre 1
39 189/55 - - Refer Street 01-Jul- -
Value 2024
40 189/6 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre ]




e e
Search Criteria :
Lone: CUDDALORE Sub MARAKKANAM |
| Guideline  MARAKKANAM(NORTH)  Registra '
] Village: HNIESS
. Revenue MARAKKANAM
- Revenue VILUPPURAM N
| District: Village: (NORTH)
i’ Revenue  MARAKKANAM s

!
| e N T—————————————— L ]
b 44 items found, displaying 41 to 44. {

[First/Prev] 1, 2, 3, 4, 5 [Next/Last]
SrNo.,  SureylSubdivision  Guldsline  Guidsline Latyd Efiettive G.0.0Dowalvad
Ho. Value (%) Valus (&)  Classiisttion Shatt
{BrTsh {Mlsiris Datz
Valuz) Valuz)
1 41 189/7 300/ 3230/ Residential 01-Jul- &
Square Square Class Il Type - 2024
1 Feet Metre I
42 189/8 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre |
43 180/82 - - Refer Street 16-Sep- -
Value 2024
44 189/9 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre |

Ge Beck To Maln Menu
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For Complaints and

Clarifications, please For queries related to

software, please contact:

i iy g s, sl e et

uilaigsenn T contact:
- RSl %3 - . P
REGISTRATION DEPARTMENT //._ 9498452110 / 9498452120 . 1800 102 £174
B i {Monday to Friday 8 AM to 8
i /8498452130 p
e . PM, Salurday 10 AM to 5 PM
Sl (Montday to Friday 19 AM to excluding Government
5.45 PM, excluding holidays)

Government holidays)

The information provided Online is updated and no physical visit is required for the Services provided Online.

GUIDELINE VALUE & PROPERTY VALUATION i
Guideline Value relating to 2.19 lakhs streets and over 4.46 Crores Survey
Numbers/Subdivision numbers are available on this site for query.

For Property Valuation, Click on the Street Name from the Street List, where the property is
located.

From: 1-7-2024 To: Current Date To know your Zene and District Click Here

View Guideline value for:

O street @ Survey Number O
Composite Value

Select Criteria :

O category Wise ® Survey Number
Wise

Zone:* Sub Registrar Office:*

Cuddalore v . Marakkanam v |

YTy

Registration Village:* Survey Number:*

MARAKKANAM(NORTH) v 190
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F Search Criteria :
Zone: CUDDALORE Sub Registrar  MARAKKANAM
Guideline MARAKKANAM(NORTH) Offics:
Village: Revenus MARAKKANAM
Revenue  VILUPPURAM Viliage: (NORTH)
District: Revenue MARAKKANAM

Talulza:
p e —————cme—— ™ y 5 - Z R T T A e e —

Below Search results are as on 24-Sep-2024 03:36 PM

* 48 items found, displaying 1 to 10.
‘[First/Prev] 1, 2, 3, 4, 5 [Nexi/Last]

Srdu.  SurveyiSubdivision  Suidgline Guideline Land Efizetive ©.0.Download
e, Vel 2) Yalue (%) Classiicgtion Siart
[Zridsh (Wetriz Dais
Value) Valug)

1 190/10 300/ 3230/ Residential 01-dul- - )
Square Square Class Il Type - 2024
Feet Metre ]

2 190/11 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre i

3 190/12 300/ 3230/ Residential 01-dul- -
Square Square Class Il Type - 2024
Feet Metre |

4 190/13 300/ 3230/ Residential 01-Jul- - 8
Square Square Class I Type - 2024
Feet Metre I

5 190/14 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre |

6 190/15 300/ 3230/ Residential 01-dul-
Square Square Class Il Type - 2024
Feet Metre |

7 190/16 300/ 3230/ Residential 01-Jul- -
Square Square Class il Type - 2024
Feet Metre |

8 190/17 300/ 3230/ Residential 01-Jul- .
Square Square Class il Type - 2024
Feet Metre |

9 190/18 300/ 3230/ Residential 01-Jul- -
Square Square Class ll Type - 2024
Feet Metre |

10 190/19 300/ 3230/ Residential 01-Jul- -
Square Square Class I Type - 2024
Feet Metre !
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: Search Criteria :
!r'
Zone: CUDDALORE Sub MARAKKANAM -
Guigeline  MARAKKANAM(NORTH) Registras i
Viflage: Office:
] Revenue MARAKKANAM
Revenue VILUPPURAM hh iy
District: Village: (NORTH) ;
Revenue MARAKKANAM |
sﬁmrw.gmmma‘:m_
Below Search results are as on 24-Sep-2024 03:31 PM
i
................................................................................................................................................................... A
48 items found displaying 11 to 20. 1
[FrsUPrei1,2,3,4,5[Nextlast)
Snin,  Burvey/Subdivision Guldeling  Guideline Lant Effatiive  G©.0.Dewnloud
Ho. Vahy {%) Value %) Classification Sart
{British {Mgiris Dixie
Yelus) Valug)
1 190/1A 300/ 3230/ Residential 01-Jul- 8
Square Square Class Il Type - 2024
Feet Metre |
12 190/1A1A1A 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre i
13 190/1B1A - - Refer Street 01-Jul- -
Value 2024
14 190/1B1B - - Refer Street 01-Jul- -
Value 2024
15 190/1B1C - - Refer Street 01-Jul- -
Value 2024
16 190/182 1500000/ 3706500/ Dry Maanavari  01-Jul- -
Acre Hectare Lands Type - | 2024
17 190/2 - - Refer Street 01-Jul- -
Value 2024
18 180/20 300/ 3230/ Residential 01-Jul- -
Square Square Ciass Il Type - 2024
Feet Metre { _
19 190/21 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre I
20 190/22 300/ 3230/ Residential 01-Jul- -
Square Square Class ll Type - 2024
Feet Metre |
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Search Criteria :
Zone: CUDDALORE S MARAKKANAM
Guideline  MARAKKANAM(NORTH) gfﬁ”s‘*_rar
Village: L
Revenue MARAKKANAM
Revenue VILUPPURAM )
| District: Viltage: (NORTH)
Revenue MARAKKANAM
l&m:mm e e S e

Below Search results are as on 24-Sep-2024 03:33 PM

48itemsfounddlspiaymg Tl A :
E[First/Prev] 1, 2, 3, 4, § [Next/Lasi] |
B e 8014 6 i GO 88444 |5 E 8 FBEFEAE §19E HE0 6 HPEIEE by E O BT B8 081 4 i 0 by 8 g B S 0 B0 P8 00 s BEBS Bt b b 04 A4 b e b b et S S 801 b BBl b 54 S T | TTE] JITE ST R AT A T PEApRTAT RO l'
Srie.  SurreyiSubdivizion Gulidsline  Guldsline Lant Effietiive  ©.0.0owmnlead
Mo, Value {¥) Veluz (%)  Classiisation Blart
{British {(Mztvic Dais
Yaduz) Valug)
21 190/23 300/ 3230/ Residential 01-Jul- .
Square Square Class |l Type - 2024
Feet Metre |
22 190/24 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre |
23 190/25 300/ 3230/ Residential 01-dul- -
Square Square Class li Type - 2024
Feet Metre !
24 190/26 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
: Feet Metre ]
25 190/27 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre |
26 190/28B - - Refer Street 01-Jul- -
Value 2024
27 190729 - - Refer Street 01-Jul- -
Value 2024
28 190/2B . - Refer Street 01-Jul- -
Value 2024 R N
29 190/33 - - Refer Street 01-Jul- . 'T‘ :
Value 2024
30 190/37 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024

Feet Metre {
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: Search Criteriz :
Zone: CUDDALORE Suh MARAKKANAM
Guideline ~ MARAKKANAM(NORTH) ~ [legistras
: Orfice:
Vitlage:
N Revenue MARAKKANAM
o el Viitage: (NORTH)
Revenue MARAKKANAM

Wm R T T WY W S I TR e T T N T P S T e
e, .

Below Search results are as on 24-Sep-2024 03:32 PM

48 items found, displaying 31 to 40.
i [First/Prev] 1, 2, 3, 4, 5 [Next/Last]

3 e ————— - —————

TS Ty Ty

e,  SurveylSubdivision  Guitsline  Guidsling - Lapg
tlo. Yalue (7) Yaluz 1%)  Classifisation
(British [eiyic
Valug) Walug)
31 190/3A1A - - Refer Street
Value
32 190/3A1B - - Refer Street
Value
33 190/3A2 - - Refer Street
Value
34 190/3A3 - - Refer Street
Value
35 190/3A4 - - Refer Street
Value
36 190/3A5 - - Refer Street
Value
37 100/3B - - Refer Street
Value
38 190/3C - - Refer Street
Value
39 190/3D - - Refer Street
Value
40 190/4 300/ 3230/ Residential
Square Square Class Il Type -
Feet Metre |

Effutiive
Sturt
Daiz

01-Jul-
2024

01-Jul-
2024

01-Jul-
2024

01-Jul-
2024
01-Jul-
2024
01-Jul-
2024
01-Jul-
2024
01-Jul-
2024
01-Jul-
2024
01-Jul-
2024

&.0.Dywnlvay
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Below Search results are as on 24-Sep-2024 03:42 PM

' 48 items found, displaying 41 to 48.
[First/Prev} 1, 2, 3, 4, § [Next/Last]

Pl <F o = == TR r
Search Criteria : .
]
Zone; CUDDALORE Sub Registrar  MARAKKANAM
Guideline  MARAKKANAM(NORTH) Office:
Viilage: Revenus MARAKKANAM
Revenue  VILUPPURAM gl (NORTH)
District: Revents MARAKKANAM

Taluks: e

Srilo.  Survey/Subdivisivn  Suidaling  Guitdsline Land &.9.Dewnload
LR ! Waluz ()  Clussificaiion
TSt et
Valuz) Valuz)
41 190/47 s S Refer Street 03-Sep- - i
Value 2024
42 190/48 - - Refer Street 03-Sep- -
Value 2024
43 190/5 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre l
44 190/57 - - Refer Street 01-Jul- -
Value 2024
45 190/6 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type- 2024
Feet Metre |
46 190/7 300/ 3230/ Residential 01-Jul- -
Square Square Class |l Type - 2024
Feet Metre |
47 190/8 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre |
48 190/9 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre I
G Back To Main Wanu
== —=rcromas 4
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For Complaints and
Clarifications, please
contact:

9498452110/ 9488452120

18498452130

545 P, excluding
Government holidays)

(Moncay to Friday 10 AV lo

)

=,:
& B

T
BT
N

For queries related to
software, please contact:
180G 102 5174
(Monday fo Friday 8 AM to 8
Pii, Saturday 10 AM to 5 PM
excluding Government
holidays)

The information provided Online is updated and no physical visit is required for the Services provided Online.

m

located.

: From: 1-7-2024 To: Current Date

View Guideline value for:

O street ® Survey Number O
Composite Value

Select Criteria :

O category Wise ® Survey Number
| Wise

Zone:*

Cuddalore

Registration Village:*

| |

MARAKKANAM(NORTH)

GUIDELINE VALUE & PROPERTY VALUATION

r Guideline Value relating to 2.19 lakhs streets and over 4.46 Crores Survey
- Numbers/Subdivision numbers are available on this site for query.

For Property Valuation, Click on the Street Name from the Street List, where the property is

A

To know your Zone and District Click Here

Sub Registrar Office:*

v Marakkanam
Survey Number:*
vg 194

T P T e e—TT
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]
Search Criteria :
]
Zone: CUDDALORE Sub Registrar  MARAKKANAM
Guideline  MARAKKANAM(NORTH) etk ;
Village: Reveriue MARAKKANAM |
Revenue  VILUPPURAM Village; (NORTH)
District: Revernue MARAKKANAM I
L_ AEN __5 S ___Ta!uka:
Below Search results are as on 24-Sep-2024 04:34 PM
3 14 items found, displaying 1 to 10.
“[First/Prev] 1, 2 [Next/lLasi]
Srio,  SurveylSubdivision  Guideline  Guideling Land Efiesiive 8.0 Downlvad
i Ne. Waluz (1) Valaz {2)  Classifisation Biare
] {Eritish {Mletric Datz
1 Valuz) Valug)
1 194/10 300/ 3230/ Residentia! 01-Jul- - i
Square Square Class Il Type - 2024
Feet Metre I
2 194/11 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre i
3 194/1A1A1 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre I
4 194/1B 300/ 3230/ Residential 01-Jul- -
Square Square Class || Type - 2024
Feet Metre |
5 194/1D 300/ - 3230/ Residential 01-Jul- -
Square’ Square Class |l Type - 2024
Feet Metre |
6 194/1E 300/ 3230/ Residential 01-Jul- -
Square Square Class Hl Type - 2024
Feet Metre 1
7 194/2 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- -
Acre Hectare Lands Type - | 2024
8 194/3 300/ 3230/ Residentiaf 01-Jul- -
Square Square Class |l Type - 2024
Feet Metre |
9 194/4 300/ 3230/ Residential 01-Jul-
Square Square Class |l Type - 2024
Feet Metre |
10 194/5 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre |
I‘-;_ = ey e =i e e T b T e e B = [ =—Fe= vty = =gy




Search Criferia :

Zone: CUDDALOCRE Sub Registrar  MARAKKANAM
Guideline  MARAKKANAM(NORTH) Office:
Village: Revenuc MARAKKANAM
| Revenue  VILUPPURAM Viliggss (NORTH) |
I District: Revenue MARAKKANAM
! ot 2 —_—T S SRS T o RS = L TR — ST
| Below Search results are as on 24-Sep-2024 04:31 PM
| |
| 14 items found, displayi'hg 11 to 14.
. [First/Prev] 1, 2 [Next/Last] i
i i
' Erilo. Surveylsobdivision  Guidsline Gaidaling Lant L.ODvwRlvad
Nv. Valuz %) Waluz {2)  Classification
{British {Metric
i Yalug) Yaluz)
5 11 194/6 300/ 3230/ Residential 01-Jul- - }
Square Square Class It Type - 2024
Feet Metre 1
12 194/7 300/ 3230/ Residential 0t-Jul- E
i Square Square Class Il Type - 2024
? Feet Metre !
13 194/8 300/ 3230/ Residential 01-Jul- -
Square Square: Class Il Type - 2024
Feet Metre |
14 194/9 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre I
Zio Beok To Main Menu i
i =r=
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. Resize Texi = + Reset
For Complaints and ,
- E . Clarifications, please For queries related to

P \ Ty . e - contact: software, please contact:
€ . 3 recizmiemion pepartivens /- 9498452110 / 9498452120 1800 102 5174
b Al 7 ) / 9488452130 (Monday to Friday 8 AM to &

S\t T el , PM, Saturday 10 AN to 5 P

S (Monday to.fFrlolaﬁy 1? Al o excluding Government
5.45 Pi. excluding holidays)

Government holidays)
The information provided Online is updated and no physical visit is required for the Services provided Online.

i . =
i

GUIDELINE VALUE & PROPERTY VALUATION

=

Guideline Value relating to 2.19 lakhs streets and over 4.46 Crores Survey
. Numbers/Subdivision numbers are available on this site for query. )

For Property Valuation, Click on the Street Name from the Street List, where the property is
located.

From: 1-7-2024 To: Current Date To know your Zone and District Click Here

View Guideline value for:

O Street @ Survey Number O
! Composite Value

Select Criteria :

O category Wise ® Survey Number
Wise

Sub Registrar Office:*

Zone:*

h * Cuddalore v ! Marakkanam v

e el Basmgmaicass

Registration Village:* Survey Number:* |
| — e e e = =

' © MARAKKANAM(NORTH) v 195 |
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Search Criteria :
I
Zone: CUDDALORE Sub Registrar MARAKKANAM '
Guideline  MARAKKANAM(NORTH) Office:
Village: Revenue MARAKKANAM
Revenue  VILUPPURAM Wiliags: (NORTH) ,
District: Revenue MARAKKANAM
« 1 L e - Taluke:
Below Search results are as on 24-Sep-2024 03:50 PM
59 items found, displaying 1 to 10.
: [First/Prev] 1, 2, 3, 4, 5, 6 [Next/Last]
SrMo.  SurveylSubdivision  Guidsline  Guldsgling Land 2 6.0.0ownlbad
Mo, Valuz {7) Yealue [2)  Clussifisation
{British {hi=tric
Value} Yaluz)
1 195/10 300/ 3230/ Residential 01-Jul- - )
Square Square Class Il Type - 2024
Feet Metre 1
2 195/11 300/ 3230/ Residential 01-Jul- -
Square Square Class 1 Type - 2024
Feet Metre |
3 195/12 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre !
4 195/13 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre |
5 195/14 300/ 3230/ Residential 01-Jul- -
Square Square Class [| Type - 2024
Feet Metre |
6 195/15 300/ 3230/ Residential 01-Jul- -
Square Square Class !l Type - 2024
Feet Metre 1
7 195/16 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre I
8 195/17 300/ 3230/ Residential 01-Jul- -
Square Square Class |l Type - 2024
Feet Metre |
9 195/18 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre I
10 195/19 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type- 2024
Feet Metre |
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- Search Criteria : F =/
F
|l
Zone: CUDDALORE Sub Registrar ~ MARAKKANAM | I
Guideline  MARAKKANAM(NORTH) Qe .
| Village: Revenue MARAKKANAM
Revenue  VILUPPURAM EllEgE: (NORTH) |
Dizgirict: Revenue MARAKKANAM
: Taluke:
I - STy T S T T S o S AT e e =7
[ |
Below Search results are as on 24-Sep-2024 04:06 PM :y
k !
:
F
59 items found, displaying 11 to 20.
. [FirstiPrev] 1, 2, 3, 4, 5, 6 [Next/Last]
; . ;
| Srio. Survaylsubtivision  Guideling Buideline Lant 6.0.Dowrmiond
1 o, Ve (£) Valuz {2)  Classifisaiion
i {Briiish {Metric
Walys) Valuz)
l 11 195/1A 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- - )
5 Acre Hectare Lands Type - | 2024
N -
12 195/1B1A1 - - Refer Street 01-Jul- -
Value 2024
13 195/1B2 300/ 3230/ Residential 01-Jul- -
’ Square Square Class ll Type - 2024
Feet Metre |
14 195/1B4 300/ - 3230/ Residential 01-Jul- -
Square Square Class It Type - 2024
Feet Metre I
, 15 195/1B5 300/ 3230/ Residential 01-Jul- -
Square Square Class i Type - 2024
Feet Metre |
16 195/2 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
| Feet Metre I
] 17 195/20 300/ 3230/ Residential 01-Jul- =
| Square Square Class ll Type - 2024
,' Feet Metre !
18 195/21 300/ 3230/ Residential 01-Jul- -
Square Square Class li Type - 2024
: Feet Metre I
‘ 19 195/22 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
) Feet Metre |
' 20 195/23 300/ 3230/ Residential 01-Jul- -
3 Square Square Class Il Type - 2024
{ Feet Metre !
! Go Back To lzinenu j
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Search Criteria :
:
Zone: CUDDALORE Sub Registrar  MARAKKANAM
Guideline  MARAKKANAM(NORTH) Oliice:
Village: Revenue MARAKKANAM
Revenue VILUPPURAM Viliage: (NORTH)
District: Revenue MARAKKANAM
| Taluka:
e R ) = — —— = s E—— —
|
Below Search results are as on 24-Sep-2024 04:09 PM '
50 items found, displaying 21 to 30.
[First/Prev) 1, 2, 3, 4, 5, 6 [Next/Last]
Srio. Surveylsubbivision  Guideline  Guidaline Lamil Effettive 5.O.Duwhloay
Mo, Yaiue {2) Valuse (8)  Classilisation Sturt
{British {Metric Dute
Valuz) Vahug)
21 195/24 300/ 3230/ Residential 01-Jul- - )
Square Square Class Il Type- 2024
Feet Metre |
22 195/25 300/ 3230/ Residential 01-Jui- -
Square Square Class Il Type- 2024
Feet Metre |
23 195/26 300/ 3230/ Residential 01-Jul- -
Square Square Class i Type - 2024
Feet Metre |
24 195/27 300/ 3230/ Residentiat 01-Jul- -
Square Square Class Il Type- 2024
Feet Metre !
25 195/28 300/ 3230/ Residential 01-Jul- -
Square Square Ciass Il Type- 2024
Feet Metre |
26 195/29 300/ 3230/ Residential 01-dul- -
Square Square Class | Type- 2024
Feet Metre | :
27 195/3 300/ 3230/ Residential 01-dul- -
Square Square Class Il Type - 2024
Feet Metre I
28 195/30 300/ 3230/ Residential 01-dul- -
Square Square Class Il Type - 2024
Feet Metre i
29 195/31 300/ 3230/ Residential 01-Jul- -
Square Square Class |l Type - 2024
Feet Metre |
30 195/32 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre !

ERTIEe _—TIE WaaT
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Search Criteria :

!
! Zone:
|

Guideline
Village:

Reavenue
District:

S N SR e Y e e e e N v e e e T T =T 3

CUDDALORE Sub Registrar MARAKKANAM
MARAKKANAM(NORTH) CliLes
Revenue MARAKKANAM
Revenue MARAKKANAM

B E—— - _____Tgi_igka:

Below Search results are as on 24-Sep-2024 04:06 PM

: 59 items found, displayihg 31 t0 40.
; [Fir;t/_Pre_v] 1,2, 3,4, 5, 6 [Next/Lasl]

= = Raa sl

Y=

| Erio,

31

32

33

T TR P YT

34

35

36

37

38

39

40

SuryzylSubdivision  Guidelineg Guiteline Land Effzctive
o, Yatuz (%) Valuz %)  Classifisation Start
{British {ll=iric Dzt
Valus) Velug)

195/33 300/ 3230/ Residential 01-Jul-
Square Square Class i Type - 2024
Feet Metre |

195/34 300/ 3230/ Residential 01-Jul-
Square Square Class I TyPe - 2024
Feet Metre i

195/35 300/ 3230/ Residential 01-Jul-
Square Square Class !l Type - 2024
Feet Metre |

195/36 300/ 3230/ Residential 01-Jul-
Square Square Class Hl Type - 2024
Feet Metre |

195/37 300/ 3230/ Residential 01-Jul-
Square Square Class Il Type - 2024
Feet Metre i

195/38 300/ 3230/ Residential 01-Jul-
Square Square Class Il Type - 2024
Feet Metre !

195/39 300/ 3230/ Residential 01-Jul-
Square * Square Class Il Type - 2024
Feet Metre l

195/3A1A1A1AA1 300/ 3230/ Residential 01-Jul-
Square Square Class Il Type - 2024
Feet Metre |

195/40 300/ 3230/ Residential 01-Jul-
Square Square Class i Type - 2024
Feet Metre |

195/41 300/ 3230/ Residential 01-Jul-
Square Square Class Il Type - 2024
Feet Metre |
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Below Search results are as on 24-Sep-2024 04:12 PM

59 items found, displaying 41 to 50.
FisdFre ), 2, 3,04, 5, G [Mex/iast]

': If— -— b — —_ - . — —v—:-;;'_"'_--_:[—--- 1 et s = - 1
‘ I Search Criteriz :
-
| CUDDALORE Sub Registrar  MARAKKANAM
! MARAKKANAM(NORTH) Cfiige:
Revenus MARAKKANAM
VILUPPURAM (NORTH)
MARAKKANAM

Srilo.  SurveylSubdivision  Gulidsling  Guidalinz Land Effaoiie
Ho. Yaluz (7) Yaluz (7] Clussitication Stari
(eiritish (id=iric Data
Valuz) Yaluz)
41 195/42 300/ 3230/ Residential 01-Jul-
Square Square Class Il Type- 2024
Feet Metre }
42 195/43 300/ 3230/ Residential 01-Jul-
Square Square Class | Type- 2024
Feet Metre I
43 195/44 300/ 3230/ Residential 01-Jul-
Square Square Class It Type - 2024
Feet Metre |
44 195/45 300/ 3230/ Residential 01-Jul-
Square Square Class |l Type - 2024
Feet Metre |
45 195/46 300/ 3230/ Residential 01-Jul-
Square Square Class | Type - 2024
Feet Metre 1
46 195/47 300/ 3230/ Residential 01-Jul-
Square Square Class Il Type - 2024
_ Fest Metre |
47 195/4A 1500000/ 3706500/ Dry Maanavari ~ 01-Jul-
Acre Hectare Lands Type - | 2024
48 195/4B 1500000/ 3706500/ Dry Maanavari ~ 01-Jul-
Acre Hectare Lands Type - | 2024
49 195/4C 1500000/ 3706500/ Dry Maanavari ~ 01-Jul-
Acre Hectare Lands Type - | 2024
50 195/4D 300/ 3230/ Residential 01-Jul-
Square Square Class | Type - 2024
Feet Metre |

5.0 . Download
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: Search Criteria : P
t{ Zone: CUDDALORE Sul: Registrar ~ MARAKKANAM
Guideline  MARAKKANAM(NORTH) SuiGh
Villzge: Revernue MARAKKANAM
Revenue  VILUPPURAM village: (NORTH)
District: Fevenus MARAKKANAM |
_ Galuker _ }

Below Search results are as on 24-Sep-2024 03:59 PM

: 59 items found, displaying 51 to 59.
§_[FirsijPrev] i,2,3,4,5, 6 [Next/Last]

Mo, Surveylsubdivision  Guidsline  Tuidaline Land Efiective B.O.Dowmivad
e, VYalue {2) Value (7))  Slassiisation HY!

{Briish {Metric
Valus) Yilluz)

51 195/4D1A1A1 300/ 3230/ Residential 01-dul- -
Square Square Class Il Type - 2024

. Feet Metre |

52 195/5 300/ 3230/ Residential 01-Jul- -
Square Square Class I Type- 2024
Feet Metre |

53 195/50 - - Refer Street 01-Jul- -

Value 2024
54 195/51 - - Refer Street 01-Jul- -
Value 2024

55 195/52 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre I

56 195/6 300/ 3230/ Residential 01-Jul- -
Square Square Class il Type - 2024
Feet Metre !

57 195/7 300/ 3230/ Residential 01-Jul- -
Square Square Class ll Type - 2024
Feet Metre I '

58 195/8 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre l

59 195/9 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024

Feet Metre |
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For Complaints and )

g e Clarifications, please For queries related to
AR 808 sy N software, please contact:
/ 0\ Bl g §ens :

W . F ecesteanon peeseae 75 9498452110 / 9498452120 1800102 5174
o "yl / 9498452130 (Monday to Friday 8 AN to 8
e S - oLl PM, Saturday 10 AM to 5 PM
S (Monday to Friday 10 AN to excluding Government

5.45 PM excluding holidays)
Governmeni holidays)

The information provided Online is updated and no physical visit is required for the Services provided Online.

E GUIDELINE VALUE & PROPERTY VALUATION
"
Guideline Value relating to 2.19 lakhs streets and over 4.46 Crores Survey
F Numbers/Subdivision numbers are available on this site for query. !
For Property Valuation, Click on the Street Name from the Street List, where the property is *I
! located. . ‘
E From: 1-7-2024 To: Current Date To know your Zone and District Click Here |
View Guideline value for:
|  Ostreet @Survey Number O
i  Composite Value
| Select Criteria :
I |
O category Wise ® Survey Number
Wise
]
Zone:* Sub Registrar Office:* ]
Cuddalore Vv Marakkanam v |
1 Registration Village:* Survey Number:*
| MARAKKANAM(NORTH) v |19 Ll
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i Search Criteria :
Zone: CUDDALORE Suk Registrar  MARAKKANAM
Guideline  MARAKKANAM(NORTH) Office:
Village: Revenue MARAKKANAM
Revenue  VILUPPURAM iiliages (NORTH)
I District: Revernue MARAKKANAM
Taluke:
CEeSssseerrom T O s e ey = b— s e L t s 1 I I

Below Search results are as on 24-Sep-2024 04:52 PM

: 44 items found, displaying 1 to 10.
{[First/Prev] 1, 2, 3, 4, 5 [Nexi/Last]

! Ero.  SurvzylSubdivision  Goldeling Guldeline Lant Effective  ©.0.Downlvad
i Mo, value (2)  Value(2)  Clussifisation i
] (Eritish {Wletric
Valug) Yalug)
_ 196/1 ; A Govt. Others - s )
F 2 196/21 300/ 3230/ Residential 01-Jul- -
; Square Square Class Il Type- 2024
Feet Metre |
? 3 196/22 300/ 3230/ Residential 01-Jul- -
: Square Square Class Il Type - 2024
Feet Metre |
4 196/23 300/ 3230/ Residential 01-Jul- -
Square Square Class ll Type - 2024
Feet Metre |
l 5 196/24 300/ 3230/ Residential 01-Jui- -
Square Square Class Il Type - 2024
i Feet Metre |
6 196/25 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre |
7 196/26 300/ 3230/ Residential 01-Jul- -
Square Square Class il Type - 2024
3 Feet Metre |
8 196/27 300/ 3230/ Residential 01-Jul- -
Square Square Class [l Type - 2024
Feet Metre !
9 196/28 300/ 3230/ Residential 01-Jul- B
: Square Square Class ll Type - 2024
Feet Metre |
10 196/29 300/ 3230/ Residential 01-Jul- -
Square Square Class !l Type - 2024
Feet Metre )
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Search Criteria : ANl
=
i Zone: CUDDALORE Sub Registrar ~ MARAKKANAM |
Guideline  MARAKKANAM(NORTH) QUL
Village: Revenue MARAKKANAM
Revenue  VILUPPURAM Village: (NORTH)
District: Fevenue MARAKKANAM i
Taluka: i _ B [

\ T L2

Below Search results are as on 24-Sep-2024 04:56 PM

44 items found, displaying 11 to 20.
[First/Prev] 1, 2, 3, 4, 5 [Nexi/Last]

Erin.  SurveySubdivision  Guldeling  Guidaline Lane Effetive ©.00Download
LEY Yatuz (%) Value {¥)  Clussifisation Srart

{British {etriv Dais
Valug) Veluz)

11 196/3 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- - .
Acre Hectare Lands Type - | 2024

12 . 196/30 300/ 3230/ Residential . 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre |

13 196/31 300/ 3230/ Residentia! 01-Jul- -
Square Square Class l Type - 2024
Feet Metre I

14 196/32 300/ 3230/ Residential 01-Jul- -
Square Square Class i Type - 2024
Feet Metre |

15 196/33 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre | .

16 196/34 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre {

17 196/35 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre 1

18 196/36 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Meire |

19 196/37 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre |

20 196/38 300/ 3230/ Residential - 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre |
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Search Criteria :
Zone: CUDDALORE Sub Registrar  MARAKKANAM
Guideline  MARAKKANAM(NORTH) Qlics:
Viliage: Revenue MARAKKANAM
Revenue  VILUPPURAM \lillage= (Ol
District: Revenue MARAKKANAM
Taluka:
\-—____T_' = T e e e — = — o == SIS =L S I T e = = ===
Below Search results are as on 24-Sep-2024 05:05 PM
: 44 items found, displaying 21 to 30.
i [First/Prev] 1, 2, 3, 4, 5 [Next/Last]
BrNo. SurveyliSovdivision  Guldsline  Guidaling Land Effective G.0D.Dowmlout
Ny, Valuz %) Vains {2)  Classifisation Surt
[British {Ml=iric Dare
Valuz) Yahiw)
21 196/39 300/ 3230/ Residential 01-Jul- - )
Square Square Class Il Type - 2024
Feet Metre 1
22 196/40 300/ 3230/ Residential 01-Jul- -
| Square Square Class [I Type - 2024
Feet Metre I
23 196/41 300/ 3230/ Residential 01-Jul- -
b Square Square Class Il Type - 2024
: Feet Metre I
i 24 196/42 300/ 3230/ Residential 01-Jul- -
! Square Square Class Il Type - 2024
: Feet Metre I
25 196/43 300/ 3230/ Residential 01-dul- -
Square Square Class Il Type - 2024
3 Feet Metre |
26 196/44 300/ 3230/ Residential 01-Jul- -
Square Square Class il Type - 2024
Feet Metre |
| 27 196/45 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type- 2024
Feet Metre I
28 196/46 300/ 3230/ Residential 01-Jul- -
Square Square Class [l Type - 2024
Feet Metre |
29 196/47 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre |
30 196/48 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
] Feet Metre |
I Go HBack To N e
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Search Criteriz :

5
Zone: CUDDALORE Sul: Registrar  MARAKKANAM
Guideline  MARAKKANAM(NORTH) Sifiest
Village: Revenue MARAKKANAM
Revenue  VILUPPURAM Village: (NORTH)
District: Reverne MARAKKANAM

_ Taluks:

Below Search results are as on 24-Sep-2024 04:56 PM

44 items found, displaying 31 to 40.
{[First/Prev] 1, 2, 3, 4, 5 [Next/Last]

L1~ S

Srhw.

31

32

33

‘34

35

36

37

38

39

40

SurveylSuudivision
Mo,

196/5A1

Guidding
Yatua (7)
{British
Value)

300/
Square
Feet

1500000/
Acre

1500000/
Acre

300/
Square
Feet

300/
Square
Feet

300/
Square
Feet

300/
Square
Feet

300/
Square
Feet

300/
Square
Feet

1500000/
Acre

Guideline
Yalps {2)
(Mstric
Valus)

3230/
Square
Metre

3706500/
Hectare

3706500/
Hectare

3230/
Square
Metre
3230/
Square
Metre

3230/
Square
Metre
3230/
Square
Metre

3230/
Square
Metre
3230/
Square
Metre

3706500/
Hectare

Land
Classification

Residential
Class Il Type -
|

Dry Maanavari
Lands Type - |

Dry Maanavari
Lands Type - |

Residential
Class Il Type -
!

Residential
Class Il Type -
|

Residential
Class Il Type -
|

Residential
Class Il Type -
I

Residential
Class Il Type -
!

Residential
Class Il Type -
!

Dry Maanavari
Lands Type -

Effertivz
Stari
Dats

01-Jul-
2024

01-Jul-
2024

01-Jul-
2024

01-Jul-
2024

01-Jul-
2024

01-Jul-
2024

01-Jul-
2024

01-Jul-
2024

01-Jul-
2024

01-Jul-
2024

&.0.Dywmivanl
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& | Search Criteria : !
!
Zone: CUDDALORE Suk Registrar ~ MARAKKANAM
Guideline  MARAKKANAM(NORTH) Spc
Village: Revenue MARAKKANAM
Revenue  VILUPPURAM Viliage: (NORTH)
District: Revenue MARAKKANAM
Taluka:
= — = T e - = = T Wi e e — e e ] ——
. Below Search results are as on 24-Sep-2024 05:07 PM
44 items found, displaying 41 to 44.
L [FirsPrev] 1, 2, 3, 4, 5 [Next/Last]
.
| SrMo,  SurveylSubdivision  Guideline  Guideline Land Effeciive 8.0.Dywmlvad
Mo, Yaluz {7} Value (&)  Classifisntion Start
{British {#ilewic Dyie
Valuz) Valuz)
41 196/5A2A1 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- - )
Acre Hectare Lands Type - | 2024
42 196/5A2B1A1A 300/ 3230/ Residential 01-Jul- -
Square Square Class ll Type - 2024
Feet Metre |
43 196/58 1500000/ 3706500/ Dry Maanavari  01-Jul- -
Acre Hectare Lands Type - 1 2024
44 196/65 1500000/ 3706500/ Dry Maanavari  01-Jul- - .
Acre Hectare Lands Type - | 2024
Co Back To Wain ¥en
s— s gltar o ALELOT e J

_ e
Ercumbrance Canficale

Stamp Vendor

Sociely

Chit Funds




a2 N /73

Resize Tex: = + Raoef

For Complainis and

Clarifications, please For queries related to

AT, A " il :
Sl REACIES ) e contact: so'w.?zfg{ pﬁisf ic.odma"t'
i B YT } L3114
G £ REGISTRATION DEFARTINENT /A 8498452110 / 9498452120 ot e SlbE
X 7 e atbia En4an {Mondey o Friday 8 &AM 1o 8
= R, R /9498452130 PN, Saturday 10 AM 1o 5 Pl

AR (Monday to Friday 104k to excluding Government
5.45 P, excluding kolidavs)

Government holidays)
The information provided Online is updated and no physical visit is required for the Services provided Online.

Abroal! s Sorgesarating

T 3
!
! GUIDELINE VALUE & PROPERTY VALUATION i
!. Guideline Value relating to 2.19 lakhs streets and over 4.46 Crores Survey E
Numbers/Subdivision numbers are available on this site for query.
: For Property Valuation, Click on the Street Name from the Street List, where the property is
. located. p
] From: 1-7-2024 To: Current Date To know your Zone and District Click Here
|
View Guideline value for:
O street @ Survey Number O
Composite Value
Select Criteria :
O Category Wise ® Survey Number
Wise
Zone:" Sub Registrar Office:*
] ~ Cuddalore v Marakkanam v
. ' 5_
1 Registration Village:* Survey Number:* ,
i - . — - 1 . . - - |
' MARAKKANAM(NORTH) v 210 | T




iy e e T, -3

Search Criteria :

Zone: CUDDALORE Sub Registrar  MARAKKANAM '
Guideline MARAKKANAM(NORTH) QUcEs
Village: Revenue MARAKKANAM
Revenue  VILUPPURAM Village: (NORTH) .
District: Revenue MARAKKANAM |

Below Search results are as on 24-Sep-2024 05:09 PM

11 items found, displaying 1 to 10.
[First/Prev] 1, 2 [Next/Last]

LMo, SurveyiSubdivision Guidsling  Guiddlinz Lard Effective  ©.0.UowRlbuy
1 Mo. Yalus (%) Value {2)  Glassifisation Bt
(British {Mgiric Date
Valug) Valuz)
210/1 2 . Govt. Others - . )
2 210/2 600/ 6460/ Residential 01-Jul-
Square Square Class | Type - 2024
Feet Metre |
3 210/3A 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- -
Acre Hectare Lands Type - | 2024
4 210/3B 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- E
Acre - Hectare Lands Type - | 2024
5 210/3C 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- -
Acre Hectare Lands Type - 2024
6 210/4A 300/ 3230/ Residential 01-Jul- -
Square Square Class ll Type - 2024
Feet Metre |
7 210/4B 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- -
] Acre Hectare Lands Type - | 2024
8 210/5A1A 300/ 3230/ Residential 01-dul- -
Square Square Class Il Type - 2024
Feet Metre |
9 210/5B 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre |
] 10 210/6 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- =
Acre Hectare Lands Type - | 2024

!




E | B
E i Search Criteria : e e
(N N AN
N ' | .J\\__ _,;
1‘ | l.'
-'I Zone: CUDDALORE Sub Registrar ~ MARAKKANAM
[' Guideline  MARAKKANAM(NORTH) LG5 .
1 Village: Revenue MARAKKANAM f
Revenue  VILUPPURAM Village: (NORTH) i
District: Revenue MARAKKANAM
\ Taluka:
= — = e e e e e e et = e =t e
Below Search results are as on 24-Sep-2024 05:13 PM
11 items found, displaying 11 to 11.
[Eirst/Prey]_ 1,2 [Next/l__ast]
¢ | SrMo.  Survey/Subdivision Guidsline  Suideling Land Effetlive  ©.0.Duwnload
o, Yalua {¥) Yaloe (&)  Classifisation Bt
{British {Plletric Date
Value) Valun)
1 210/7 1500000/ 3706500/ Dry Maanavari  01-Jul- - )
Acre Hectare Lands Type - | 2024
Go Back To Wain Menuy

Encumbrance Certificate

Stamp Vendor
SearchMiew EC
Sceisty

Chit Funds
Marriage

Birth and Death

Firnt

Citizen Charter
Teait ma How

P . it )
Uzer vienual
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Resize Text = 4  Rese

For Complaints and F . lated
T N AT Clarifications, please U g =)
P, \ LB fiipn e STHRCE software,npleasejc%ntact.

W @ recsvranion peeanTieenT /= 9496452110 / 9498452120 18001025474
N 2 )’ = / 9498452130 (Wionday to Friday 8 AM to 8
'TT - 7 A ey R, p P, Saturday 10 AM to 5 PI

Hy it \ruonu?y to /Fnda)- LO Al to excluding Government
545 P, excluding holidays)

Government holidays)
The information provided Online is updated and no physical visit is required for the Services provided Online.

== = T

e .
1
GUIDELINE VALUE & PROPERTY VALUATION s

Guideline Value relating to 2.19 lakhs streets and over 4.46 Crores Survey
Numbers/Subdivision numbers are available on this site for query.

For Property Valuation, Click on the Street Name from the Street List, where the property is
located. '

From: 1-7-2024 To: Current Date To know your Zone and District Click Here

View Guideline value for:

i Ostreet ® Survey Number O
Composite Value

Select Criteria :

O category Wise ® Survey Number
Wise

Zone:* Sub Registrar Office:*

Cuddalore v Marakkanam

Registration Village:* Survey Number:*

— e — 7

MARAKKANAM(NORTH) v 21
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Search Criteria :

=

Zone: CUDDALORE Sub Registrat  MARAKKANAM 'I
Guidsline  MARAKKANAM(NORTH) SISy ’
Village: Fevenue MARAKKANAM
Revenuz  VILUPPURAM p Ll (NORTH)
District: Reverlc MARAKKANAM I
I._ Taluka:
p e b — = = e a——=tea e = = Tiea - |
|
Below Search results are as on 24-Sep-2024 05:14 PM
. . 53 items found, displaying 1 to 10.
{ [First/Prev] 1, 2, 3, 4, 5, 6 [Next/Lasi]
SrMu.  SurveylSubdivision  Guideline  Guideling Land 6.0 Duwmlva
Mo, Yelwe {%) Valuz (%) Classifisation
{British (Mledric
Yaluz) Valug)
1 211110 300/ 3230/ Residential 01-Jul- - )
Square Square Class | Type - 2024
A Feet Metre |
2 211/11 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
! Feet Metre |
3 211/12 300/ 3230/ Residential 01-Jul- -
Square Square Class 1 Type- 2024
Feet Metre |
4 211/13 300/ 3230/ Residential 01-Jul- -
Square Square Class I Type - 2024
Feet Metre |
5 211114 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre |
6 21115 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type- 2024
Feet Metre I
7 211/16 300/ 3230/ Residential 01-Jul- .
Square Square Class Il Type- 2024
Feet Metre !
8 21117 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre |
9 211/18 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
. Feet Metre |
1 10 211/19 300/ 3230/ Residential 01-Jul- -
j Square Square Class Il Type - 2024
: Feet Metre |
N
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Search Criteria :

T —
<
A
NGl
AN
S\

I
:
l!
!
|

| Zone: CUDDALORE Suly Registrar  MARAKKANAM [
Guideline  MARAKKANAM(NORTH) e ;‘

Village: Revenue MARAKKANAM |

Revenue  VILUPPURAM Vitiage: (NORTH) [

l | District: Fevenue MARAKKANAM |
. Talulka: |

j Below Search results are as on 24-Sep-2024 05:18 PM

: 53 items found,'displaying 11 to 20.
: [First/Prev] 1, 2, 3, 4, 5, 6 [NexU/Last]

SurvaylSubtivision
MNo.

211/1A

2111B1A

211/1B2

211/20

Guldei

ne

Ya
-

1500000/
Acre

. 300/

Square
Feet

300/
Square
Feet

300/
Square
Feet

300/
Square
Feet

300/
Square
Feet

300/

Square
Feet

300/
Square
Feet

300/
Square
Feet

300/
Square
Fest

Guidelinz Land £.9.0Duwnluad
Walua {¢)  Classification

{Nletric

Valug)

3706500/  Dry Maanavari  01-Jul- ’ i
Hectare Lands Type - | 2024

3230/ Residential 01-Jul- -
Square Class Il Type - 2024

Metre |

3230/ Residential 01-Jul- -
Square Class | Type - 2024

Metre |

3230/ Residential 01-Jul- -
Square Class Il Type- 2024

Metre |

3230/ Residential 01-Jul- -
Square Class Il Type- 2024

Metre |

3230/ Residential 01-dul- -
Square Class il Type - 2024

Metre |

3230/ Residential 01-Jul-
Square Class l Type- 2024

Metre |

3230/ Residential 01-Jul- -
Square Class It Type - 2024

Metre |

3230/ Residential 01-Jul- -
Square Class Il Type - 2024

Metre |

3230/ Residential 01-Jul- - |
Square Class |l Type - 2024

Metre I

i SrMo.
t

11
l 12
3
|
s 13
[
1 14
1

15
LE

16
|
k 17
:
:
Y 18
i
g 19
i
g 20
-
i

bR e T R R e Ay . g

= 2 ToI= o e T
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Search Criteria :

Zone: CUDDALORE Sub Registrar  MARAKKANAM
Guideline  MARAKKANAM(NORTH) i1
Village: Revenue MARAKKANAM
Revenue  VILUPPURAM Viliage: (NORTH)
Districi: Fevenue MARAKKANAM

R Taluka:

Below Search results are as on 24-Sep-2024 05:39 PM

53 items found, displaying 21 to 30.
i [First/Prev] 1, 2, 8, 4, 5, 6 [Nexl/Lasi]

SrMo.  SurveylSubdivision  Guidsline Guidsling Lahd Effettive ©.0.Duwnlva
e, Yalue {¥) Value 8)  Clastifieation Biart
{Briiish {riletric Datz
Value) Valuz)

21 211/27 300/ 3230/ Residential 01-Jul- - i
Square Square Class Il Type - 2024
Feet Metre 1

22 211/28 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre |

23 211/29 300/ 3230/ Residential 01-Jul- -
Square Square Class l Type- 2024
Feet Metre !

24 211/2A 1500000/ 3706500/ Dry Maanavari  01-Jul- -
Acre Hectare Lands Type - | 2024

25 211/28 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- -
Acre Hectare Lands Type - | 2024

26 211/2C1A1 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type- 2024
Feet Metre |

27 211/30 300/ 3230/ Residential 01-Jul- E
Square Square Class | Type- 2024
Feet Metre |

28 211/31 300/ 3230/ Residential 01-Jul- -
Square Square Class [l Type- 2024
Feet Metre |

29 211/32 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type- 2024
Feet Metre |

30 211/33 300/ 3230/ Residential 01-dul- -
Square Square Class i Type - 2024
Feet Metre )
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Search Criteria : *
|'
Zone: CUDDALORE Sub Registrar ~ MARAKKANAM ‘
Guideline  MARAKKANAM(NORTH) Ofilee: [
Village: Revenue MARAKKANAM i
Revenue  VILUPPURAM BT ol |
District: Revanue MARAKKANAM [ |'
\ Taluka: -
py R R G T TR e i e o LD R N e FIATR= s 1% S - == —e |
Below Search results are as on 24-Sep-2024 05:19 PM
[ 53 items found, displaying 31 to 40.
[First/Prev] 1, 2, 3, 4, 5, 6 [Next/Last] .
i
Srio. SurveylSubdivision  Guideling  Guideline Lany Eftettive 8.0Dowhlvad
o, Yaluy {7) Value &)  Classifieation Bitari
{Brliish {Mletric Date
Valuz) Valus)
31 211/34 300/ 3230/ Residential 01-Jul- - )
Square Square Class Il Type - 2024
Feet Metre |
32 211/35 300/ 3230/ Residential 01-Jul- -
Square Square Class |l Type- 2024
Feet Metre |
33 211/36 300/ 3230/ Residential 01-Jul- .
Square Square Class I Type - 2024
Feet Metre |
34 211/37 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre !
35 211/38 300/ 3230/ Residential 01-Jul- -
Square Square Class ll Type - 2024
Feet Metre |
36 211/39 300/ 3230/ Residential 01-dul- -
Square Square Class I Type- 2024
Feet Metre |
37 211/3A1A1A1 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre I
38 211/3B 300/ 3230/ Residential 01-Jul- -
Square Square Class 1 Type- 2024
Feet Metre !
39 211/3C 300/ 3230/ Residential 01-Jul- -
Square Square Class ! Type - 2024
Feet Metre B
40 211/40 300/ 3230/ Residential 01-Jul- -
Square Square Class It Type - 2024
Feet Metre |

e S B e
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[ r =T - e == .]
| Search Criteria :
Zone: CUDDALORE Sub Registrar  MARAKKANAM
Guideline  MARAKKANAM(NORTH) Offlce:
Viltage: Revenue MARAKKANAM
Reverve  VILUPPURAM Vallagis (M U]
District: Revenue MARAKKANAM
L___‘_ e ae I ~ Taluke: - !
[
|
Below Search results are as on 24-Sep-2024 05:42 PM
: 53 items found, displaying 41 to 50.
[First/Prev] 1, 2, 3, 4, 5, 6 [Next/Last]
b'
q Srie.  SurveyBubdivision Guldsling  Guiddline Lantd Efiettive  £.0.Duvwnlbad
4 No. Waluz (7) Vettuz (%) Classiisation Btart
i (British {Metric Daie
Vailuz) Yalue)
41 211/41 300/ 3230/ Residential 01-Jul- - i
Square Square Class Il Type - 2024
Feet Metre |
42 211/42 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre |
43 211/14A1A1A1 300/ 3230/ Residential 01-dul- -
Square Square Class Il Type - 2024
Feet Metre |
J 44 211/4B 300/ 3230/ Residential 01-Jul- -
Square Square Class li Type - 2024
t Feet Metre |
45 211/5A1 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre 1
46 211/5B 300/ 3230/ Residential 01-Jul- -
Square Square Class Hl Type - 2024
i Feet Metre I
47 211/5C 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type- 2024
Feet Metre l
48 211/5E 300/ 3230/ Residential 01-Jul- -
Square Square Class H Type- 2024
Feet ‘Metre |
49 211/6A 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre I
1 50 211/6B 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre |
3
=T - = e S e (TR i e P S e TR e R e e — — = 23




o
i } Search Criteria : ! [ ;,:?' :>
’ r N \u."/
i
1 Zone: CUDDALORE Sub Registrar  MARAKKANAM
: Guideline  MARAKKANAM(NORTH) ifices
Village: Revenue MARAKKANAM
Reverue  VILUPPURAM Hi=eE: (NORTH)
District: Revenue MARAKKANAM
Tafula:
“'\.}':.""_'h"_TF'_—_T"J":Z“:‘."“..:_’_-E‘ e e P R T e T T T e e =t
' Below Search results are as on 24-Sep-2024 05:30 PM
L .
.53 items found, displaying 51 to 53.
[First/Prev] 1,2, 3, 4, 5, 6 [Next/Las]
SiMo.  Sumay/Subdivisivn  Suidsline  Gaidaline Land Efigrtve  S.9Duwnlvad
. Value (%) Yelus {7)  Clussification Biawi
{Britist {Mletric Dute
Valu) Yaluz)
51 21117 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- - B
Acre Hectare Lands Type - | 2024
y -
i 52 211/8 300/ 3230/ Residential 01-Jul- -
Square Square Class ll Type - 2024
Feet Metre o
53 211/9 300/ 3230/ Residential 01-Jul- -
Square Square Class [l Type - 2024
Feet Metre |
Go Bach To Main Wenu

Encumbrance Certificeis

Stamp Vendor

Searchiview EC

Dy and Fess
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Resize Text = 4 Raze
For Complaints and :
i e Clarifications, please For queries related to
A7 Ny LEaseeny s s software, please contact:
o L S I RAGRAES 1800 102 6174
\$ _ §)  REGISTRATION DEPARTMFA 7/‘:‘ > 9498452110 1 9486452120 (Monday o Fuday £ AMto 8

Nehi v / 94984?? I:5‘:' ) PM, Baturday 10 Alvi to 5 PM
(Monday to Friday 10 AM to excluding Goverriment
5.45 PM. exaluding holidaye) '
Governmeni halidays) s
The information provided Online is updated and no physical visit is required for the Services provided Online.

S

| GUIDELINE VALUE & PROPERTY VALUATION
]

. Guideline. Value relating to 2.19 lakhs streets and over 4.46 Crores Survey
Numbers/Subdivision numbers are available on this site for query.

For Property Valuation, Click on the Street Name from the Street List, where the property is
located.

L' From: 1-7-2024 To: Current Date To know your Zone and District Click Here

View Guideline value for:

O street ® Survey Number O
Composite Value

Select Criteria :

O cCategory Wise ® Survey Number
Wise

Zone:* Sub Registrar Office:*

Cuddalore v Marakkanam v

R e e A TR 7 A T s ———— - B - S ———— - r—r————

YT

Registration Village:* Survey Number:*

| MARAKKANAM(NORTH) v 212
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Search Criteriz :

=== 2 T = - = = =

Below Search results are as on 24-Sep-2024 05:46 PM

23 items found, displaying 1 to 10.
[First/Prev] 1, 2, 3 [Next/Lasi]

zone: CUDDALORE Sub: Regicirar MARAKKANAM
Guideline  MARAKKANAM(NORTH) S
Village: Revenue MARAKKANAM
Revenue  VILUPPURAM  f Ll s
Districi: Ravenue MARAKKANAM
Taluke:

SrMu.  SuryeylSubdivision  Guidsling  SGuideline
o, Yalue %) Yajue {<)

{British {Meiric

Valug) Valag)

1 212/0 1500000/ 3706500/
Acre Hectare

2 212/10 300/ 3230/
Square Square

Feet Metre

3 212/11 300/ 3230/
Square Square

Feet Metre

4 212/12 300/ 3230/
Square Square

Feet Metre

5 212/13 300/ 3230/
Square Square

Feet Metre

6 212/14 300/ 3230/
Square Square

Feet Metre

7 212/15 300/ 3230/
Square Square

Feet Metre

8 212/1A1A 300/ 3230/
Square Square

Feet Metre

9 212/1B 300/ - 3230/
Square Square

Feet Metre

10 212/1C 300/ 3230/
Square Square

Feet Metre

Lund Efiuctive
Classiiisation BSTHT
Daie

Dry Maanavari ~ 01-Jul-
Lands Type - | 2024

Residential 01-Jul-
Class Il Type - 2024
|

Residential 01-Jul-
Class ll Type - 2024
|

Residential 01-Jul-
Class il Type - 2024
|

Residential 01-Jul-
Class ll Type - 2024
[

Residential 09-Sep-
Class | Type - 2024
|

Residential 09-Sep-
Class Il Type - 2024
|

Residential 01-Jul-
Class ll Type - 2024
|

Residential 01-Jul-
Class Il Type - 2024
|

Residential 01-Jul-
Class Il Type - 2024
|
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Search Criteria : -
N
| |
{' Zone: CUDDALORE Sub Registrar - MARAKKANAM
‘ Guideline  MARAKKANAM(NORTH) Dl
Village: Revenue MARAKKANAM |
! Revenue VILUPPURAM Village: (NORTH) |
I District: Revenuce MARAKKANAM
|

Talulke:

Below Search results are as on 24-Sep-2024 06:01 PM |

: 23 items found, displaying 11 to 20.
[First/Prev] 1, 2, 3 [Mexi/Lasi]

'. Erilo.  SurveylSubdivision  Guldeline  Guidsline Land ©.0.Download
io. Valuz () Yaluz {%)  Classiiication

- [British {Meiric
: Valuz) Valuz)
r 11 212/1D 300/ 3230/ Residential 0t-Jul- - i
| Square Square Class Il Type - 2024
i Feet Metre |
; 12 212/212 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- -
i Acre Hectare Lands Type - | 2024
| =
5 13 212/2A1A 300/ 3230/ Residential 01-Jul- -
3 Square Square Class Il Type - 2024
| Feet Metre |
1 14 212/28B 300/ 3230/ Residential 01-Jul- -
d Square Square Class i Type - 2024
: Feet Metre |
3 =
1 15 212/2C 300/ 3230/ Residential 01-Jul- -
i Square Square Class Il Type - 2024
E‘ Feet Metre |
! 16 212/2D 300/ 3230/ Residential 01-Jul- -
, Square Square Class Il Type - 2024
] Feet Metre I
; s
| 17 212/3A1 300/ 3230/ Residentia! 01-Jul- -
: Square Square Class H Type- 2024
i Feet Metre I

18 212/3A2 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- -
| Acre Hectare Lands Type-1 2024
| 19 212/3A3 1500000/ 3706500/ Dry Maanavari  01-Jul- -
| Acre Hectare Lands Type - | 2024
| 20 212/3B 1500000/ 3706500/ Dry Maanavari  01-Jul- -

Acre Hectare Lands Type - | 2024

!
r i ::J;" L‘i"// i3 4
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4 Search Criteria : &
¢ ~E F »
Zone: CUDDALORE Sub Registrar ~ MARAKKANAM
Guideline  MARAKKANAM(NORTH) Offes:
Viliage: Revenue MARAKKANAM
Revenue  VILUPPURAM pil i (ORTH)
District: Revenue MARAKKANAM
Taluka:
e =y — .= == — —=—_ =
Below Search results are as on 24-Sep-2024 06:03 PM
L 23 items found, 'displaying 21 to 23.
! _[:E_lrs_g’l’rev] 1, 2, 3__[NextlLast]
| .
f Srin.  Survey/Subdivision  Guidsline  Goldeline Lawn Effective ©.0.Dswnlvad
j No. Value () Valus (8)  Glassifisation Slrart
{British {Metric Date
Valug) Valoe)
21 212/4 300/ 3230/ Residential 01-Jul- - )
Square Square Class Il Type - 2024
Feet Metre ]
22 212/8 300/ 3230/ Residential 01-Jul- -
Square Square Class il Type - 2024
Feet Metre !
23 212/9 300/ 3230/ Residential 01-Jul- -
Square Square Class Il Type - 2024
Feet Metre |
Go Back Te Main Menu
Searea i s e e e #ﬁ

Encumbrance Cerlificate
b RE=

S{amp Vendor

SearchiView EC

Society

Chit Funds

-
o

o
Jairiag:
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Pir(i: anct Dasth

Firm

Guty anc Fees
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ResizgText = + Reset Screen Reader v

For Complaints and
Clarifications, please For queries related to

udlays genp oo contact; software, please contact:
9498452110 / 1800 102 5174
REGISTRATION DEPARTMENT Cjﬂ",_:‘-‘-'—'- 9498452120 / (Monday to Friday 8 AM to 8
28001 L Peamnch 9498452130 PM, Saturday 10 AM to 5 PM
Bl (Monday to Friday 10AMto  excluding Government
5.45 PM, excluding holidays)

Government holidays)
The information provided Online is updated and no physical visit is required for the Services provided Online.

Home Akout us Registration E-Serviges Cireulars Guidehng Value SHemap Heln
fore

= =,

GUIDELINE VALUE & PROPERTY VALUATION

Guideline Value relating to 2.19 lakhs streets and over 4.46 Crores Survey
Numbers/Subdivision numbers are available on this site for query.

For Property Valuation, Click on the Street Name from the Street List, where the property
is located.

From: 1-7-2024 To: Current Date To know your Zone and District Click Here

View Guideline value for:

O Sstreet @ Survey Number O
Composite Value

Select Criteria :

OcCategory Wise @ Survey Number
Wise

Zone:* Sub Registrar Office:*
Cuddalore :} Marakkanam v ’
Registration Village:* Survey Number:*
MARAKKANAM(NORTH) v { 213 {
Search Reset

( Search Criteria :
|




(39

Zone: CUDDALORE Sub MARAKKANAM
Guideline  MARAKKANAM(NORTH) gﬁf‘%"sf’ar
Village: e
Revenue MARAKKANAM
Revenue VILUPPURAM . .
District: Village: (NORTH)
Revenue MARAKKANAM
aTire
i
Below Search results are as on 26-Sep-2024 11:47 AM
16 items found, displaying 1 to 10.
[First/Prev] 1, 2 [Next/Last]
Srio. SurveylSubdivision  Guidsline  Guldsling Land Effective  G.ODowniont
Ru. Valuz (%) Valua (%) Classifisation Stant
(British (Mietric Dgte
Vilue) Valug)
1 213/1A1 1500000/ 3708500/ Dry Maanavari  01-Jul- - )
Acre Hectare Lands Type - | 2024
2 213/1A2 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- B
Acre Hectare Lands Type - | 2024
3 213/1B 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- -
Acre Hectare Lands Type - 1 2024
4 213/2 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- -
Acre Hectare Lands Type - | 2024
5 213/3 1500000/ 3706500/ Dry Maanavari  01-Jul- -
Acre Hectare Lands Type - 1 2024
6 213/4A1 1500000/ 3708500/ Dry Maanavari ~ 01-Jul- -
Acre Hectare Lands Type - | 2024
74 213/4A1B1 1500000/ 3706500/ Dry Maanavari  01-Jul- B
Acre Hectare Lands Type - | 2024
8 213/4A1B2 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- -
Acre Hectare Lands Type - | 2024
9 213/4A2 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- -
Acre Hectare Lands Type - | 2024
10 213/4A3 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- -
Acre Hectare Lands Type - | 2024

Go Back To Mzin Menu

EncuUmRrancs

Stamp Vender

Wiew EC

Searct

ociely
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fGarrisge
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Zone: CUDDALORE Sub MARAKKANAM
Guideline  MARAKKANAM(NORTH) Reglstrar
Village: 1C9:
Revenue MARAKKANAM
Revenue VILUPPURAM . .
e Village: (NORTH)
Revenue MARAKKANAM
Tang

Below Search results are as on 26-Sep-2024 11:48 AM

16 items found, displaying 11 to 16.
[FirstPrev] 1, 2 [Next/Last]

Srilo.  Survey/Subdivision  Guideline  Guldsiing Land Effoctive  6.0.Downivad
No, Value (%) Valws X)  Classifieation SBtary
i {British (Nistrig Duty
Valus) Value)
11 213/4A4 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- E )
Acre Hectare Lands Type - | 2024
12 213/4B1A 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- -
Acre Hectare Lands Type - | 2024
13 213/4B1B1 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- -
Acre Hectare Lands Type - 1 2024
14 213/4B2 1500000/ 3706500/ Dry Maanavari  01-Jul- -
Acre Hectare Lands Type - | 2024
15 213/4C 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- -
Acre Hectare Lands Type - | 2024
16 213/5 1500000/ 3706500/ Dry Maanavari ~ 01-Jul- -
Acre Hectare Lands Type - | 2024

Go Back To Main Menu
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Search
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Search/View EC
Society
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Firm
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Photo Showing;

Erection of Security room and
gate to prevent public access
to the layout and undertake
illegal development can be
seen.
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Photo Showing;

Formation of illegal road at
the coast and providing piped
water connection by plotting
vacant lands and registering
them as agricultural lands of
20 cents & above.
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Photo Showing;

Encroachment at un-surveyed
government seashore lands
by erecting EB Poles, fencing
stones and groynes and fresh
installation of plants at the
setback area of the 60 feet

road.
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Photo Showing;

Illegal tar roads and plots
formed at part of sea shore of
the impugned site (Bhavishya
Beach).
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Photo Showing;

Fencing stone installed to
recognise the purchase made
by one T. Balaji at sea shore.



Kaipenikuppam, Tamil Nadu, India
6X8J+27V, Kaipenikuppam, Tamil Nadu 604303, India
Lat 12.213018°

Long 79.98059°




Photo Showing;

Road formed at sea shore with
piped water connection



Kaipenikuppam, Tamil Nadu, India
Unnamed Road, Kaipenikuppam, Tamil Nadu 604303, India
Lat 12.211545°

Long 79.980136°
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Photo Showing;

Fresh flattening of sand dunes
& installation of plants at the
site to mislead the inspecting
authorities by temporarily
removing the roads which are
unfortunately visible from the

satellite images
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Photo Showing;

Permanent and perennial
coastal erosion noted at the
neighbouring sites in S. No.
214 and 215 due to flattening
of sand dunes and illegal
activity at the subject site.



Naravakkom, Tamil-Nadu 604303, India
Lat 12.209092°

Long 79.978533°
9/24 10:39 AM GMT +05:30
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Photo Showing;

Permanent and perennial
coastal erosion noted at the
neighbouring sites in S. No.
214 and 215 due to flattening
of sand dunes and illegal
activity at the subject site.
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Photo Showing;

Illegal tar roads and plots
formed at part of sea shore of
the impugned site (Barsha

Beach).
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Photo Showing; |

Levelling of sand dunes and
installation of fencing stones
and plot stones
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Photo Showing;

Installation of fencing stones
at sea shore with wire mesh
and construction of a building
for obtaining EB connection
from ECR road to sea is

noticed.
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Zone:

Guidslice
Village:

FRevenue Digtrici:

(2%

CUDDALORE
KEELPETTAI

VILUPPURAM

Sub Registrer MARAKKANAM

Office:

Revenue KEELPETTA!
Vitizge:

Kevenue MARAKKANAM

CTekukar

Below Search results are as$ on 25-Sep-2024 11:41 AM

84 items found, displaying 21 to 30.
,[Fi'irst/P’.‘e_*{_] ’, 2,3,4,5 6,7, 8[Next/iast
Eri¥lo,  Surveylsupdivislon  Guidsllne  Guldslin: Effatiive ©.0.Downloyd
Nu, Value §¥) Yalue () 1z . Seart
{&rsh [Wistdu Dty

i © Valuz) Value)

: 21 69/18 - - Refer Street - s
Value

_ 22 69/18B - - Refer Street - -

,‘_ Value

23 69/18A - - Refer Street - -

Value

1 24 69/19B - - Refer Street - -

] Value

: 25 69/19C . . Refer Street . -

1 Value

] 26 69/19D ’ i Refer Street - :

[} Value

: 27 69/19E < E Refer Street = =

[ Value

b 28 69/1B - s , Refer Street = =

3  Value

1 29 69/1C - - . _," Refer Street * - S

i ~ Value

s i

i 30 69/1D - - Refer Street - =
§/a|ue

| Go Bask To Main Menu
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Photo Showing;

Installation of plot stone
number 30 and other fencing
stones is noticed.
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Photo Showing;

Erection of illegal tar road and
plots in layout site is noticed.



P - L

0£:50+ LIN9D WV 60:0L 172/60//L
oL86/6°6/ BuoT

o8G9¥7LZCL 1e7]
elpu| ‘e0EY09 NPeN |wel ‘weddnyjiuadiey] ‘ALZ+8X9
BIpu| ‘npeN [lwe] ‘weddnyuadiey




N4 ()

Photo Showing;

Movement of vehicles towards
illegal 60 feet road can be
noticed through tyre marks
and installation of groynes
and fencing at sea shore
government lands and piped
water supply connection can

be seen.
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Photo Showing;

Fresh levelling of sand dunes
after temporary removal of
illegal roads and installation
of fencing stones can be seen.
The formation of roads
removed after sale of farm
lands can be seen from
satellite images.



0€:50+ LNO NV SL:0L ¥2/60/LL

oCEOELT'CL 18T
BIPUl '€0€¥09 NPeN [iwey ‘weddnyjiuadiey ‘AZZ+r8x9
elpu] ‘npeN [lwe] ‘weddnyiuadiey

ok st

KAy B




Photo Showing;

Installation of fencing stones
for plots by levelling sand
dunes can be seen.
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Photo Showing;

Fresh levelling of sand dunes after
temporary removal of illegal roads
and installation of fencing stones
can be seen. The formation of roads
removed after sale of farm lands

can be seen from satellite images.
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Photo Showing;

Installation of roads at sea shore to
provide access to the unauthorised
residential and farm plots can be

seen.
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Photo Showing;

Formation of 60 feet road with
divider and formation of plots
towards seasore government
lands by including lands of
R12 to R14 in S. No. 211/6
and 7 can be seen, thus
establishing undisclosed joint
venture.
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Photo Showing;

Installation of pillars at sea
shore lands with access from
60 feet tar road can be seen.
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Photo Showmg;'

Googles images showing
coastal erosion at
neighbouring site due to
illegal developments can be
seen.
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Photo Showing;

Google images showing
fencing at entire seashore,
installation of groynes and
formation of various roads by
taking access from approved
roads can be seen.
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Photo Showing;

Google images showing
formation of various illegal
roads within CRZ area can be
noticed.
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Photo Showing;

Google image showing ECR
road access for the layout
named Bhinaya beach.
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Photo Showing;

Google images showing
formation of various illegal
roads within CRZ area can be
noticed.
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Photo Showing;

Google images showing
formation of various illegal
roads within CRZ area can be
noticed.
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Photo Showing;

Google images showing
fencing, groynes and 60 feet

road
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Photo Showing;

Google images showing
formation of various illegal
roads within CRZ area can be

noticed.
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Photo Showing;

Photo showing road to sea view of the project
from model house when the illegal project

was marketed in 2023 as blue spot bungalow

plots
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Photo Showing;

Photo showing unauthorised
construction of model house

with the help of authorities






Photo Showing;

-VARIOUS DAMAGES CAUSED TO
THE IMPUGMED SITE DUE TO

" ILLEGAL DEVELOPMENTS




BEFORE THE NATIONAL GREEN
TRIBUNAL(SZ), SITTING AT
CHENNAI
Original Application No. 013 of
2024 (S2)

S. Sivadas
Son of SivaKumarKulasekar,
No.2, Periyapalayathamman Kilo
West Street,
Basin Bridge, Washermenpet,
Chennai- 600021.
Mob:- 9176869284
Email Id:- taaurs@gmail.com

... Applicant

- AND -

The Ministry of Environment,
Forest and Climate Change
Rep. by its Secretary,
Indira ParyavaranBhavan
Jorbagh Road New Delhi - 110 003
Email- mefcc@gov.in
Ph No- +91-11-2301196
And 15 others
...Respondents

OBJECTIONS FILED BY THE
APPLICANT ALONG WITH THE
TYPEDSET OF DOCUMENTS

A.Sharma Infant (1721/2020)
Counsel for Claimant.
ADDRESS FOR SERVICE
No. 7, law Chambers,
High Court Buildings,
Chennai - 600 104.
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